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 pay  scales

 The  demands  of  the  workers  of
 Hutti  Mines  fer  enhanced  pay  scales
 etc.  are  estimated  to  cost  an  add:-
 tonal  ammount  of  Bs.  G4  lakhs.  Nego-
 tiations  with  the  State  Labour  Minis-
 tar  en  Zand  June,  978  had  not  been
 feuitful.  During  the  discussions  with
 the  management  on  Sth  July,  1978,
 the  Union  had  come  down  in  res-
 pect  of  Hts  demands  to  Rs.  32  lakhs
 The  management  agreed  ta  this  and
 :
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 MOTION  RE.  RESOLUTION  PASSED
 AT  CONFERENCE  OF  CHIEF  MI-
 NISTERS  OF  SOUTHERN  STATES
 REGARDING  LANGUAGE  POLICY

 MR  DEPUTY-SPEAKER:  The
 House  will  now  take  up  the  motion
 on  language  policy  by  Shri  Vasant

 Shri  Vasant  Sathe

 SHRI  VASANT  SATHE  (Akola).
 Mr.  Deputy-Speaker,  Sir,  I  beg  to
 move:

 “That  this  House  takes  note  of
 the  resolution  passed  at  the  Confer-
 ence  of  the  Chief  Ministers  of  the
 Southern  States  regarding  the  lan-
 guage  policy”.



 903  a  Res.  passed  at

 {Shri  Vasant  Sathe}
 a8  right  national  perspective.  We  can-
 not  be  over-charged  by  emotional
 considerations.  After  all,  a  language
 essentially  and  primarily  is  a  medium
 of  communication  of  thoughts  of
 ideas,  a  link  of  dealing  with  others,
 and  that  is  why  it  becomes  important

 Now  that  India,  that  ts  Bharat,  has,
 for  the  first  tame,  after  our  indepen-
 dence  emerged  as  a  nation  in  the
 long  history  of  five  thousand  and  odd
 years,  the  first  question  is;  are  we
 g0ing  to  remain  a  nation,  a  strong
 nation,  a  harmonious,  united  and
 strong  nation  or  not?  Once  we  accept
 this  basic  premise,  then  obiviously  all
 those  factors  which  lead  towards  this
 unity,  towards  this  harmony  must
 be  borne  in  mind,  And  one  factor
 that  unites  people  anywhere  in  the
 world,  has  been  Janguage.  A  com-
 mon  language  for  a  nation  is  the  most
 important  uniting  factor,  There  is  no
 other,  Tell  me  any  nation  in  the
 world  which  has,  a8  a  nation,
 ent  languages  and  no  link
 Take  even  the  federal  States
 you  know  of  in  the  world.  In
 Union,  for  example,  there  is
 language  which  is  known  by  all
 people  of  that  country.

 F
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 | SHRI  A.  BALA  PAJANOR  (
 cherry):  That  is  not  a  democratic
 country;  it  is  a  communist  country.

 AUGUST  i,  2078
 re.

 C.M.'a  Confergitee
 Language  Policy  (Motn,)

 ]  per  cent  of  the  population,  (inter.
 ruptions)  You  will  have  to  think  of Qne  common  link  lgnguage  for
 country.  And  that  language,  in
 humble  opinion,  has  a  utility  and
 use;  and  it  can  only  be  Hindi,  I  cen-
 not  think  of  any  other.  And  when
 talk  of  Hind;  (interruptions).  I
 not  thinking  of  Hindi  as  a  monopoly of  any  particular  people.  Hindi  it~
 self  can  evolve  and  grow;  and  I  am
 thinking  of  Hind:  as  expressed  by
 Gandhiji—he  used  to  call  it  Hindus-
 tani.  Common  words  can  be  used  of
 retained  [  feel  that  the  greatest
 wrong  to  the  advancement  of  Hind}
 as  a  national  language  has,  unfortu-
 nately,  been  done  by  those  who  in
 their  over-enthusiasm  tried  to  propa-
 gate  and  push  Hindi,  not  only  the
 ordinary  Hindi  but  the  Raghuvirian
 Hindi,  making  it  more  difficult  and
 more  Sanskritized.  They  have  done
 the  greatest  damage  to  Hindi.  (Inter-
 ruptions).

 At  the  time  we  became  indepen.
 dent,  T  know  that  even  in  the  South, there  was  q  general  fervour
 the  non-Hindi
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 30g  06s  Res.  passed  at  §=SRAVANA  t0,  800  (SAKA)

 that  easy.  Therefore,  I  fee)  that  the
 right  stand  was  taken  by  Pandit  Ja-
 wahar  Lal  Nehru  followed  by  the
 Prime  Ministers  later  on  that  Hindt
 should  be  imposed  only  when  it  is
 accepted  by  the  non-Hindi  speaking
 people  and  States  That  %»  the  crux
 of  the  matter

 You  have  to  take  the  people  of  this
 country  with  you  If  you  want  to  take
 the  people  of  this  country  with  you,
 then  you  cannot  impose  it  on  anyone.
 You  must  create  facilities  and  that
 can  only  be  done  by  love  and  affec-
 tion  and  not  by  a  sense  of  coercion
 or  imposition.  I  would  submit,  Sir,
 that  the  assurance  which  was  given
 by  Jawahar  Lai  Nehru  first  and  fol-
 lowed  by  the  Prime  Minister  later
 on  that  English  will  continue  to  be
 the  associate  language,  that  Hindi  will

 which  has  not  adopted  Hind]  es
 ity  official  Janguage,  such  communi-
 cation  in  Hindi  shall  be  accompanied
 by  translation  of  same  in  English
 language.”
 What  beppens  to  the  over-zealous

 end  champions  of  Hindi?  In  Bihar,

 C.M,’a  Conference
 re,  Language  Policy  (Motn.)

 the  Bihar  Government  has  recently
 issued  an  order  prohibiting  the  use
 of  English  in  any  form  by  its  officers
 and  even  making  the  use  of  English
 by  any  officer  is  liable  to  disciplinary
 action,  The  State  Chief  Minister  sup-
 plements  this  order  through  a  fiat
 that  Hindi  should  be  the  sole  medium
 of  communication  not  only  with  the
 Centre  but  also  with  all  other  States.
 Apparently,  this  is  contrary  to  the  Act
 which  js  the  Official  Language  Act
 itself,  There  are  examples  of  this.
 Why  does  it  hurt  the  people?  I  shall
 give  you  a  concrete  example  Recently
 it  was  pointed  out  in  the  House  that
 even  Central  Government  agencies
 like  the  post  offices  and  postal  de-
 partments  send  forms  only  in  Hindi
 ——money  order  forms,  telegram  forms
 and  so  on.  It  wag  contradicted  here
 that  that  was  not  correct,  But  here  I
 have  a  letter  from  Gujarat  sent  by
 Mr.  V.  S  Rameshwaran  and  he  has
 enclosed  a  form—Bharatiya  Dak  Tar
 Vibhag.  This  form  is  only  in  Hindi.
 At  least  on  one  side  it  should  have
 been  in  English;  but  it  2s  completely
 in  Hindi;  no  other  form  78  available,
 What  can  a  person  who  does  not  know
 Hindi  dot  Communications  depart-



 307  ——-Res.  possed  at

 SHRI  VASANT  SATHE:  The  signa-
 ture  is  in  Baglish;  the  gentleman  who
 signed  thes  communicstion  dees  not
 know  Hindi;  somebody  had  drafted  it.
 He  is  some  Nahata  or  somebody.  Then
 what  is  the  designation?  This  is  from
 Bombay.  This  is  the  type  of  Hindi.

 क्ले  साह  सीभाशुल्क  समाहर्ता  |
 ्  घादवेगा  कस  (जौनपुर)  :  ठीक  से

 पढ़ो  तो  कम  से  कम  a  कते  होगा ।

 शो  बस्तत  am:  बिल्कुल ठीक  पढ़ा  है;
 कुते।  यही  लिखा हुआ  है।

 Is  it  not  like  the  famous  Dr  Raghu-
 चिक 8'  कच्छ  लेगोट  0  the  necktie,

 जांशी  जी  कहा  करते  थे  कि  भाई  रेडियो,  कार,

 पुलिस,  लासटेन  भ्रादि  शब्द  भ्रषमी  भाषा  में

 -ा  आएँ  हो  क्यो  विषकता  है।

 For  signal,  you  cannot  have  signal;

 By  the  time  you  say  that  the  signal  is
 down  in  this  manner,  the  train  would
 have  gone.  Wet  us  not  be  fariatical
 about  the  language.  7  said,  langu-

 AUGUST  3,  798
 re

 A  BALA  PAJANOR:  I  know
 Hindi  but  you  do  not  know  ‘anil;
 that  ig  the  trouble,

 SHRI  VASANT  SATHE:  Language
 will  be  learnt,  not  by  force.  It  will
 be  learnt  because  it  is  necessary;  it  is
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 Nada  they  are
 atopting

 enother  two

 ——e  है
 and  two  langu-

 a  is  only  Pnylich  and

 ५  you  कहर  Ynake
 You  can  say  whatever  you

 want  to  speak  then,

 (Interruptions)

 SMRI  VASANT  SGSATHE:  Bihar  is
 narrower  than  you,  Gtate.

 Caterruptions)

 (Interraptions):

 ‘The  two  है... ड  ere  Tamfl  and
 Wagiteh:  ‘I  am  तह  feat...  .

 Unterruptions)

 Sateed  kt:  “SRAVANA’  70:  4900  (SANA)

 VASANT  SATHE:  In  Toni  .

 Me  Conference  3370
 Policy  (Motn.)

 SHRI  RAGAVALU:  MOHANARAN.
 GAM:  After  all  we  cannot  ask  you  to
 shift  Parliament  from  Delhi  to  Madras.

 (interruptions)

 MR,  DEPUTY-SPEAKER:  Do  not
 get  excited,

 SHRI  VASANT  SATHE:  In  Tamil
 Nadu  you  have  asked  ali  ofitcers  (you
 “an  correct  me)  to  sign,  I  am  fold  in
 Tamil.  As  that  correct?

 SHRI  A,  BALA  PAJANOR:  Do  not
 compare  Bihar  with  Tamil  Nadu,

 SHRI  VASANT  SATHE:  I  am  told
 you  have  asked  all  officers  to  sign  in
 Tamil  than  in  English.

 SHRI  A.  BALA  PAJANOR:  Yes.
 Because  of  you  people—Madam  Uan-
 ahi.

 (interruptions)

 SHRI  RAGAVALU  MOHANARAN-



 gin  Rea  passed  at

 {Shr;  Vasant  Sathe]
 i5  Sn,
 Therefore,  this  is  the  view  of  the  Kar-
 nataka  Chief  Minister,  this  is  the  view
 of  the  Andhra  Chief  Minister  and  this
 as  the  view  of  the  Kerala  Chief  Min-
 ister  Now  I  would  plead  with  my
 Tamil  colleagues  let  this  issue  not  be
 politicahsed  Do  not  think  that  this
 issue  wil}  help  I  think,  they  also
 should  accept  that  today  or  tomorrow,
 Hind;  should  grow  and  develop  as  a
 link  language  Let  it  take  its  own
 tame,  I  am  not  saying  that  you  rush
 it  Let  it  grow  from  the  children  till
 they  become  graduates

 J  can  understand  their  fear  because
 iy  Government  service  the  neople  from
 non-Hindi  speaking  area  feel  that  in
 Engtish  they  are  on  equal  advantage
 with  the  Hind:  speaking  people
 Therefore,  throughout  the  country,  if
 ag  a  national  cadre  of  administrators
 or  inter-State  cadre  of  administrators
 or  we  draw  from  the  State  cadre,  they
 feel  that  they  will  be  on  equal  footing
 with  the  Hindi  speaking  people  in  En-
 giish,  Tomorrow,  when  they  also  learn
 Hindi  as  well,  with  one  generation
 learning  Hindi  to  grow  with  the  child-
 ren,  I  assure  you  many  of  us  present
 here  from  the  South  can  speak  and  will
 speak  Hindi  better  than  those  who  are
 born  in  the  so-calleg  Hinds  belt.  That
 opportunity  must  be  given.

 SHRI  RAGAVALU  MOHANARAN-
 GAM:  Can  anyone  of  you  here  from
 North  Indig  compete  with  me  in  Tamil?
 You  cannot  because  this  is  my  mother
 tongue,  I  cannot  compete  with  a  per
 son  whose  mother  tongue  ig  Hindi.

 MR  DEPUTY-SPEAKER:  Byt  these
 fdeas  you  can  put  when  you  will  be
 speaking.

 SHRI  VASANT  SATHE:  I  have  been
 practising  three-language  formula.  ft
 come  from  Maharastra,  a  Marathi
 apedking  area,  My  mother  tongue  is
 Marethi,

 “Byoke  in  Tamil

 AUGUST  I,  4978
 re.

 C.M.’s  Conference  28
 Language  Policy  (Motm,)

 हना  C.  SUBRAMANIAM  (Palani):
 It  is  a  sister  language.

 SHRI  VASANT  BATHE:  ft  is  not  at

 I  can  speak  as  goncd  or  a8  bad  or  as
 T  do  in  English  ge  in  Hindt,

 SHRI  A  BALA  PAJANORE  Mr.
 Deputy-Speaker  what  he  says  must  be
 understandable  to  othtrs  You  under-
 stand  Me  when  I  gay  something  in
 Tamil  Mr  Speaker  also  can  unaer-
 stand  me  For  30  years  we  have  been
 fighting  for  our  rights

 MR  DEPUTY-SPEAKER  I  am
 understanding  you  Please  resume
 your  seat

 *SHRI  A  BALA  PAJANORE  Why
 should  my  “brother-  --laws’  be  afraid
 of  what  We  afe  बडप्इवि

 SHR]  VASANT  SATHE:  My  dear
 friends,  when  they  talk  in  Enghsh,
 they  feel  quite  proud,

 SHR:  A,  BALA  PAJANORE:  Not  at
 all  We  are  ashamed  of  spesking  in

 =
 in  this  country  because  we

 ave  not  heen  provided  an  opportunity to  speak  in  our  mother  tongue.  Many



 danger  to  the  growth  of  Hindi,
 ‘concen,  it  must  be  religiously

 feught.  Ang  I  hope  the  Government

 Hindi  attitude  Today  or  tomorrow
 you  can  allow  it  t  grow  Give  as
 much  time  as  you  want,  §0  years  or
 two  generations  or  whatever  time  you
 want,  but  please  allow  Hindi  to  grow
 in  Tamil  Nadu  At  least  let  the  child-
 ren  gtart  learning  (interruptions)  I
 have  no  special  love  for  Hindi  as  such.
 We  all  speak  Hindi  because  it  happens
 to  be  useful,  In  the  case  of  Tumil
 Biso  I  would  have  pleaded  as  vehe-
 mently  for  it  as  a  national  language
 ap  I  am  doing  it  for  Hindi

 SHRI  ्  ARUNACHALAM  altas
 ‘ALADI  ARUNA’:  It  is  a  richer  lang-
 uage  than  your  language  It  js  the
 finest  language.

 GERI  VASANT  SATHE:  That  I
 agrees.  Tamil  is  the  most  ancient  lan-
 Suage  Tamil  is  one  of  the  richest  lan-
 Guages  That  I  accept.

 SHRI  V  ARUNACHALAM  alias
 ‘ALADI

 SHRI  VASANT  SATHE:  I  tell  you
 Tami}  also  hag  to  grow.  (Interrup-
 tions).  When  they  speak  for  Tamil, are  they  seriously  going  to  contend
 that  Tamil  can  serve  a,  the  link  langu-
 age  of  this  whole  country?

 SHRI  द  ARUNACHALAM  alias
 ‘ALADI  ARUNA’:  Yeg,  it  ig  should  be
 one  of  the  official  languages  of  the
 country

 (Interruptions)
 MR,  DEPUTY-SPEAKER:  Mr.  Ani

 you  can  put  forward  your

 me
 you  speak.  (Inteyrup-

 wilt  go  छि  recon.  Nothing @ "wanes  | Pegenar  and  Mr.  Aruna-

 “Met  reconted.

 BRAVANA  10,  900  (SARA)
 re

 CM's  Conference  3534
 Policy  (Matn,)

 chalam  speak  will  go  on  record.  I
 cannot  allow  this  kind  of  thing  (In-
 terruptions)**  I  can  understand  an  in-
 teeruption  or  two,  but  tell  you  that
 I  will  not  tolerate  thig  king  of  block-
 ing  a  Member  from  speaking  70  thus
 House,  whatever  may  be  your  reasons
 You  put  forward  your  views  when  you
 are  going  to  speak  Both  of  you  are
 going  to  speak.  So  why  do  you  get
 Up  Again  and  again  and  talk’

 SHRI  VASANT  SATHE  ‘hey  180+
 late  themselves  like  this  I  beg  of
 them  also  to  consider  that  they  are
 part  and  parcel  of  this  nation  (Inter-
 ruptions)  No  effort  by  anybody,  how-
 soever  enthusiastic  or  howsoever  nar
 row  he  may  be,  will  allow  you  to  go
 away  or  to  go  apart  from  this  country
 You  be  rest  assured

 SHRI  A.  BALA  PAJANOR  Who  are
 you  to  tell  that?

 SHRI  VASANT  SATH®:  Therefore,
 I  plead  with  every  one  that  ag  far  as
 this  question  is  concerned,  it  must  be

 at  ag  a  national  question  and  at
 be  solved  in  a  national  manner

 to  solve  it  is  to  accept  and
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 be  made  by  the  non-Hindi-speaking
 people  to  give  an  impression  that
 Hindi  ig  being  imposed.

 डा०  शामजी  सिह  (भागलपुर)  उपा-
 ध्यक्ष  महोदय,  प्रभी  दक्षिण  के  पाच  राज्यो



 3१8...  Res.  paseed  at

 पदिर  रामयी  पिह
 kmowing  people,  and  also  fie  at
 surante  of  the  late  Prime  Minister
 Shri  Lal  Bahadur  Shastri,  the  former
 Prime  Minister  Shrimati  Indira
 Gandhi  and  the  present  Prime  Mints-
 ter,  Shri  Morarji  Desai,”

 उपाध्यक्ष  महोदय,  इन  पांचों  राध्यों

 के  मुख्य  मन्त्रियों को  यह  तो  विश्वास  है  ही
 और  इस  सरकार  के  भी  श्रध्ान  मंत्री  ने  जो

 उन्हें  श्राश्वासस  दिया  है  उससे  उनकी

 सहमत्ति  है।  हां,  इस  के  बाद  वह  कहते  हैं
 “There  has  been  attempt  in  cer

 tain  Ministries  of  the  Union  Govern-
 ment  to  covertly  impose  Hindi  and
 this  Conference  is  strongly  opposed
 te  attempts  to  impose  Hindi”

 wa,  इतनी  ही  बात  के  लिए  उन्होंने  पांच
 राज्यों  के  मुख्य  मन्त्रियों  का  यह  सम्मेजन
 बुलाया  |  हमारे  माननीय  प्रधान  स्की  जी
 के  इसी  सदन  मे  इस  का  स्पष्टीकरण  किया
 था  कि  सचमुच  मे  भ्रगर  ऐसी  करत  होती  हैं
 दों  गलत  है  भौर  उसको  देखा  जावगा  ।
 सेकिन  उस  के  याद  भी  ae  gut:

 wer  का  सवाल  कोई  झाण  का  नहीं
 है।  यह  भारतवर्ष  के  स्वतन्तता  धंफ्राव  में
 हमारा  जो  वादा  था  उस  के  अति  अतिवद्धला
 है  भौर  इसीलिए  पांचों  राज्यों  के  मुख्य
 सन्सियों ने  जो  छुछ  कहा  है  उस्र  पर  हिल्दुत्तान
 टाइम्स  ने  अपनां  यह  मन्तभ्य  दिया  है:

 “As  for  Centre-Stete  relations,  Mr.

 raking  up  the  issue.”

 हृहलिए  सचमुच  में  इस  का  सी  reat:
 eon  कारण  के  1... ऑ  की  शाप  मे

 AUGUST  4,  198
 re,

 Gal's  Congenenes
 दूद्ारचवाइन  Poucy  mon)

 aw  साहब  ते  water fw wie कि  दक्षिणी  राज्यों के
 जो  फर्म.  मुझा  मस्ती  हैं  उन  का  पक  सकी

 करीब  =  ि  कक फारमूले  कौ  बात  है,  में  बहुत
 साथ  कहता  चाहता  हूं  कि  सम्पूर्ण  भागुक्षा्ष

 में  बषर  किसी  एक  राज्य  ने  उस  की  मुखालिकत
 की  है  तो  गह  तामिलनाडु है।  यह  स्टैटमेंट

 बिलकुल  सामते  है।  लेकिन इस  के  बाद

 भी व्तुतः हम  यह  नहीं  चाहेंगे  कि  ताबिज-
 नाबु  के  ऊपर  या  तामिल  भाषा  के  प्रेमिभों

 के  ऊपर  कोई  चीड  जबर्बस्ती  लादी  जागे।

 बस्तुत:  समाल  हिन्दी  भौर  अंग्रेजी  का

 नही  है।  सवाल  राष्ट्र  के  स्वाभिमाम  का  है
 झौर  इसीलिए  हम  जानते  हैं  कि  किस  अकार
 से  हिली  भौर  अंग्रेजी  के  सम्बन्ध  में  कततें

 हुई  थीं।  लार्ड  मैंकाले  ते  अपने  “मिनट्स  भाफ

 एजुकेशन”  मे  बह  कहा  भा,  भंप्रेजी  भारतचर्ण
 में  लये.  भौर  लादने  का  उन  का  उदेश्य
 था;

 “to  create  @  class  of  Indians  who
 will  be  Indians  in  blood  and  colour,
 in  blood  and  flesh  but  will  be  Beg-
 lish  in  mind’

 का  उसका  उद्देश्य  था  जिस  में
 को  बह  चला  सी ।  786  स्वी  %  सा

 897  #  इंग्लिश  दिखुस्तान  eft  ह.'..

 भाढा  हो  गई  शोर  परसिकत  को  संत्व  कर
 िधा  करत  t  after  उस  के  भाव  भी  ्य
 |  |  4  राष्ट्रभाषा कें



 a  अम्क  जाम  के.

 wae  कर  के  विकर  भौर  उत्तर  प्रदेश  में
 ॥...  को,  बेबवावरी शिकर  को  सजभावा
 &  खप्में #  * जरिटिश  बरकार  जेत  प्रतिष्ठा दी. दी
 थी।  आस  कर  उस्ीसभी  शतास्दी के  अन्त  मे

 भाषा  के  विधाद का  जो  स्वकप  प्राया  च्से
 पि  देखें ।  तब  i920  3  wa  राष्ट्रपिता
 बापू  का  भारतीय  राजनीति  में  भ्रविर्भाव
 हुआ  तो  उन्होंने  हिन्दी  को  राष्ट्रभावा  भौर
 दाजभावा  के  रुप में  प्रतिष्ठित करने  के  लिए
 काफी  वकालत  की।  ओझौर  उसके  उन्होंने
 चार  कारण  बताये  थे।  उन्होंने  कहा  था
 कि  हिन्दी  साधारण  हिन्दी  होती  चाहिए।  में
 साठे  साहब  का  समर्थन  करता  हूं  कि  हिन्दी
 बिल्कुल  सीधी  भौर  सरल  होनी  'भाहिए।

 कि  हिन्दी  सरसत  है।  यदि  बगाल  के
 चाहें  तो  तीन  महीने  में  हिन्दी
 हैं।  यदि  तमिलसाह  के  लोग  चाहें  तो

 महीन  में  हिन्दी  सीख  सकते  हैं।  मैं
 हिन्दी  की  बात  कह  रहा

 सीख  4%

 बाजू  को  दूसरा  कारण  यह  था  कि  हमारे
 राजनीतिक  भौर  धामिक  कारणों  से  भी  हिन्दी

 जो  भी  हो,  यह  चीज  तो  चलती  रही
 छोर  उसके  बाद  भी  ह.  चाच  कातें  हुईं।
 i920  %  जब  ाग्दोचल  चला  तो  i925

 में  कॉग्रेश  के  ert  में  संवोचन  ह््भा  ौर

 सर  संशोधन  में  कहा  पत्ता  :

 précesdings  of  the  Congress
 shall  by  conducted  as  tar  an  posible
 im  Bindustent!

 VAMA  7  000  (SARA am  a,  2
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 इसके  बाद  ाप  गागते  हैं,  ध...  कमेटी.  की
 एक  रिपोर्ट  आई  खिसमें  उन्होंनि  ची  कहां:

 “The  language  of  the  Common-
 wealth  shall  be  Hindustani  which
 may  be  either  Nagri  or  Urdu”

 इसके  बाद  1935-36  %  जब  7
 राज्यो  मे  कांग्रेस  सरकारें  बनी  तो  गांधी  जी
 से  कहा  था  कि  मैं  देखना  चाहूंगा  कि  एक  सर्ष

 के  अन्दर  कांग्रेस  के  मुख्य  मन्ती  तथा  मन्सिगण
 हिन्दी  मे  भ्रपता  काम  करने  लगे।  गांधीजी
 कोई  हिन्दी  भाषा  भाषी  नहीं  ये,  याधती  जी
 हिन्दी  साम्राज्यवादी  नहीं  थे,  याध्री  जी
 हिन्दी  फैनेटिक  नही  थे,  गाधी  जी  गुजराती
 थे।  हिन्दी  को  तो  सचमुच  मे  भहिन्दी
 भावियों  का  आशीर्वाद  मिलता  रहा  है।
 स्वासी  दयानन्द  सरस्वती  हिन्दी  भाती
 नहीं  थे।  नेता  जी  सुभाषयसत्र  बोस  जब
 झाजाद  हिन्द  फोज  की  कमान  करते  थे  तो
 ये  हिन्दुस्तानी  मे  करते  थे।  ने  तो  हिन्दी

 भरी  नहीं  थे  7  इसलिए  हिन्दी  की  वकालत
 सचमुच  में  प्रहिन्दी  भाषियों  ने  की  है।
 Go  मेहक  ने  1940,  7  शाल  इण्डिया  कांग्रेस
 कमेडी  के  भ्रधिवेशन  मे  कहा  था

 “The  policy  governing  the  State
 education  should  be  that  Education
 should  be  given  in  a  language  of  the
 student  In  each  linguistic  area,
 education  from  the  primary  to  the
 University  stage  will  be  given  in  the
 language  of  the  pupil”

 इूसी  प्रकार  से  जब  संविधान  का  निर्माण

 होने  लगा  झौर  जब  भराटिकल  120,  210,
 प्रार्  ह दे  शौर  नैड्यल  (8)  के  सम्भन्ध  में
 चर्चा  होने  लगी  तो  आप  जानते  है  श्री  गोपाला

 स्वाभी  'झार्यगर  ने  संविधान  सभा  मे  एक  प्रस्ताथ

 उपस्थित  किया  था  और  हिन्दी को  माना  गया।

 मुझे  w  तब  होता  है  जब  कुछ  लोग  कहते  हैं
 कि  एक  बौर  से  हिन्दी को  पारित  किया  गया)
 शॉमंद  थे  इतिहास  नहीं  जानते  हैं  q  हिन्दी
 को  तो  मांसा  गया  लेकित  अ्रव  इस्टरनेशनल

 क्र

 की  बात  भाई  तो  बह  एक  बोट  से
 ३  सिन्दी  को  सो  सभी  चुप्स  में  समशोता
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 करके  माना  क्‍योंकि  सोग  जानते  ये  कि
 भाषा  का  प्रश्न  अड़ा  संवेदनशील  है  t  भाषा
 के  प्रश्न  पर  बंगला  देश  टूट  कर  भलंग  हो
 गया  ।  इसीलिए  भारत  के  संविधान  निर्माता
 जानते  थे  कि  हम  लोगो  की  भाषा  के  सम्बन्ध
 में  समझोता  करके  कोई  प्रस्ताव  रखना  चाहिए
 झौर  उस  समय  मह  प्रस्ताव  श्री  गो  गालास्वामी
 झायंगर  ने  किया  ।  डा०  प्रस्नेदकर  की

 सचमुच  में  इसमे  सहमति  नहीं  रही
 ‘Bo  अम्बेदकर  ने  कहा  कि  प्रलग-अलग  राज्यो
 में  अलग-अलग  भाषा  तही  हुई  डा०  भ्स्थदकर
 ने  .9  ब्र,  947  को  कहा  था

 “I  am  of  the  opinion  that  Hindus-
 tani  shall  be  the  language  of  the
 State,  ie.  of  the  Union,  as  well  as
 of  the  units.  If  each  unit  is  given
 the  liberty  as  the  clause  does,
 make  any  language  as  the  official
 language,  the  objection  of  having  a
 national  diversity  will  make  Indian
 administration  impossible.

 “The  units  shall  be  put  under  an
 obligation  to  adopt  Hindustani  as  en
 official  language  at  the  very  start.”

 यह  तो  डा०  प्रम्बेदकर  का  विचार  हो
 सकता  है  लेकित  सब  लोगों  ने  यह  माना  है  कि
 हर  प्रास्त  में  उसकी  अपनी  भाषा  होनी  चाहिए
 और  इसके  झ्ाधार  पर  हम  लोगो  से  लिग्विस्टक
 प्रोविन्सेज  का  सिर्माण  किया है  t  भाषा  के
 भाधार  पर  जो  मव्रास  प्रेसिडेंसी  थी,  वह
 तमिलनाओ,  झात्थ,  केरल  झोर  कर्माटक  में

 बंट  गईं।  भाषा  के  भ्राधार  पर  प्रशासत  करने
 से  जनता  को  नजदीक  लाने  का  काम  होता  है
 और  जब  मातृभाषा  के  माध्यम  से  शिक्षा  दी
 जाती  है  तो  शिक्षा  का  बोध  भाधे  से  कम  हो
 जाता  है  ।  “कमेटी  आन  मीडियम  शाफ

 इंस्जक्शन”  जब  2948  में  बनी  थीं, तो  उतके
 सपस्य  थे  :  डा०  ताराषन्द,  सर  सी०  धार०

 ध: /  श्री  एम०  रत्वारकामी,  आचार्य  गरेष्य

 बेज,  8  डी०  एस०  कोछारी,  सर  शान्ति

 डिड 1, 4,  i978
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 स्वरूप  भटमाथर,  प्रो०  हुमायूं  +कीर,  ढा०

 पल  मुदालियर,  डा०
 जाकिर  हुसैन,

 प्रादि
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 इन  लोगों  ने  कहा  था

 “English  as  the  medium  of  instruc-
 tion  should  be  replaced  within  five

 years  om

 विश्वविधालय  मे  केवल  पाच  बर्ष  में
 कहा  था  भौर  इसीलिए  इन्होने  कहा  था

 “The  university  should  adopt  the
 ८  Janguage  of  the  region  or  province.”

 मौलाना  भ्राजाद  जो  प्रभम  शिक्षा  मत्ती
 थे,  उन्होने  कहा  था

 “We  have  accepted  the  recommen-
 dation  of  the  University  Commis
 sion.  The  higher  education  should
 be  imparted  through  the  regional
 languages.”

 इसके  अलावा  जो  एजुकेशन  कमीक्षन
 बनाया,  उस  ते  जो  चार  बातें  रखी  थीं,  उनमें
 एक  बात  यह  भी  थी  कि  सारी  शिक्षा  का
 माध्यम  हमारी  क्षेत्रीय  भाषाएं  होनी  चाहिए  t

 इसी  तरह  से  झौरों  मे  भी  कहा है  जैसे  “सेन्ट्रल
 एडबाइजरी  बोर्ड  भाफ  एजुकेशन”  जो  95¢6
 में बना  _ बाधौर  - शिपोर्ट  शान  पालियामैंटरी

 कमीशन  का  इतिहास  भी  हमने  पढ़ा  है  ।
 केवल  9  झादमी  उसमे  हिन्दी  भाषी  थे।
 जाकी  सब  सहिप्दी-भावीं  थे  ।  सगता

 था  कि  भारत  का  संसद्‌  ही  उस  कमीशन में
 वर्तमान था  और  उस  कर्मींशन  में  भी  यह
 हां  गया था  लिभाषा  फार्मूले  के  बारें  में  ।

 दुआ  होता  है  कहने  में,  में  कोई  बदले  की
 से  था  किसी  को  चिड्ाने  को  भावना  से

 नहीं,  कि  i968  %  तमिलनाद  की  विधान
 सभा में  पास  किया  गया  था  कि  केवल दो  ही
 भाषाएं  रहेंगी  ।  सत्यृ्ण  भारतवर्ष में  जब  कि

 शिया  फार्मूले की  बात  थी  तो  तमिलनाडु
 में  ऐसा  नहीं  था  ।



 इसके  बाद

 ममी र
 ate

 aan “जो  हवाई धि  है ें,  प्  भी  अली
 नावां  को  हमार  ४  को  माधबेस

 बेतायी  था  भौर॑  ईमारे  करे  शिला  भथी
 छागला  साहब  थे,  उन्होंने  इसी  लोक  सभा  में
 964  में  एक  बया  दिय  था
 ‘The  medium  of  instruction  of
 the  University  will  be  in  regional

 languages.”  -

 उन्होंने  यहां  तक  कहा  भा

 “Tht  must  be  the  logical  evolu
 tion  of  oar  policy

 डा:  जिगण  सेन,  मे  भी  हिन्दी  भाषी

 नहीं  थे,  जब  शिक्षा  मंत्री  होकर  भाए,
 तो  उन्होंने  कहा  था

 “It  is  no  good  trying  to  impose  the
 instruction  for  young  people  which
 is  ‘not  their  mothertongus  The:  big
 gulf  between  90  per..cent  of.  the
 masses  and  2  or  2.5  per  cent  of  the
 English-oriented  people“extsts.”

 हमारे  राजाजी  का  उदाहरंग  भ्रम्य  हमारे
 देंगे  कि  हिन्दी  के  बारे  में  ह.  लेंगके

 हृदय  में  तिकतता  की  भागना  थी।  चर्केव्ती
 राजगोपालाचारी  ने  जो  उस्मानिय

 नेशनस में  दींक्षास्स  भाषण  किया  था,  उसमें  उन्होंने
 कहा  था

 “Tam  one  of  those  who.  is  of.can-
 firmed  opinion  that.  the.  students’
 mother  tongue  should  the  most  fruit-
 tul  insteaction.”

 waite  कलकत्ता  यूनिश्वर्सिटी  में,  जब  ये  यहां  के
 रशाण्यराल  थे,  उन्होंने  उस  वक्‍त  जो  दीक्षान्त
 भाषण  दिया  या,  उस  में  उन्होंने  कहा  था  :

 “The  English  language  sits  on  our
 thovights’  even  as  the  ‘academic  robe
 aits.upon,  me.  _  This  robe  may  be

 and  may  soinetimes  pro-
 .

 oe  yee
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 उसके  बाद  थो
 का ैिमामट झौर  उसके  सम्बन्ध

 niente
 में

 कॉफी  बेंहिले हुई  थी,  उसमें भी  स  थोती  को
 Oat  गया  था

 उपाध्यक्ष  महोदय,  यह  तो  भ्पने  देश
 की  बात  हुएँ।  जेब  हिन्दी  को  लॉयों  गया

 समय  मिनचैस्टर  गाजिधन  “मे  कहो
 थान

 ‘It  was  difficult  to  see.  how  the
 Committee's  proposals  could  be
 better:  The  very  pressure  from  the
 people  which  compelled  India  to
 match  the  states  with  linguistic
 boundaries  makes  it  more  <  urgent
 that  Hindi  should  become  establish-
 ed  as  a  common  language  to  ali—
 while  English.  will  remain  a  great
 help:  to  Indians,  parity  for  English
 and  Hindi  would  ‘have  gone  ‘against
 the  Indian  feeling  of  nationhood’

 उपाध्यक्ष  महोदय,  यह  मेनचेस्टर
 गाजियन'  का  कहना  है।  इस.  प्रकार  सारी

 जगहों  के  दृष्टिकोण  जहमारे त  सामये  प्हैंप'
 किसी  भी  दृष्टिकोण  से  भाष  देखें,  सभी
 दष्टिकोणों  से  हम  समझत ेहैं  कि  एक  प्रजो्तातिक
 देश  में  जनता  को  भाषा  हो  प्रशासन  की  भाषा

 होनी  बाहिए।
 Democratic  Government  cannot

 continue  to  functon  in  the  languege
 which  is  understood  by  only:  a  small
 fraction  o¢  the  population’

 इसलिए  हमें  सोचना  होगा  कि  क्या  किसी
 प्रजाताँतिक  देश  के  अशांसन  में  दो  परसेंट  की
 भाषा  प्रशासन  की  भाषा  हो  सबती  है!
 उपाध्यक्ष  मह्ीदय,  गही  कारण है  जब  रोमचद्त
 साहब ते  थी  शो  अध्दुल्ला को  इस  का  निमंत्रण

 दिया  सी  शंख  धरबुंल्ला  ने  कहें!
 कि  ....1 |

 उर्दू  भौर  प्रंग्रेंजी  का.  झब्यय्  करना  पड़गा
 इसी  प्रकार  से  शिक्षाऋरों  को  भी  तीत  भाषाधों
 का  शान  रखता  होगा  ?  यह  कह  कर  उन्होंने
 आर  रामचसाथ  सरहुण  के  घिमंहण  की  भरवीकार
 betes
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 कर  दिया।  शेल्ष  झ्ब्दुल्सा  एक  राष्ट्रीस  स्तर
 के  नेता  हैं  और  ६र  राष्ट्रीय  स्तर  का  नेता  यह
 समझेगा  कि  देश  में  हिन्दी  का  क्‍या  रथान  है।

 उपाध्यक्ष  महोदय,  आाज  जितनी  बातें
 हो  रही हैं,  उनमें  एक  बात  यह  कही  जा  रही
 है  कि  मद्रास या  दूसरी  जगह  पर  हिन्दी का

 विरोध  है।  हम  तो  यह  देखते  हैं  कि  तमिलनाडु
 के  जो  हमारे  मित्र  है ंठे  भी  हिन्दी  छ॑  प्रेम  रखते

 है  उपाध्यक्ष  महं*दय,  श्रभी  मद्रास  क्रिश्थियम
 कालेज में  सर्वे  हुमा  था।  उस  से गा  विवरण
 बहुत  ु डरेस्डिं  है।  डम  से  की
 रिपोर्ट  में  हैकि.---

 चहां  के  54  परखेंट  लड़कों  ने  कहा---
 Hindi  should  be  optional,

 27  परसेंट  4  हारा
 Hindi  should  be  compulsory.

 68  परसेंट  लोगों  ने  बहा
 Hindi  is  necessary.

 ante  _ कोबम्बतूर  में  75  परमेंट में  कहा
 कि  हिन्हीं।  उपयोर्ग।  है।  उपाध्यल  महोदय,
 झानर  समय  रहता  तो  मैं  श्रापसे  कहता  t  में
 केवल  यह  कहना  चाहता हू  कि  oy  fet  ere

 प्रदेओं  का  सभाल  नहीं  है।  वह  समाल  केवल
 ताल्कालिक  राजनो|ठफ  बुद्धि  का  है।  गांधी  जी
 के  शब्दों  को  में  झम्त  में  उद्दृत  करता  काहूँगा  :

 भावा  होगी  ।  सुभाव  चन्द्र  बोस  में  कहा
 थ्या,  गधी  पी  में  कहा  भा  भौर  श्यामी  दवा  नन्‍्द

 . सरस्वती  ने  ग  हा  था  +  इस  देश  में  ज्यादा  से
 ज्या  T  सोग  हिन्दी  को  समझ  सकते  हैं  इसलिए

 हिन्दी  ही  सम्पर्क  भाषा  हो  सकतो  है।  धन"
 हिन्दी  को  अपनाने  की  भ्रावश्यक्ता  है।  हमें
 राष्ट्रीय  स्वाभिमान  के  रूप  में  भो  हिस्दी  को

 झपना  ना  चाहिए  भौर  साथ  ही  क्षेत्रीय  भाषाशों
 को  भो  अपनाना  चाहिए।

 उपाध्यक्ष  महोदय,  तमिलनाडु  के  भी
 जिकजान  ब्मित  ने  कहा  है  om “afirer,  है,
 बीजी  हटे”  |

 कर्माटक  विश्याथ्यालय  के  उपकुलपति  ने
 कहा  t  fa  dio  ए०  तक  के  लड़ने  ंप्रेजी
 नही  सभझते  हैं।  इसलिए  जब'  ऐसी  स्थिति  हो

 सो  क्या  हमें  इसके  भारे  मेंवहीं  शीअता  चाहिए  !
 मे  समझता  हूं  कि  भ्रगर  तात्कालिक  राजनैतिक
 बुद्धि  को  छोडफर  हम  इस  प्र  रन  पर  विचा  र  करेंगे
 तो  हमें  हिल्दी  भाषा  भौर  क्षेत्रीय  भाषाओं  को
 अपनी  भाषा  स्वीकार  करना  होगा  t

 25.30  bra,

 (Ma.  Sreaxzn  in  the  Chair]

 SHRI  प्  SUBRAMANIAM  (Palani):
 Mr,  Speaker,  Sir,  I  rise  to  participate
 in  thig  débate  with  a  serie  of  reugpon-
 sibility  because  we  are  Gedling  with  a
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 very véry  conigilicated,  complex,  controver-
 tial  and  2  very  sensitive  eubject.  Un-
 fortunately,  neither  the  Mover  of  thé
 Resolution  nor  the  Seconder  of  the
 Resolution  has  made  my  tesk  easier.

 Mr  sgathe  was  pleased  to  say  that
 Members  from  Tamil  Nadu  should  not
 take  an  anti-Hindi  posture  I  want  to
 give  this  assurance  to  the  House  that,
 while  I  speak  for  the  non-Hindi-speak-
 ing  people,  I  am  not  speaking  as  an
 anti-Hindiwala.  I  have  been  associa-
 ted  with  Gandhiji’s  movement  even
 from  the  920s  and  later  on  as  a  hum
 ble  freedom  fighter,  for  the  spread  of
 what  Mahatmajl  called  Hindustan:
 being  the  common  link  language  for
 Indfa  But  unfortunately  we  have
 strayed  away  from  Gandhiji  as  far  as
 language  is  concerned  because  it  is
 not  the  Hindustani  which  Gandhfji
 conceived  which  ig  now  becoming  the
 officiel  language  but  something  else,
 something  completely  different.  But
 that  is  beside  the  point  Apart  from
 that,  I  want  to  tell  particularly  my
 Hindi  friends  here  that,  for  more  than
 8  years,  I  have  been,  and  I  continue
 to  be,  the  President  of  the  Dakshin
 Bharat  Hindi  Prachar  Sabha,  Tamil
 Nadu  Branch,  even  though  I  had  to
 pay  a  heavy  political  price  in  967  for
 this  in  the  anti-Hindi  atmosphere.
 Therefore,  I  am  sure.  none  would
 consider  me  as  anti-Hindi.  Still  the

 case  of  the  non-Hindi-speaking  people
 will  have  to  be  put  forward  in  this
 House,  particularly  in  this  Parliament,
 aa  comprehensively  as  possible  so

 that  there  might  be  no  missunder-
 standing  about  it

 We  are  considering  the  Resolution
 passed  by  the  Chief  Ministers  of  the
 southern  States.  Unfortunately  or  for-
 tunately,  they  do  not  belong  to  the
 Janata  Party.  But  even  if  Mr  क्,
 Rathachandran,  instead  of  Mr,  M.  ण.
 Ramachandran—aes  he  Was  hoping  to
 became--were  the  Chief  Minister,  he
 could  not  have  taken  a  diferent  stand
 from  what  the  Chie?  Ministers  have
 taken.  Wherefore,  let  us  not  impute
 Polftica]  motives  te  the  Chief  Minis-
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 This  Resolation  has  a  background,
 has  a  history.  Unless  we  understand
 this  background,  perhaps,  we  are  like-
 Ty  to  mistake  the  motive  behind  the
 resolution,  particularly  persons  like
 Mr.  Raj  Narain  and  others  as  a  sort  of
 political  kite-flying  or  some  such
 thing.  It  5  not  80.

 ‘This  was  one  of  the  most  controver-
 sial  subjects  which  were  discussed  in
 the  Constituent  Assembly  of  which  I
 had  the  privilege  of  being  a  Member
 along  with  many  other  distinguished
 Members  who  are  present  in  this
 House  It  was  discussed  not  only  in  the
 Assembly  but,  perhaps,  more  outsde
 the  Assembly,  in  the  Congress  Party
 meetings  And  it  was  not  as  if  the  Con-
 gress  Party  itself  was  united  on  this;
 there  were  sharp  divisions  within  the
 Congress  Party  with  regard  to  the  ap-
 proach  Ultimately,  a  compromise  de-
 cision  was  taken—not  a  unanimous  de-
 cision  but  a  compromise  decision—and
 that  is  now  found  in  Part  XVII  of  the
 Constitution  read  with  the  Eighth
 Schedule  of  the  Constitution  We  are
 Geahng  with  a  multi-lingual  nation,
 which  is  hkely  to  persist  for  a  long
 tame  to  come;  I  do  not  see  the  end  of
 it  in  the  foreseeable  future.  It  is  not,
 as  in  other  cases,  a  question  of  two  or
 three  or  four  langusges.  We  have
 more  than  a  Gozen  languages—  impor-
 tant  languages—and  each  of  them  35
 important  in  its  own  region,  rich  in
 history,  rich  in  culture  and  rich  in  lite.
 rature.  Therefore,  we  had  to  take  a
 practical  decision  with  regard  to  the
 official  language  and  also  the  sta-
 tus  of  the  other  languages  and  the
 first  decision  was  that  all  the  Indian
 languages  were  national  languages
 and  in  the  VIII  Schedule  the  more
 important  national  languages  were  lis-
 ted  in  the  alphabetical  order  Some-
 thing  was  added  later  on..

 SHR]  A.  BALA  PAJANOR:  Fifteen
 are  there  now,

 SHRI  C,  SUBRAMANIAM:  Those
 languages  heve  been  listed  in  the  al-
 phabetical  order.  No  language  is
 superior  to  the  other  in  any  way
 whatsoever,  They  were  given  equal
 status  of  being  the  main  national  lan-
 guages,
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 Then  the  question  arose  as  to  what

 should  be  the  official  language  of  the
 Union,  It  was  eaty  to  décide  the
 official  langue  for  the  State  because
 each  State  had  its  own  language;
 particularly  later  on  after  the  divi-
 sion  of  the  States  on  the  linguistic
 hesic,  it  became  an  easy  matter  even
 though  before  that,  there  were  some
 Problems.  Now,  it  wag  a  question  of
 deciding  what  should  be  the  official
 Janguage  of  the  Union  and  we  came
 to  the  conclusion  and  the  Constituent
 Assembly  accepteg  it  and  it  ia  now  in
 the  Constitution,  that  Hind:  shall  be
 the  official  language  of  the  Union.  2
 do  not  think  any  Chief  Minister  or
 anybody  here  is  now  pleading.  Let  us
 get  rid  of  this  provision  in  the  Consti-
 tution.’,It  is  not  my  stand  anyhow  and
 I  do  nog  think  that  anybody  has  taken
 thet  stand  ang  even  the  Chieg  Ministers
 have  not  taken  that  stand  including
 Mr,  M  G.  Ramachandran

 SHRI  A  BALA  PAJANOR-  f  do
 not  think.

 SHRI  C.  SUBRAMANIAM:  There
 fore,  when  we  took  that  detision,  we had  to  face  certain  practical  realities
 Two  factors  we  had  to  fake  into  con-
 sideration  One  was  that  Hindi  had to  develop  adequately  to  take  the  place of  English  in  administration.  Second-
 ly—this'  ig  more  important  and
 this  ts  the  subject  matter  we  have  to
 deal  with  now  the  disability  which
 would  be  faced  by  the  non-Hindi
 speaking  people  when  Hindi  is  adop- fed  us  the  sole  official  language.  This
 is  the  second  important  factor  and  this
 is  what  we  are  discussing  today...  .

 SHRI  A.  BALA  PAJANOR:  That  is
 the  crux,

 SHRI  Cc,
 ae

 MA  M:  There fg  ho  use  of  evaiitig  thi  ३  thet  does Not  create  any  disability  and  all
 you  cam  ledrn  it  in  no  time  Tati
 glad  Pandit}i  has  put  jt  categoricaty to  anviér

 this polnt  that  thie
 @iabih

 ty  is  real  yt
 Quoting
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 “l  take  it  that  the  real  basic  op-
 position  comes  from  a  fear  that  if
 Hindi  comes  in,  it  will  mean  a  dis-
 ability  to  the  non-Hindi  knowing
 ateas,  I  say  ह] उ  will  undoubtedly  be
 a  disability.  Let  us  face  that.  Let
 us  not  try  to  get  over  it  and  say,
 ‘anybody  can  learn  it  m  a  fortnight
 Or  in  a  month  or  ma  year’.  I¢  will
 be  a  disability  for  a  considerable
 time  I  say  a  rule  must  be  laid
 now  by  which  we  do  absolutely  no-
 thing  which  creates  a  disability  to
 the  non-Hind:  speaking  areas  in  re-
 gard  to  services  and  like  matters.
 Let  that  be  quite  clear.”

 Therefore,  this  was  the  problem  that
 faced  ug  and,  therefore,  gnother  com.
 Promise  decision  was  taken  that,  for
 the  next  fifteen  years  English  shail
 continue  to  be  used  for  the  purpose  for
 which  it  was  being  used  earlier.

 After  that  what  would  happen?  If
 it  was  left  as  it  was,  automatically
 after  fifteen  yeats  Hindi  would  become
 the  sole  official  language  and  English
 would  drop  out  of  the  picture.  But  the
 framers  of  the  Constitution  were  not
 sure  that  such  a  thing  was  possible
 and,  therefore,  they  went  further  atid
 provided  in  the  same  Article  that  Par-
 lament  may  make  law  for  the  tse  of
 English  language  even  after  fifteen
 years.  So,  these  were  the  considera-
 tions  and  that  was  why,  if  I  may  say
 #0,  an  escape  clause  was  put  in  there

 Theo  I  would  like  to  refer  to  Arti-
 eles  343  and  1  Article  $44  contem-

 mendations  under  Clause  (2),  it  is  laid
 down  that  “the  Commission  shall  have
 due  regard  0  the  industrial,  cultura!

 scientiie  advancement  of  Indis’
 this  was  put?  Not  without  ans

 That  was  because  the  deve-
 of  Hindi  *  moet  this  gequire- li



 wong  belonging  to  the  non  Hindi  speak-
 ing  areas  in  regard  to  Public  Servi-
 ces”

 So,  thase  were  the  points  which  were
 ‘taken  into  account  by  the  Constituent
 Assembly  when  they  framed  the
 Constitution  and  put  down  these  pro-
 visions  with  regard  to  the  languages
 ‘Then  the  next  milestone  came  when
 the  first  Language  Commission  was
 appointed  and  it  made  its  recommen-
 dations  I  am  sure  the  hon  Pnme
 Minister  is  aware  of  the  discussion  of
 the  First  Language  Commussion’s  Re-
 port  in  the  Gaubati  Congress  meet
 The  Commission  had  made  a  recom
 mendation  that  the  time  had  come  to
 restrict  the  use  of  English  at  least  in
 geome  areas  atid  we  should  begin  with
 that  and  the  attempt  was  to  have  that
 recommendation  accepted  by  the  Cong-
 jess  Party.  I  am  =  sure  the  Prime
 Minister  would  recal]  that  on  the  same
 platform  J  put  forward,  on  behalf  of
 the  non-Hindi

 persian
 —_

 a this  thing  should  not  happen.  4  ca
 gorically  demanded  that  English
 ahoulg  continue  to  be  avail-
 able  for  administration  as  it
 wes  and  there  should  be  no  restriction
 Aad  it  was  Morarji  Bhai  then  sitting
 behind  me  on  the  platform  put  the
 question—For  tow  long?  I  said  “as  it
 wag  necessary”  And  I  want
 and  saig  that  how  long  it  was
 necessary  would  be  decided  by  the
 nen-Hindi  speaking  people  and  not  by
 the  Hindi-speaking  people  That  was
 how  this  peint  of  view  of  the  non-

 king  pagple  was  put  for-
 werd  on  the  Congress  platform,  Fortu-
 nately,  the  Prime  Minister,  Pandht
 Nebew,  ana  varione  other  statesmen
 there  were  good  -qiinugh  to  atnept  this
 polxt  of  view  and  that  ‘was  hes,  later
 on,  you  would  find  this  seaneameb  wes

 eivesr,  bg  thethen  Prithe  Minister  at
 various  forum,  I  will  come  to  that.
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 So,  the  question  arose  even  then—if
 there  was  xestricuan  in  the  use  of
 Rnglish.  It  was  gomg  to  create  diffi-
 culties  for  the  non-Hindi  speaking
 people  It  was  on  that  basis,  apart
 from  the  development  of  Hindi,  that  a
 Gecision  was  taken  It  was  in  that
 connection  that  Pandit  J:  gave  the
 agsurance  in  various  places.  The  first
 assurance  was  given  in  a  meeting  at
 Madras—naturally,  because  that  was
 the  place  where  the  sentiment  was
 very  much  in  evidence

 Some  points  were  raised  with  regard
 to  the  medium  of  mimstruction  There
 38  no  controversy  with  regard  to  the
 medium  of  instruction  I  had  been
 Education  Minister  for  nearly  ten
 years  in  my  State  and  there  was  no
 question  of  any  controversy  in  regard
 to  the  medium  of  instruction  Kindly
 don’t  try  to  confuse  this  issue  by
 bringing  in  the  medium  of  instruction
 As  a  matter  of  fact,  it  was  the  Tamil
 Nadu  Government  Madras  Govern~
 ment  which  took  the  first  step  to
 make  the  Tam)  the  official  langu-
 age  and  also  made  Tamil,  the  medium
 of  instruction  So  let  us  not  get  con-
 fused  छि  that  I  am  quoting  Pandity:
 again  “What  is  important  it  seems
 १0  me  quite  eléar  is  that  having  decid-
 ed  on  the  medium  of  instruction  in
 schools  the  argument  is  really  muted
 to  the  language  of  communication
 between  the  States  The  Constitution
 has  lajd  down  that  after  a  certain
 period  find:  should  replace  English
 In  this  respect  the  question  that  :s5  be-
 ang  considered  in  Parhament  and  else
 where  ig  this  I  am  quoting  from
 Jawaharlal  Nehru’s  speeches,  Vo.ume
 द्  page  49

 ‘We  should  avoid  rigidity  in  our
 approach  to  the  question  of  langu-
 age  We  have  to  proceed  with  a
 certain  flexbility  and  with  a  very
 large  measure  of  common  consent
 There  can  be  no  compulsion  in  a
 matter  like  this.  We  cannot  compel
 Jarge  numbers  of  people  to  do  some-
 thing  which.  they,  do  not  like  to  do
 7  Bava,  no  doubt  that  dificult, as  the
 problem  is,  it  wii  be  solved,  step  by
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 step.  It  is  important  that  no  deci-
 sion  should  be  arrived  at  which
 creates  any  kind  of  dusability  for
 people  of  one  part  of  India  in  compa-
 rison  with  those  of  another.  In  re-
 gard  to  Hindj  it  is  quite  natural  for
 people  in  the  non-Hind;  speaking
 areas  to  feel  that  it  mught  create
 disability  for  them  in  the  services
 and  in  other  ways.  It  is  legi-
 timate  for  them  to  express  their
 fears.  The  matter  shoulg  therefore,
 be  considereg  bearing  in  ming  that
 there  really  can  be  no  compulsion.
 Whatever  our  decision,  jt  should  be
 arrived  at  through  general  consent
 and  it  shoulg  be  flexible.”

 This  was  the  first  statement  he  made
 after  the  Gauhati  Congress  It  was
 made  in  Madras  when  he  was  releasing
 the  Tamil  Encyclopaedia,  Fifth  Volume.
 Then,  there  was  a  resolution  in  this
 Parliament  by  Shri  Frank  Anthony  that
 English  should  be  included  in  the
 Kighth  Schedule.  I  am  not  going  into
 the  merits  of  that  whether  it  should  be
 imcluded  or  not.  I  will  deal  with
 English  a  httle  later.  But,  in  that
 connection,  thig  question  of  assurance
 came  ang  Panditfi  bes  put  it  quite
 categorically  in  his  specch  on  the  floor
 of  thig  House.  Ang  this  is  on  page
 85  of  the  same  volume.

 “I  suggest  two  things.  Firstly,  as
 I  have  said  there  must  be  no  imposi-
 tion.  Secondly,  for  an  indefinite
 period.

 I  would  like  the  Prime  Minister  to
 note-

 “I  do  not  know  how  long,  I  will
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 and  I  would  leave  the  decision  not
 to  the  Hindi  knowing  people  but  to
 the  non-Hindi  knowing  people.”

 This  was  the  first  categorical  assurance
 given  on  the  Floor  of  the  House  by the  Prime  Minister.  Then  the  ques- tion  arose  about  the  future  when
 these  35  years  ended,  what  would  be the  position.  So,  an  official  Lanuage Act  had  to  be  passed  in  963  in  which
 the  provision  was  made  that  even after  the  completion  of  5  years English  could  continue  to  be  used  for
 all  the  purposes  for  which  it  was
 being  used  at  that  time.  This  was  the
 essence  of  the  963  Act,

 Therefore,  the  constitutional  obste-
 cle  for  the  use  of  Hindi  had  been  re-
 moved  by  this  House  by  an  Act  of
 Parliament.  Even  at  that  time  fears
 were  raised  Would  the  assurance

 given  by  the  then  Prime  Minister
 would  be  honoured  later  on.  If  some
 enthusiastic  person  takes  into  his
 head  to  push  Hindi  what  will  be  the
 postion?  These  questions  were  raise
 ed  but  Panditj!  categorically  gave  the
 assurance  but  that  it  would  be  wrong
 to  put  it  in  the  Act  itself.  He  thought  it
 would  be  better  to  leave  it  to  the  good sense  of  the  government  regarding  its
 implementation.  But  we  found  in
 3965  when  Lal  Bahadur  came  to  power
 as  Prime  Minister  and  there  was,  if  I
 may  say  so,  an  enthusiastic  Home
 Minister—an  over  enthusiastic  Home
 Minister—he  tried  to  force  the  pace
 of  Hindi  and  this  was  how  we  had
 anti-Hindi  eruptions  in  Tamil  Nadu
 Tt  was  at  that  time  that  myself  and
 my  colleague,  Mr.  Alagesan  had  to
 submit  our  resignations  from  the
 Council  of  Ministers  Mr.  Gpeaker
 you  madé  a  mention  about  it  in  another
 connection.  But  there  is  a  slight  diffe
 rence.  Our  resignations  were  not
 accepted.  So,  there  was  an  eruption
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 them-—-DMK  gy  Anta  DMK~—ere  hav-
 ing  all  the  advanteges  by  the  anti-
 Hindi  posture  tn  Tamil  Nadu.  That  is
 mainly  because  of  an  attempt  by  an
 over-enthusiastic  Home  Minjter  to
 put  forward  Hindi  at  one  point.  This
 ig  the  lesson  we  have  got  to  learn  and
 we  have  not  been  able  to  get  out  of
 this  situation  in  Tamll  Nadu  and  I  do
 not  know  how  long  it  will  continue
 That  ig  another  aspect  of  it.

 But  I  am  only  pointing  out  the  dan-
 gers  involved  in  this.  We  should  be
 forewarned  with  regard  to  this.

 Then,  later  on,  there  were  occasions
 to  consider  this,—particularly  in  967,—
 when  we  considered  an  Amendment
 to  the  Language  Act  of  ‘1963.

 That  Resolution,  Sir,  was  passed  for
 the  purpose  of  promoting  the  use  of
 Hindi  more  and  more.  But,  at  the
 same  time,  it  was  also  laid  down  that
 the  Three  Language  Formula  should
 be  strictly  followed  in  all  the
 States.  No  doubt,  unfortunately,  the
 Tamil  Nadu  Government  has  stuck  to
 the  two  language  formula,  Tamil  and
 English  only.  But  leave  that  alone
 Have  the  other  Hindi  States  followed,
 both  in  letter  and  in  spirit,  the  Three
 Language  formula,  I  will  put  this  to
 you.

 Now,  Sir,  that  Resolution  specifically
 says  that  the  Third  Language  should
 be  one  of  the  Modern  Indian  Langu-
 ages,  particularly,  the  South  Indian
 Languages.  I  would  like  to  have
 statistics  from  the  Government  how
 much  of  Southern  Languages  is  being
 taught  or  being  adopted  or  what  is  the
 proficiency  that  they  have  attained  In
 these  languages.  Then  one  can  t
 an  accusing  finger  at  the  non-  Bindi
 States  saying  that  they  have  not
 acquireg  proficiency  in  Hindi.  (Inter-
 ruption)  They  have  not  taken  it  ser-
 fously.  ‘About  our  Hindi  friends,  I

 naturally  could  very  well  understand
 thelr  enthusiasm,  emotionally  they  are
 more  than  satisfied  that  their  langu-
 age  has  become  the  official  language.
 More  than  that,  they  also  have  the
 cOnfidence—-now  that  Hindi  is  going

 to  be  the  official  language—that  they
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 would  have  all  the  advantages  in  the
 Services.  The  Hindi  _छुहफ्ीड  should  re-
 alise  that  when  they  press  for  Hindi
 more  and  more,  the  suspicion  grows
 more  and  more  that  they  want  to  take
 advantage  of  it.

 If  the  three  language  formula  was
 sincerely  followed  and  implemented  in
 the  Hindi-Speaking  States,  if  any  of  the
 South  Indian  Languages  or  Bengell
 for  instance,  had  reached  a  reasonable
 level  of  proficiency,  then,  they  could
 tell  to  the  non-Hindi  people:  ‘Look,  we
 have  taken  a  completely  alien  langu-
 age,  in  the  sense  that  it  is  not  akin  to
 our  language;  but  still  we  have  attained
 this  proficiency.  And,  in  spite  of  the
 fact  that  this  is  an  official  language  in
 the  Constitution  you  have  not  made
 any  effort  to  learn  Hindi.”  I  want  to
 tell  our  Hindi  friends  that  they  have
 no  right  to  make  such  a  kind  of  charge
 because  they  have  not  in  any  way  ful-
 filled  the  obligations  put  on  them
 particularly  when  they  ask  us  to  adopt
 Hindi  as  the  official  language.  The
 point  is  this....

 MR.  SPEAKER:  Mr.  Subramaniam,
 there  are  a  large  number  of  speakers.

 SHRI  C.  SUBRAMANIAM:  I  know,
 Sir.  I  want  to  make  this  quite  clear.
 At  least  there  should  be  one  compre-

 speech,  Gir,

 SHRI  A.  BALA  PAJANOR:  The  hon.
 Speaker  has  stated  in  the  Business
 Advisory  Committee  that  the  non-

 We  want  to  put  an  end  to  all  misunder-
 standings  once  and  for  all.  All  mis-
 understandings  must  be  cleared  and
 there  must  be  understanding  I  must

 also  get  full  time,  Sir.
 “SHRI  K.  GOPAL  (Karur):  If  neces-

 sary  we  can  take  it  up  tomorrow.

 SHRI  C,  SUBRAMANIAM:  I  am  not
 blaming  anybody.  f  am  only  assessing
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 the  whole  situation  with  regard  tb  द...
 position  of  Hindi  in  the  whole  of  India.

 ै
 Why  did  we  put  in  this  éranasitional

 provision  of  5  years?  Why  did  we
 have  a  certain  clause  providing  for  the
 use  of  English  even  after  5  years?
 We  dnvisaged  the  possibility  of  the  dis.
 ability  of  the  non-Hind:  speaking  peo-
 ple  not  being  removed  within  this
 period  That  was  why  these  provi
 sions  wete  made  Therefore  you  can-
 not  just  fit  a  date  and  say  that  after
 8  years,  whatever  might  be  the  condi-
 tion,  Hindi  alone  will  be  the  sole  offi-
 cial  language  I  would  like  t  put  a
 question  to  the  hon  Prime  Minister
 Can  we  honestly  suy  that  the  level  of
 the  learsutg  of  Hindi  has  advanced  so
 far—leave  alowe  Tamil  Nado—in  other
 nen-Hindi  speaking  States  that  we  can
 say  that  administration  could  be
 carried  on  in  Hindi  alone?  I  am
 afraid  the  same  disability  continues  to
 be  there,  You  cannot  blame  the  peo-
 ple  for  the  fault  of  the  Government
 and  for  the  fault  of  the  politicians
 All  of  us  are  parties  to  that  But  you
 canwot  punish  the  people  for  that  You
 cannot  tell  the  youth  who  are  standing
 there  after  education  for  eniployment
 oppertunities,  that  with  zegard  to  the
 employment  opportunities  available  in
 the  Centra!  Government,  “Oh,  you  do
 not  know  Hindi  therefere  you  are
 barred.”  What  would  be  the  situa
 tion  ४8  3  am  to  tell  the  youth  in  the
 non-Hindi  States  “You  do  not  have
 sufficient  knowledge  of  Hindi,  there-
 fore,  yon  do  not  have  employment
 opportunities  in  the  Central  Govern-
 ment”

 Nt  fs
 ae

 said  that  now  we  do  not
 want  to  on  the  knowledge  of
 Hindi  in  the  stage  of  recruitment  tf
 would  argue  that  point  Suppose  a
 stage  is  reached—and  that  is  thé  stage
 you  want  to  reach  qui

 ee Hindi  becomes  the  sole  official
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 Xow.  grant  thet  he  need-mot  have  the

 know)erige.qf  Mindi.  ;  :  Newaththe  per:
 sons  sitting  there  would  be  rlesling  with
 the  files  ia  Hindi,  wheve  would  he  get the  training?  He  would  be  complete-
 ly  blind-folded  there  Therefore,  even
 for  a  recruit  to  get  mtg  the  mode  of
 working,  unless  the  two  language  for-
 mula  is  there,  anybody  who  does  not
 know  the  Hindi  language  cannot  get into  the  groove  at  all  Therefore  it
 would  be  absolutely  necessary  for  any
 body  to  have  this  knowledge  of  Hindi
 if  Hind:  alone  is  the  official  language
 Therefore,  getting  over  this  by  saying that  in  the  initial  stage  you  need  not
 have  the  knowledge  of  Hindi  has  no
 meaning  because  what  would  he  do
 there?  He  goezw  there  and  there
 should  be  a  language  which  is  being
 used  which  he  knows  Unfortunate-
 ly,  ॥  38  onlv  the  English  language

 T  could  very  well  understand  the
 views  of  Shri  Raj  Narain  and  other
 people  like  him  that  English  is  a  foreign
 language  I  also  concede  that  this  is
 a  formgn  language

 SHRI  A  BALA  PAJANOR  No,  no
 SHRI  C  SUBRAMANIAM  I  am

 prepared  to  concede  this,  wait,  I  am

 ple  know  English?  They  say,  it  is
 one  and  a  half  per  cent  or  two  per  cent
 Or  whatever  {t  Is,  But  this  is  the  only

 or  in  Kerala  or  in  any  other  non-Hindi
 State  or  even  take  the  English  know-
 ing  people  in  Hind{  Stgtes  and  com-
 pare  it  to  their  know

 ‘aig  3
 other

 languages  If  you  take  a  88

 enthusiasm  our  children  are  sent  to
 English  medium  schools.

 #HRT  A  BALA  PAJ  All  she
 Ministers  send  thely  fo  gon-
 vent  ackiools.



 337  7४६७  paused  at

 sGHAIv€  RUBRAMANIAM:  I  would
 like  to  know  from  the  Prime  Minister
 where  his  grand  children  are  having

 thelr.  aducation.
 SHRI  A.  BALA  PASANOR:  As  also

 from  fhe  other  Ministers.  I  have  all
 the  statistics.

 SHRI  C,SUBRAMANIAM:  There-
 fore,  there  is  no  use  of  just  pushing  it
 aside  by  saying  thet  this  is  a  foreign
 language.  Whether  this  is  a  foreign
 language  or  not,  that  is  the  instrument
 available  today.  We  have  learnt  it,
 our  sons  and  grand-sons  ere  learning
 it  and  it  is  necessary  to  learn  it  to  keep
 abreast  of  world  developments.  Are
 you  going  to  be  secluded  in  an  exclu-
 sive  area  without  keeping  track  of  the
 events  and  happenings  outside?  There.
 fore,  the  knowledge  of  g  foreign
 language  is  absolutely  necessary.  Are
 you  going  to.say  that  we  will  bring
 Russian  in  place  of  English  or  French
 or  some  otter  language  leaving  all  the
 advantages  which  we  already  have  in
 Enghsh.  Therefore,  here  is  English
 availdble  not  only  for  the  present
 generation,  the  coming  generation  is
 laso  learning  it,  therefore,  why  dis-
 card  it.

 Now,  the  question  is  have  we
 reached  a  stage  where  in  any  area  of
 central  operation,  you  could  say  that
 ‘We  would  use  only  Hindi  and  no  Eng-
 lish  whatsoever.  What  would  be  the
 position?  I  would  like  to  start  from
 the  functioning  of  this  House.  Suppose
 ig'  your  enthusiasm,  you  say  that  Hindi
 Will  be  (ie  enle  official  language,  if
 nw  today,  torntrrow,  day  after  tomor.
 Tow  or  two  years  hence,  what  would
 be  the  position?  You  will  be  making
 ड  a  dumb-opposition;  a  really  dumb-
 opposition.  We  weuld  not  be  know-
 ing  what  you  are  saying.  There

 would
 Pig

 be  English
 a  tecaign available  because  छा  is  a  | la  ang  it  aoa  et  pollute

 this’  House.  And  you  cannot  have  it
 a8  the  qualification  for  election  to,  or
 membership  og  the  Howse.  You  can-
 not  say  that  they  should  have  a
 knowledge  of  Hindi,  in  order  to  get
 elected.  What  ssoyld  heppen  to  this
 House  then?  How  would  you  trans.
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 act  any  business  here,  unless  you  say: “We  ate  thé  most  important  people here—the  Hindi-knowing  people,  peo-
 ple  from  the  Hindi-speaking  regions do  not  count.  We  will  carry  on  the
 Administration  for  you  also.  You  can
 go  home.”  Unfortunately  you  can-
 not  have  all  the  4  languages  as  the
 official  languages  and  start  translation
 into  all  the  i4  languages.  That  is  the
 unfortunate  position,
 386  hrs.

 SHRI  RAM  DHAN  (Lalganj):  You
 very  easily  see  Hindi  films  and  sng Hindi  songs;  and  your  actor  cts  in Hind:  films

 SHRI  C.  SUBRAMANIAM:  Unfor. tunately,  we  arg  not  acting  in  films here.  We  are  transacting  business  Ag far  as  Hindt  films  are  concerned,  even if  we  don’t  understand  them,  we  see
 some  beautiful  faces  Do  you  want  to
 reduce  this  House  into  a  cinema?  I
 hope  that  is  not  the  intention  of  the
 Janata  Party.

 This  is  the  thing  which  We  will
 have  to  take  into  consideration  in
 coming  to  a  decision  in  the  matter  of
 making  Hindj  as  the  sole  official  Jan-
 guage

 Coming  to  the  next  level,  namely the  institution  of  Cabinet,  suppose  it
 iy  all  in  Hindi,  I  am  told  it  is  all  in
 Hindi  :  do  not  know  how  my  friend Mr Ramachandran  manages  it  there,  (In-
 terruptions).  And,  therefore,  it  be-
 comes  difficult  for  a  non-Hindi-know-
 ing  person,  It  means  we  all  become
 disqualified;  it  is  not  a  constitution-
 al  disqualification,  but  a  disqualifica-
 tion  imposed  by  people  from  the
 Hindi-speaking  areas.  Therefore,  we
 have  to  take  the  realities  into  account,
 (Interruptions).  ‘You  will  shave  an
 opportunity,  if  you  went  to  answer
 my  points  ag  effectively  as  you  can.
 Gan  the  Cabinet  and  the  Parliament

 on  this  side  do  not  know  what  is
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 happening  in  the  Administration,  haw
 do  we  function  here?  And,  therefore,
 leave  alone  the  officials  who  enter  the
 service,  even  with  reference  to  the
 functioning  of  Parliament  and  the
 Cabinet,  unless  there  is  some  language
 which  would  at  least  for  some  time
 be  available  to  enable  people  to
 understand  what  is  happening,  it
 ‘would  again  become  a  dumb  House
 ang  a  dumb  opposition;  and  you  can
 have  an  authoritarian  regime.  You
 cannot  have  any  discussion.  You  can
 go  on  taking  decisions,  This,  in  effect
 would  be  what  it  would  be  reduced
 to.

 It  ig  in  this  context  that  you  have
 to  look  at  the  resolution  of  the  Chief
 Ministers.  You  might  ask:  “Why  did
 these  Chief  Ministers  not  pass  these

 esdlutions  earlier?”  There  ig  a  rea-
 wi.  It  ig  because  of  the  character  of
 the  Union  Government  today.  I  am
 not  blaming  anybody  for  this.  Un-
 fortunately,  it  has  got  only  a  regional
 representation.  I  am  not  trying  in  any
 way  to  belittle  the  importance  of  my
 good  friend,  Mr.  Ramachandran;  and
 people  think  that  one  person  cannot
 adequately  represent  the  non-Hindi-
 speaking  people.  Not  only  that.  Peo.
 ple  also  look  upon  the  Prime  Minis-
 ter—although  of  late  he  hes  also
 changed  a  little—who  is  known  to  be
 a  staunch  supporter  of  Hindi;  all

 used  to  congratulate  himself  on  that.
 That  fs  stffl  there,  And  we  have  got
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 dusiness  to  give  this  assurance.  These
 are  all  real  apprehensiétis  in  the  minds
 of  the  peopls.

 Take  the  case  of  our  Foreiga  Minis-
 ter  making  a  speech  in  Hindi  in  the
 UNO.  I  felt  emotionally  elated  that
 for  the  first  time  an  Indian  language
 had  been  spoken  in  the  UNO,  in  the
 international  forum.  But  when  I  went
 to  Madras,  do  you  know  what  ques-
 tions  were  put  to  me.  The  question
 was  put  to  me  wag  this.  Is  it  not  any
 indication  or  a  warning  to  us  that
 Janata  Party  going  to  eliminate  Eng-
 lish  from  all  spheres,  even  interna-
 tional  spheres,  and  therefore  this  is
 going  to  become  ese

 (Interruptions)

 It  is  not  mine.  Very  responsible  peo~
 ple  put  that  question  to  me.  If  you
 say  that  they  are  all  fools,  that  is
 quite  a  different  thing.  But  we  have
 to  deal....

 (Interruptions)
 MR.  SPEAKER:  Why  are  you  be-

 coming  emotional?  On  the  motion,
 everybody  will  have  a  chance  to
 speak,

 (interruptions)
 MR.  SPEAKER:  Please  do  not

 (Interruptions)

 SHRI  VAYALAR  RAVI  (Chirayin-
 त1)  Some  derogatory  remarks  were
 made  against  the  late  Pandit  Jawahar
 Lal  Nehru.  They  should  be  deleted.

 (interruptions)
 Some  derogatory  remarks  have

 been  made,
 MR.  SPEAKER:  I  have  given  ins-

 tructions  to  the  Reporters  that  whaso-
 ever  urmecessarily  interrupts  them.
 they  have  not  to  record  it  at  all,

 (terruptions)
 No  interjections.

 (interraptionyy
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 कै,

 SHRI  A.  BALA  PAJANOR:  You
 must  give  direction,

 PROF.  P.  G.  MAVALANKAR
 (Gandhinagar):  I  am  on  a  point  of
 order.

 MR.  SPEAKER:  I  have  given  gui-
 dance  that  if  more  than  one  person
 speaks  at  g  time  simultaneously,  they
 should  not  record;  they  cannot  record
 anyone  excepting  the  person  who  has
 been  permitted  to  speak.  Sometimes,
 3  to  4  persons  have  been  speaking.  So,
 whom  is  he  going  to  record?

 PROF.  P.  6.  MAVALANKAR:
 Quite  nght.  My  point  of  order  is  this.
 2  quite  understand  that  sf  more  than
 two  persons  speak  at  a  time  and  even
 that  too  without  your  permission,  you
 ate  absolutely  right  to  say  that....

 (Interruptions)

 But  my  point  of  order  8  very  limit-
 ed  You  are  quite  right,  when  more
 than  one  of  us  speak  and  all  of  us
 speak  without  your  permission,  that
 38  not  to  be  recorded.  I  quite  appre-
 clate  your  point.  But  thet  may  be  re-
 corded  as  interruptions,  What  I  am
 objecting  to,  with  great  respect  to  you,
 is  this?  When  you  say  that  you  have
 given  instructions  to  the  Reporters  to
 the  effect  that  when  all  of  us  speak:
 do  mot  record,  how  the  Reporters
 know  whom  to  record  and  whom  not
 to  record,  That  is  my  point.

 Unterruptions)

 How  the  Reporters  know  whom  to  re-
 cord  and  whom  mot  to  record?  There-
 fore,  you  kindly  say  something  sbout
 it,  but  do  not  leave  it  to  the  Repor-
 ters.

 Unterruptions)

 MR.  SPEAKER:  You  cannot  go  on
 speaking  without  my  permission.  No
 De  not  recerd.

 (Interruptions)  **

 SHRI  RAS  NARAIN  (Ree  Bareli):
 Iam  on  a  point  of  order,

 C.M’s  Conference
 Language  Policy  {Motn.)
 er  व्यवस्था  का  प्रश्न  है  कि  श्रगर  कोई

 झसंसरदीय  शब्द हो  तो  उसको  कार्यवाही  से
 निकाल  सकते हूँ  t  इन्ट्रप्शन  णलिमें/टरी  प्रेक्टिस
 &  शौर  मूर  दि  इल्ट्रप्शन  अगर  कोई
 ओपिनियन  शस्सप्रंस  करता  है  तो

 You  have  got  no  authority  to  expunge
 them,  (Interruptions)  It  is  May's
 parliamentary  practice,

 MR.  SPEAKER:  Mr,  Raj  Narain
 may  please  resume  hig  seat.  I  am  on
 my  legs.  The  instructions  given  are:
 if  more  than  one  person  simultaneous-
 ly  speaks  without  permission,  then
 it  will  not  be  recorded.  Instructions
 were  also  given  that  interjections  are
 part  of  the  proceedings;  they  have  to
 get  in.  But  if  interjections  are  made
 by  twenty  people,  it  cannot  be  record-
 ed.

 PROF.  क्  G.  MAVALANKAR:
 They  can  write  ‘Interruptions’.

 शी  कल्यान  जैन  (इन्दौर)  मै  एक
 स्पध्टकरण  चाहता  हु  ।  प्याइट  झाफ  क्लेरि-
 फिक्शन  |

 MR.  SPEAKER:  Ig  it  a  point  of
 order?  Under  what  rule  you  want
 clarification?

 *  करी  कल्याण  जन  :  मैं.  रपरष्टकरण
 अआहता  हूँ  आपने  +हा  है  कि  जो  मैं  बोला  हूं
 हाउस  के  अन्दर  उसको  प्रोसीडि'ज़  से
 निकाल  विमा  जाय  |  ऊय  मैं  भोला  भा
 उस  समय  कोई  सब्स्यइंटरप्ट  नहीं  कर  रहा  था  द
 सिफ  मैं  ही  एक  मात्र  सदस्य  था  जो  इंटर:८
 कर  रहा  था  t  सेरा  सिंवेदन  है  कि  उसको
 भ्राप  रिकार्ड  से  न  निकालियेगा  ।

 interruption  of  @  speech;  yours  wat-
 &@  speech  and  not  an  interruption.

 **Not  recorded.



 343  «—-  Res.  passed  at

 ही  कल्याण  हेग :
 रिकार्ड  होना  बाहिये  ।

 मेरा  इं  टरप्शन

 MR  SPEAKER:  Your  speech  38
 not  going  to  be  recorded;  you  will  be
 called  in  your  own  time

 ot  कल्पाण  अंग  ;  ताट  स्पीच,  इृटर्प्शन
 आपते  हट  २प्शन  को  रिकार्ड  नहीं  कराया  है।
 मेरी  स्‍्पीय  नहीं  थी  t  मेरा  इट-प्शन
 थो।  इंटरप्शन  रिकार्ड

 ्
 कहिये

 इस्ार  हूं  ८सप्णन  रिकार्ड  नही  छुपा  तो  यह  ठं,क
 सही  होगा  ।

 MR.  SPEAKER:  You  can  make  an
 interruption

 PROF.  DILIP  CHAKRAVARTY
 Caleutts  South):  You  had  just  now
 stated  two  things:  firstly,  in  case  of
 unnecessary  interruption,  you  are  not
 to  record

 MR.  SPEAKER  Who  has  said?
 Where  gid  you  get  that.

 PROF.  DILIP  CHAKRAVARTY:
 Who  is  going  to  decide  what  is  a  ne-
 cessary  interruption  or  what  is  an  un-
 necessary  interruption?  Secondly,  you
 haye  stated  that  if  the  same  member
 interrupts  more  than  one,  tha‘  also

 eshould  not  be  recorded  (interrup-
 tions)

 MR.  SPEAKER:  Neither  of  these
 things  had  been  said  by  me

 PROF.  DILIP  CHAKRAVARTY:
 These  are  things  on  whieh  sheuld
 lke  to  draw  your  attention  and  re-
 quest  you  to  give  proper  direction.

 MR,  SPEAKER:  That  is  not  my
 direction;  you  have  not  heard  it,

 SHRI  PURNANARAYAN  SINHA

 any  cn
 ig nue  %  Metenete

 ‘aut  interrupting,  posterity  will  tengh
 at  ue  when  it  reads  the  proceedings.

 AUGUST  ,  i978  लि  Confirince”  =  gy
 79.  Language  Policy
 SHRI  6  ्,  ALAG!

 nam):  Today  you  ha  gi  down  a
 proposition.  You  have

 said  that  if  it  is  necessary  interrup-
 tions,  it  will  be  recorded

 MR  SPEAKER:  I  have  never  said
 that;  I  do  not  know  where  you  get  it.

 SHRi  O.  V.  ALAGESAN:  Who  is
 going  to  be  the  jndge?  Is  the  Repor-
 ter  going  to  decide?  .  (interruptions:
 Who  is  going  to  be  the  judge’?  The
 Reporters  cannot  be  the  judges  of
 what  to  record  and  what  not  to  record
 It  is  a  dangerous  thing  Either  you
 shoulg  say,  ‘don’t  record’—you  can  say
 that—or  you  may  expunge  it  In
 other  words  you  are  giving  the  right
 of  expunction  to  the  poor  Reporters.

 MR.  SPEAKER:  You  have  eviden-
 tly  not  heard  me  _  I  never  said,  ne-
 Ceisary  or  unnecessary;  I  do  not
 know  how  it  came  in.  I  there  is  an
 interruption  it  can  be  recorded,  but  if
 the  interruption  is  by  several  persons,
 you  cannot  record  the  interruptions
 Nothing  mere  than  that.

 SHR  C.  SUBRAMANIAM:  Parti.
 clpants  of  many  conferences  were
 here  in  Delhi  recently,  perticipants
 from  the  various  stat,  governments
 were  just  walking  away  from  those
 conferances  saying:  we  have  not  besn
 able  to  following  anything:  sit  the
 proceedings  are  going  on  in  Hindi;
 therefore  we  are  not  able  to  follow,
 what  is  the  use  of  being  here?  This
 T  have  heard  from  ever  to  many  per-
 sons.  That  is  going  to  be  the  state
 of  affairs,

 I  want  to  know  whether  Delhi  is  a
 Hindi  territory  or  the  capital  of  India
 belonging  t)  everybody,  every
 uage  group,  Ty  Delhi  finetioning  that
 way?  Is  Delhi  administration  func-
 tioning  that  way?  We  go  to  the  tele.

 ee
 tetegranh  office,  railways;

 here  we  arg  made  to  feet  we
 ate  second  class  ‘citikxens.  That  ty  tu-
 fortunately  the

 tio
 Tyere-

 fore,  it  is  not  just  Hidhe  Which  ts



 fort;  I  would  -jike  to  again  quote  Pan-
 dit  Jawaharial‘Nehrus''*

 “The  purpose  of  the  assurance
 that  I  gave,  and  which  7  holg  to-

 s
 was  that  no

 chalige
 of  thig  kind

 l  be'effected  in  English  or  Hind
 without  the  full  approval  of‘  the
 non-Hindi  ,peaking  people.  I  wan-
 ted  to  remove  any  apprehension
 that  possible  by  a  majority  in.  Par-
 liament  or  elsewhere,  we  would
 make  changes  which  aré  not  ap-
 proved  by  them.  :  As  a  matter  of
 fact,  such  a  thing  cannot  be  done.
 apart  from  my  assurance  because  it
 will  raise  such  difficulties  thaf  no
 government  would  conceivably
 want  to  do  it  that  way.”

 And  again—

 “Dates  have  very  little  signifi.
 cance  except  to  see  whether  we  are
 going  along  the  right  lines  or  not
 It  is  important  that  we  should  give
 a  certain  ‘direction  to  .our  ‘médve-

 ta’?

 What  is  important  is  whai  is  the  situa-
 tion  today’in  the  hon-Hindi  speaking
 areas?  is  thene  sufficieat  knowledge
 and  proficiency  in  Hindi  that  you
 could  switch  over  to  the  sole  use  of
 Bindi  language?  This‘is  the  question
 before  us.  and  if  an‘  impartial  judge-
 ment  is  to  be  made,  I  have  no  doubt

 प्रध्यक्ष  महोदय,  यह  बात  है

 लिक
 यहेँ  किसी  एक

 सदर  ):

 दैल  को  37  साल  स्वतन्स  होने  के  बाद  भी
 झाज  भी  हमारे  देश  में  भाषं।  का
 बना  हुभ्ा  है  ।  मैंने  श्रभी  दो  भाषण  सुनें---
 एक  माननीय  साठ  का  झौर  दूसरा  माननीय
 झुब्रहमण्यम  .  साहब  का।  सावभीय  साढे

 जी  बात  कहीं  यह  र्थी  चौरे
 समझता  था  कि  देश  के  हित  में  है
 झर  उनकी  ईमाम्दारांमा  राग  है।  लेकिन
 जी  बार्त  माननीय  सुश्ेहंमष्यंस  ने  कहो)  मैं
 कह  सकता  हूं  कि  वह  पोलिटिकली
 मोटिवेटंड  थी  और  देश  कें  टुकड़े  करने  की
 एक  साजिश  थी  t  मैं  यहां  पर  जो

 (व्यक्‍धान  )  मैं  यहां  पर  जो
 खडा  हुमा हूँ  बि  हिन्दी-भोषोर्भ/षियों का
 प्रतिनिधित्व  करने  के  लिए  नहीं  छड़ा  हुआ

 हा
 मैं  यहां  पर  एक  भारतीय  के  नाते

 हूं  |  मेरे  लिये  हिन्दी  भी  प्रिय
 हैं,  तलंगू  भी  प्रिय  है  शोर  तमिल  भी
 प्रिय है।  मेरे  लिये  देश  की  हर  एके  भाषा
 समान  है  ।  मैं  जब  यहाँ  पर  बड़ा  हूं

 तो  मुझ  यही  है  कि.  यह  देश  एक  है  ग्लौर देश
 में  बहुत  सारी  भाषाएं  हैं,  इसमें  मतभेद
 भी  हो  सकते  हैं  ,  संदेह  भी  हो  सकते हैं
 ईमानदारी  से  ॥

 मुझे  याद  है  कि  जब  हमारा  विधान
 बना  था  और  उस  समय  भाषा  का  संबोाल

 झाया  i949,  950  %  a  eine
 साहब  ने  एक  बात  कही  थी,  से  कोट  कर
 रहा  हुं  भौर  किस  तरीके  से  हिन्दी  भाषा:
 लिक  लैंगुएज़  बनी  यह  कन्सेन्शस.  से
 डेबलप  हुआ  ।  उसमें  मदभद  यथा,  ग्रह
 मानना  पड़ेगा  क्‍योंकि  जिस  देश  में  भ्रमेक
 भावार्य  हों,  झिस.  देश  बहुत  सारी

 फ
 तो'  मतभेद  होना  सेवाभाविक se

 3  साल  के  बाद  धो  क्या  जो
 शैयुएज  हिन्दी  को  माना  गया

 का  निर्णय  थो  ?

 नहीं,  बिक  सारे  देख  का  निर्णय  का  ४



 347  Rez,  passed  at

 लो  कंबर  लाल  सुप्ता

 मैं  भरी  'भ्नायंगर  ी  स्पीच  पढ़  रहा  हूं  जो

 उन्होंने  कांस्टीट्यूएंट  अ्रसेम्दली  में  दी
 थीः

 om “Now  in  considering  this  draft,
 wish  to  place  before  the  House  one
 or  two  facts.  The  firat  that  I  wis!
 to  place  before  the  House  is  tha’
 this  Draft  is  the  result  of  a  grea!
 deal  of  thought,  a  great  deal  of  dis-
 cussion.  It  is  also—what  hag  emer-
 ged—a  compromise  between  opi-
 nion  which  were  not  easily  recon-

 -cilable  and  therefore,  when  you
 look  at  this  draft,  you  have  to  take
 tt  not  as  a  thing  which  is  proposed
 ‘dy  an  individual  member  like  me.
 It  ig  not  to  be  looked  upon  as  some-
 thing  which  we  have  put  forth.  It
 ig  the  result  of  as  compromise  in
 respect  of  which  great  sacrifices  of
 opinion,  of  very  greatly  cherished
 views  and  interests,  thete  have  been

 aoe

 St
 people,  there  have  been  attempts  in
 certain  Ministries  of  the  Union  Gov-

 ernment
 to  covertly  impose  Hind!

 उन्होंने  यह  एक  ही  बात  कही  है  कि  जो
 जबाहरताल  जी,  लाल  बहादुर  जी,
 इन्दिरा  जी  शौर  मोरारजी  देसाई  जी  ने
 कहां  है  वह  इम्प्लीमेंट  होगा  चाहिए  ।

 मैं  मानता  हूं  कि  यह  एके  नेशनल
 कंससस  की  चीन  है,  यह  कोई  उस  पार्टी  मा
 इस  पार्टी  का  सवाल  नहीं  है  जो  जबाहर-
 लाल  जी,  लाग  बहादुर  जी  और  इन्दिरा
 जी  में  कहा,  यह  सरकार  लेग्येज  के  मामले
 में  यही  पालिसी  श्रपना  रही  है,  उसमें  कोई
 डैविएशन  नहीं  है  1  हमने  कभी  नहीं  कहा

 4  4  :  रखिये,  हमें  &



 आज  नहीं  नो  कल,  कल  बहीं  ह  फ्लो,
 40  शाथ,  .5  खाल  %  _ बानों  &  _ घौर
 जाना  होगा,  सेकिन  इसका  मतलब

 यह  नहीं है  कि  प्रंग्रजी  का  कोई  रोल  मही
 है  -  प्राम  भी  प्रंग्रेजी  का  रोन  है,  प्रंग्रेजी
 जाने  के  बाय  भी  अंग्रेजी  का  रोल  इंटर-
 लेशनल  लैंगबेज  की  हैसियत  से  बना  रहेगा।
 हमारे  अच्ये  अंग्रेजी  सीखते  हैं,  उतको
 सीखना  चाहिये  t  वह  फ्रेंच,  ज्नी  शौर
 दूसरों  भाषारें  सोखते  हैं,  उनको  अंग्रेजी  भी
 ोखनी  चाहिये,  उसको  बढ़ाबा  भी  मिलमा

 चआहिए,  लेकिन  जो  यह  कहते  हैं  कि  यह
 विदेशी  भाषा  नहीं  है,  मैं  उनसे  एलराज
 करता  हूं,  मेरा  इसमे  मतभेद  है  ।  क्‍या
 आप  कहते  हैं  कि  इंडियहडेस  अ्रंत्रेजी की  बयह
 से  भाई  ?  मैं  समझताहुं  कि  भ्राजादी  को
 सबसे  बढी  लडाई  igs7  vt  लदाई भी |
 यह  कित  ने  को,  क्‍या  प्रंप्नेजी  बोलने  बालों
 में  को  ?  उत  सबके  मन  में  भारत  माता

 के  लिए  प्रम  था  ।  उनके  दिलों  में
 के  लिए  एक  भाग  थी  ।  उस  धान  ने
 प्रेषिति  किया  कि  अंग्रंजों  को  यहां

 यह  भाषण  बिरेशी  है,  भौर  इसको  जाना  है।
 लेकिन  ह्म  यह  नहीं  चाहते  कि  इस  सवाल
 च्  कटता  पैदा  हो  ।  इस  भाषा  को  जाना
 कब  है,  महू  झापकों  लय  करना  है,  गह
 बात  साफ  हैं  इसलिए  जनता  पार्टी  ने

 जानते  हैं,  वहां  तामिल  मे  भी  लिख  दिया
 जायेगा  i  सब  लोगों  के  ज्ञान  के  सिए  जो
 जरूरी  है,  बह  कर  दिया  जायेगा  लेकिन
 झगर  शाप  यह  चाहें  कि  भंभग्रेजी  हमेशा
 रहे  तो  यह  खतरनाक  बातहोवी,  और

 इसको  मन  से  निकाल  देना  चाहिये  ।

 कुछ  भाई  कहते  हैं  कि  भर  ग्रेज!  विदेशी  भाषा
 नही  है  मेरे  पास  इस  विषय  पर  जवाहर-
 लाल  जी,  श्री  साख  बहादुर  शास्त्री  शोर
 इन्दिरा  जी  के  भाषण  हैं।  मुझे  मालूम  नही  है
 कि  ाप  कोन  से  काग्रेसी  हैं--
 इन्ठिरा  को  वाले  हैं,  या  दूसरे  हैं  t  मैं  श्राप
 को  दोनों के  भाषण  पढ़  कर  सुना  देता  हूं  ।
 पहले  मैं  कांग्रेस  को  भाखिरी  प्रधान  मंत्री
 का  भाषण  सुना  देता  हूं  :

 “The  country  needed  a  link  lan-
 guage  and  that  link  language  could
 be  only  Hindi  because  the  largest
 number  of  people  spoke  it.  That
 was  the  reason  why  it  was  chosen.
 Since  it  was  chosen  there  was  no
 doubt  that  it  had  spread  and  with
 a  little  bit  of  goodwill  from  all
 sides  it  could  spread  faster  and  it
 should  spread  as  a  uniting  link
 language,  not  as  something  that
 divided  or  created  suspicions  and
 doubts  in  the  mind  of  any  Indidn.”
 SHR}  VAYALAR  RAVI  (Chirayin-

 kil):  Which  is  the  quotation?
 SHRI  KANWAR  LAL  GUPTA:

 This  is  quoted  from  the  Rajya  Sabha
 Debates  dated  20th  December  967—
 speech  by  Shrimati  Indira  Gandhi.

 a
 Now  jet  m¢  take  from  the  speech

 of  Lal  Behadur  Shastri:
 “The  protagonists  of  Hindi  should

 not  forget  that  haste  would  get  us
 nowhere;  action  hag  to  be  taken



 द...  Rep  w  "eowOwET;

 {Shri  Kanwar  Lal  कप्फा]
 graduaily  to  replace  Shnglish  by

 Bindi.  only  gave  rite  to
 adverse  reactions  among  the  non-
 Hindi  speaking  people  who  wanted
 time  to  learn  the  language.

 English  was  a  good  language
 which  could  teach  ys  many  things
 but  ft  could  never  be  our  mother-
 tongue  nor  could  it  be  continued
 eternally.  It  had  to  be  replaced
 eventually  by  Hindi”
 AN  HON.  MEMBER:  From  where

 the  quotation  is?

 SHRI  KANWARLALGUPTA:  This
 is  from  the  Debates  of  Third  Lok
 Sabha,  962—4th  Session

 were  we  लॉक  सभा  के  i962  *
 फोर्य  सेशन  में  यह  फह़ा  t  जवाहर  लाख
 जी  हिन्दी  के  बारे  मे  कहते  हैं  —

 “Hindi  had  been  suggested  by
 eur  Constitution  as  the  link  lang-
 uage  for  Central  and  official  pur-
 poses.  It  was  hot  bécause  of  any
 superiority  of  that  language  but  for
 the  simple  reason  that  it  was  the
 most  feasible  for  that  purpose.  The
 norma!  tink  language  could  not  be
 English  for  a  long  time  though  it
 might  continue  to  be  a  link  lang-

 usey
 between  thinkers,  authors,

 ea

 मेरा  कहना  यहू  है  कि  जहां तक  जनता
 पार्टी  का  समाल'  है,  जनता  पोर्टी  ने
 जवाहुरलाल  जी  को,  श्री  सावबहादुर  शास्त्री
 को,  झौर  यहां  तेकः  कि  श्रौगंसी  हस्दिरो
 गांधी  को  थो,  णो  _ गीति"  ची  शाई

 SHRI  VAYALAR  RAVI:  But  you
 @re  imposing  Hindi  on  the  southern
 People.

 BHRI  KANWAR  LAL  GUPTA:  I
 also  ad  ke  =

 not  4want
 eee at  ol.  It  efficial  policy.  Let

 fhe  Prime  Minister  reply.  If  there
 1  ‘

 2  En  Ce the,  Langudpe:  Potioytiiebm)  WF
 ig  a  changeover  fram  English  to
 Hindi,  it  is  you  who  are  tovdgeids,  nat
 we;  we  wilt  not  decide.  I  want  to
 make  it  clear.  That  is  the  policy  of
 our  party.

 अध्यक्ष  महोदय,  साहे  साहब  ने  एक
 बात  कही,  तामिलनाद  में  एक  बह  को
 किया  गया  है  कि  हस्ताक्षर  केवल  तामिल  में
 होंगे  उस  पर  उन्होने  एतराज  किया 1

 It  Tamil  Nadu  were  to  change
 from  English  to  Hindi,  it  is  the  Tamil
 Nadu  Government  itseif  which  will
 decide  it,  not  the  Centre.  May  I  teil
 them  that  of  some  circulars,  some
 orders  here  and  there,  if  they  come,
 that  is  bound  to  come  and  that  will
 continue.

 SHR]  VASANT  SATHE:  Then  how
 do  you  justify  the  action  ef  the  Chief
 Minister  of  Bihar  in  saying  that  even
 for  mnter-State  correspondence  it
 should  be  only  in  Hindi,  and  not  even
 English  translation?......

 (Interruptions)

 SHRI  RAGAVALU  MOHANARA-
 NGAM:  In  Tami!  Nadu  we  have  de-
 cided  that  only  inside  Tamil  Nadu
 area  we  will  yse  Tamil,  not  in  corres-
 pondence  with  some  other  States,

 SHRI  KANWAR  LAL  GUPTA:
 Even  signature,  whether  inside  or
 outside  the  State,  will  be  in  Tarnil.

 SHRI  RAGAVALU  MOHANARA-
 NGAM,  Why  do  you  worry  about  the
 signature?  Worry  about  the  matter.

 SHRI  KANWAR  LAL  GUPTA:  I
 wattt  td  congratulate  you.  J  do  not
 want  to  take  any:  objection,  becatwe

 ig  also  a  language  of  our
 It  is  my  language  as  well  as



 SHRr  KANWAR  LAL  GUPTA:
 Give  me  another  ten  minutes.

 MR.  SPEAKER:  Ten  minutes?  You
 have  already  taken  5  minutes.

 SHRI  KANWAR  LAL  GUPTA:  We
 have  two  nationa]  anthems—Janagana
 mana  and  Bande  Mataram,  Is  there
 any  person  in  the  whole  country  who
 will  rae  &  question  of  language
 about  them?  We  all  respect  them,
 whether  we  belong  to  Tami]  Nadu  or
 other  States  whether  we  speak  Tamil,
 Telugu,  Marathi,  Malayalam  or  Hindi
 It  is  not  a  questron  of  language.  We
 all  belong  to  one  country  It  is
 people  like  Shri  Devraj  Urs  who
 want  to  make  political  capital  out  of
 it.  I  can  understand  Shri  Rama-
 chandran.  I  have  read  the  press  re-
 ports......  (Interruptions).  When
 the  pressmen  asked  him.  “Ig  this  any
 confrontation  between  the  Centre  and
 the  States  over  the  Iunguage  issue?”
 he  saiq  “there  is  no  confrontation;
 there  are  certain  grievances;  we  have
 expresseg  it.”  Everybody  has  a  right
 to  express  hig  grievances.  So,  I]  have
 nothing  to  say  against  it.  But  what
 Shri  Devraj  Urs  has  said,  you  cannot
 take  it  that  way.  Kindly  excuse  me

 Interruptions)
 You  do  not  belong  to  Cong.  So,  why
 do  you  worry?

 ‘What  has  he  said?  He  said  that  so
 Jong  as  Shrimati  Indira  Gandhi  was
 there  ag  Prime  Minister,  there  was  no
 problem  of  language.  But,  since  the
 Janata  Party  took  over,  the  problem
 has  arisen  in  the  last  ope  year.  May

 this  question?  Are  you  not  play-
 with fire,  with  the  integrity  of  the

 peoplé,  by  arousing  the  feelings  of

 nena
 onthe  question  of  language?
 2

 ce
 ne
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 failed  and  you  hare  been  yéjected  by
 people.  All  other  are

 over;  only  language  is  left.

 SHRI  VASANT  SATHE:  Do  not
 try  to  play  with  this....  (Interrup-
 trons),

 थी  बंधर  लाल  बुष्त  :  श्ध्वल  महोदय,
 इन  के  पास  कोई  प्रोग्राम  नही ंहै  ।  इन
 के  पार  कोई  और  कार्यक्रम मही  है  ।  क्‍या
 झाप  योट  लेने  के  लिए  देश  की  उकता  की
 कुर्बासी  करेंगे  ?  यह  सवाल है

 मुझे  एक  बात  और  हिन्दी  के  लोगों  से
 भी  कहनी  है  थिः  हिल्दी  बढ़ती  हुई  भाषा  है  ।
 इस  में  भ्ंग्रेजी  के  शब्द  भी  भ्रा  सकते हैं,  तामिण
 के  शब्द  भी  भा  सकते  हैं।  प्राने  चाहिए  ॥
 स्टेशन  को  भुझे  मालूम  नही  उन्होंने  क्या
 बताया,  मेरी  भी  समझ  में  भही  झाया,  लेकिन

 झगर  एंसा  बुछ  उस  के  लिए  हू  _ दिया.  तो

 कोई  गलत  बात  नहीं  है  ।  इसे  बढ़ती  हुई
 भाषा  बननी  चाहिए  भौर  हमें  कोई  काम  ऐसा
 नही  करना  चाहिए  जिस  से  कुछ  लोगों  को
 यह  मौतरा  मिले  मैं  जानता हूं  भ्राज  भसभेद
 क्या  है  ।  तामिलनाडु  के  जं।गों  को  सतभेद
 नही  है  ।

 I  have  been  to  Andhra,  I  have  been  to
 Karnataka  during  elections.

 लोगो  को  कोई  मतभेद  नही  है,  यह  त॑  बुछ
 बेस्टेड  इन्ट्रेस्ट्स  हैं  जो  थोड़े  लोग  हैं,  कुछ
 पोलीटिक्स  जेस्टेड  इन्ट्रेस्ट्स  हैं,  बुछ  बव्यूरो-
 जऔैद्स  हैं  जो  इस  चीज  को  उभ्ाडना  चाहते  हैं  ।
 से  चाहूगा  छिन्दी  वाले  उस  लोगों  को  हैण्डिल
 नदें।  मैं  चाहंगा  गृह  मंत्री  जी  बताये  कि
 हिन्दी  प्रभारिणी  सभा,  जिसके  सुग्रह्मष्यम
 साहब  5  साल  तक  अध्यक्ष  रहे,  उसको  पहले
 कितनी  ग्रात्ट  दी  जातो  थी,  हिन्दी  प्रचार
 के  शिए  और  झन  क्सिनी  दी  जाती  है  ॥
 क्या  यह  भावषश्यक  नहीं  है  नि  राउथ  की
 स्टेड्स  में  हिन्द,  के  प्रचार  के  लिए  और  ज्यादा
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 पैदा  देना  चाहिए  भौर  जो  हिन्दी  पढ़ता
 आहते  हैं  उनको  इन्सेंटिव  देना  चाहिए,  उनको
 किताबें  देनी  चाहिए,  बच्चों  को  एनकरेज
 करना  चाहिए,  नौकरी  में  डालना  चाहिए  !
 लेकिन  नुझे  दु:ख  के  साथ  कहना  पढता  है  कि
 इस  सरकार  ने  उसकी  तरफ  ध्यान  नहीं
 दिया  ।  जनता  पार्टी  की  सरकार  को  इसकी
 सफर  इ्यान  देना  चाहिए  t  हमें  इस  देश  की
 इंटेग्रेटी  को  सी  भी  कीमत  पर  कुबान
 महीं  करना  है  t  भाषा  का  सवाल  तो  हमारे
 सामने  है  ही  नहीं  ।  भाषा  के  सवाल  को
 जनता  पार्टी  या  &ंग्रेस  पार्टी  का  सवाल  नहीं
 बनाना  चाहिए,  यह  तो  देश  का  सवाल  है
 और  अगर  कहीं  पर  कोई  मतभेद  हुं  तो  प्रधान
 मंत्री  जी  मुबय  मंत्रियों  को  बुलाकर  बात  कर
 औ

 If  they  have  certain  objections  and
 Stievances,  and  if  they  genuinely  feel
 about  them,  let  them  contact  rhe  Prime
 Minister  and  get  their  grievances
 redressed.  I  am  sure  that  the  Prime
 Minister  wil]  redress  their  gcievan-
 ces.  There  is  absolutely  no  doubt
 about  this.  May  I  request  Mr.  Hiten-
 dra  Desail....

 SHRI  HITENDRA  DESAI  (Godhra):
 Let  the  Prime  Minister  call  them.
 That  will  be  better,

 SHR  KANWAR  LAL  GUPTA:  Yes.
 Let  him  call.  But,  may  I  request  you
 not  to  play  up  this  issue?

 SHR]  HITENDRA  DESAI:  We  are
 not  playing  up  this  issue,

 SHR]  KANWAR  LAL  GUPTA:  There
 is  a  certain  section.  So  far  as  Mr.
 Ramachandran  ig  concerned,  I  have  no
 objection  to  what  he  said  in  the  Press
 Conference.  But  if  you  say  that  since
 flee  Janata  party  took  over,  thig  difft-
 culty  is  there,  then  it  is  politically
 motivated,  (Interruptions).

 ROGUE  Wn  CES CHIFERER gg ra  Language  Policy  (Mot.)

 I  take  an  independent  view  of  every
 thing.  Don't  forget  it,

 श्री  बांबर  लाल  थुप्त  :  एक  बात  मैं
 यह  भो  कहूंगा  कि  हिन्दी  की  प्रगति  के  साथ
 साथ  हमारी  क्षेत्रीय  भाषाश्नों  की  भी  प्रगति
 होनी  चाहिए  oo.  owe  uma

 जिन्दा  रहुना  है  तो  जब  तक  रीजनल  लै्बेजेज
 और  लिक  लैंवेजेज  दोनों  धागे  मही  बढ़ेंगो
 तब  तक  हिन्दुस्तान  में  प्रजातन्त्र  नहीं  हो
 सकता  है  t  हम  भाहें  इधर  बैठें  या  उधर
 बडे,  हमें  भाषा  के  नाम  पर  ऐसा  कोई  काम
 नही  करना  चाहिए  जिससे  इस  देख  कः  एकता

 झौर  भर  प्हता  को  खतरा  पहुंचे  ।  धन्यवाद  1

 MR.  SPEAKER:  Mr.  Mohanaragam.

 SHR;  A,  BALA  PAJANOR:  I  have
 given  you  intimation  that  I  will
 speak  first,

 SHRI  RAGAVALU  MOHANARAN-
 GAM:  Tomorrow,  J  will  speak.

 SHRI  A.  BALA  PAJANORE:  What
 about  CPM?  They  are  not  speaking.

 MR.  SPEAKER:  I  will  can  them.
 You  are  more  interested  in  this,

 SHRI  A.  BALA  PAJANOR:  I  thought
 that  I  will  get  my  chance  a  bit  leter
 because  we  usually  maintain  an  order.

 MR.  SPEAKER:  If  you  want,  I  will
 call  you  later,

 SHRI  A,  BALA  PAJANOR:  No,  no.
 Certainly  not,

 SHR:  KANWAR  LAL  GUPTA:  We
 want  to  listen  to  you,

 SHRI  A,  BALA  PAJANOR:  Not  only
 listening,  but  if  you  understand  my
 feelings,  I  wil  be  very  happy.

 ae
 भागनीय  सहस्थ  :  झाप  तमिल  में

 बोले  जिसमें  आपे  बोट  मांगा



 हिसझा  A,  BALA  .  PAJANOR:  Mr.
 Speaker  Sir,  I  thank  you  for  giving
 me  this  opportunity  of  participating  in
 the  discussion  on  the  motion  moved

 Mr,  Sathe.  Practically,  it  was  a
 question  of  Calling  Attention  on  the
 Conference  held  by  southern  Chief
 Minister,  last  month,

 I  am  not  going  to  take  the  advice  of
 the  other  member  to  express  my  natio-
 anality  or  my  affection  or  my  sincerity
 or  my  conviction  in  the  unity  of  this
 country.  Let  the  hon.  membe;  also
 understand  that  I  have  not  come  to  this
 House  on  his  oath  buf  on  the  o:  th  of
 the  people  on  our  side  in  the  southern
 corner.

 Let  me  recall  the  speech  ]  made
 immediately  after  Mr.  Morarji  Desai
 took  over  thig  Government.  Sone  hon,
 members  and,  I  think,  it  was  Mr.  C.
 Subramaniam  who  said,  south  vs.
 north  hag  been  decided.  But  on  that
 date  when  I  made  the  speech—some
 said  that  it  was  a  classic  statement~-
 XY  said,  there  ig  q  division  between
 Vindhyas.  I  never  said,  qa  cultural
 division—a  turn  of  things  between  us,

 Even  before  I  started  the  hon,  mem-
 ber  there  called  me  to  speak  in  Tamil.
 What  for?  Let  him  understand.  }
 understood  Gandhi  in  English,  I  under-
 stood  Tagore  in  English,  I  understood
 Pandit  Jawaharla)  Nehru  in  English,  १
 understood  Mrs,  Indira  Gandhi  in  Eng-
 sh,  I  followed  Lal  Bahadur  Shastri
 in  English,  ~  still  follow  Mr.  Morarji
 Desai  in  English,  Mr:  Kaushik  in  Eng-

 Mesh  Mr,  Biju  Patnaik  in  Englisn  and
 also  many  others  in  English.  Rightly
 er  wrongly,  I  had  an  opportunity  to
 @o  through  the  Official  Languages  Act.
 None  of  the  members  has  touched  it.
 T-am  strictly  going  to  confine  myself
 to  the  limited  sphere  of  the  resolution
 adopted  at  the  Conference  of  .  the
 southern  Chief  Ministers,  I  will.  read
 Out  the  ‘resolution  first  and  come  to

 that  laferon,
 I  hope,  you  will  give  me  some:  time,

 not.  considering  the  tline  allotted  to  my
 ‘arty  “because  our  feeling  ig  to  be
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 understood  once  and  for all,  to  put  an
 end  to  any  misunderstanding  of  the
 august  House.  You  know  pretty  well
 that  in  my  party  we  are  9  menubers,
 Seven  of  them  cannot  follow;  others
 can  follow  to  an  extent  and  express
 either  in  English  or  in  Hindi  also.  We
 are  putting  up  with  this  kind  of  a  thing
 for  the  simple  reason  that  one  day
 there  will  be  a  chance  for  us  to  express
 ourfeelings,  not  only  feelings  but  voice
 the  people’s  views  in  this  House.  But
 we  have  not  made  an  agitation.  All
 throughout  we  have  been  seeing  foc  the
 past  5  months.  What  is  the  reaction?
 They  provoke  us.  Many  members
 come  and  ask  me,  why  it  is.  As  the
 representatives  of  the  people  natural-
 ly,  they  are  bound  to  represent  to  our
 Chief  Minister,  the  General  Seccetary
 of  the  All  India  Anna-DMK—Mr.
 MGR  naturally  expressed  the  same
 view  to  the  other  Chief  Ministers  of
 the  southern  States  and  they,  in  turn,
 consulted  many  of  the  members.

 Mr,  Sathe  was  very  vocal  But  he
 cannot  ask  Mr  Ramamurti  to  speak  on
 the  seme  lines.  This  is  a  ticklish
 issue.  We  are  not  politicalising  it.
 Today,  |  must  confess  before  you  that
 I  am  going  to  be  very  straight  and
 ‘simple,  When  I  came  to  this  House,

 J  Temember  what  Mr.  Sharad  Yadav
 said.  But  people  never  listened  to  his
 views.  |  still  remember,  Mrs.  Indira
 Gandhi  tola  Mr,  Sharad  Yadav,  “I  can
 understand  your  feelings.”  But  later
 on,  Mr.  Sharad  Yadav  was  taken  in.
 And  the  country  paid  for  it,  the  Cong-
 ress  party  paid  for  it.

 Similarly,  I  place  before  you,  not
 warn  yeu  a  reasonable,  sensible,
 considerstion  of  feelings  of  the  south-
 ern  and  non-Hindi  speaking  people,
 Some  people  referred  to  Sheikh  Abdul
 lah.  T  afn  not  going  to  refer  to  Seikh
 Abdulla  Kashmir  is  always  exempt-
 ed,  even  in  1976,  when  the  rules  were
 Made  during  the  peak  of  the  Emer-
 gency.  f~  have  no  concession  for  Mr.
 Sathe,  I  view  the  issue  independently
 and  according  to  the  best  judgment  of
 our  thinking,
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 ‘When  you  take  the  resolution  of  the

 »  what  is  stated  there?
 Some  people  tried  to  analyse  it  accord-
 ing  to  their  convenience  and  they
 wanted  to  interpret  it  ag  if  the  south-
 ern  Chief  Ministers  were  not  aware  of
 certain  things.  I  want  to  go  on  record
 saying  that  Mr,  MGR  is  not  that  sim-
 ple,  he  is  quite  intelligent.  Not  only that.  The  other  Chief  Miniaters  of  the
 southern  States  also  understood  it
 corectly  This  is  what  the  resoluion
 says:

 “On  language  issue,  thia  Corte-
 rence  of  the  Chief  Ministers  of  Tamil
 Nadu,  Karnatake....regret  to  note
 that  notwithstanding  the  assurance
 given  by  the  late  Prime  Minister,
 Jawaharial  Nehru,  to  the  effect  that
 Engligh  would  continue  as  an  asso-
 clate  additional  language  and  that
 the  decision  for  the  change-over  to
 Hindi  should  be  left  to  the  non-
 Hindi  knowing  people  and  not  to  the
 Hindi-knowing  people  and  also  the
 assurance  of  he  late  Lal  Bahadur Shastri,  the  former  Prime  Minister, Mrs  Indira  Gandhi  and  the  present Prime  Minister,  Mr  Morar);  Desai.
 r—I  hope  Mr.  Desai  is  listening  to  my speech  in  his  room  at  least—

 “that  Hindi  will  not  be  imposed on  non-Hindi  speaking  people, there  have  been  attempts  by  certain
 Union  Ministers  to  covertly  impose Hindi,  and  this  Conference  strongly Oppose  such  an  attempt  to  im Hindi  contrary  to  the  provimene  et
 the  Officiat  Languages  Act  i963  as
 amended  in  the  Official  Languages
 Act  of  1967"

 And  here  comes  the  crux  of  the  Con-
 ference  resolution-—~because  Shri  Kan-
 war  Lal  Gupta  could  not  follow  that, and  I  am  sorry  to  vay  this,

 “This  Conference  desires  that
 immediate  steps  should  on  taken  to
 Stop  such  imposition  of  Hindi  on

 AUGUST  ३,  1978
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 Ukely  to  erode  the  confidence  of  the
 non-Hindi.  epeaking  people  in)  the

 Union  ae  !
 That  is  what  we  wanted.  That  ig  why
 I  said  that  the  Tamilnadu  Chief
 Minister  and  others  are  very  clear
 about  the  statement:  for  thst  simple
 reason,  nobody  touched  it.

 As  I  gaid  earlier,  we  take  indepen-
 dent  judgments,  Whenever  you  are
 tight  we  come  and  congratulate  you;

 you  are  wrong  we  point  it
 out  and  ff  you  are  not  prepared  to
 listen,  we  oppose  it:  we  strongly  and
 vehemently  oppose  it.

 In  the  peak  of  Emergency,  these
 rules  were  made  In  the  year  1967,
 tg  Act  was  passed,  in  i967  it  was
 amended,  in  969  once  again  they  gave
 colour  to  it  and  kept  quiet,  in  1971
 they  had  g  thumping  matovity  and
 nothing  was  done  and,  in  the  year
 ‘1976,  in  the  peak  of  Emergency,  Par-
 Hament  was  not  taken  into  considera:
 tion  because,  in  the  official  Languages
 Act,  Section  3  gives  power  to  make
 Rules.  So,  they  made  Rule:  What
 Rules?  Let  me  ask  this  patriotic
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 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  BIJU  PATNAIK):
 ‘What  is  that  book”

 SHRI  A.  BALA  PAJANOR:  This
 is  the  official  Languages  Act  and  tre
 Rules  framed  thereunder.  These
 Rules  were  made  under  section  82  of
 the  Official  Languages  Act,

 SHRI  KANWAR  LAL  GUPTA  In
 which  year?

 SHRI  A  BALA  PAJANOR:  In
 1976,  9  the  peak  of  Emergency,  m
 the  month  of  June,  You  are  suppor-
 ting  without  knowing  what  is  what
 Interruptions)

 The  Hon.  Member,  who  ig  very
 enthusiastic,  3s  going  to  dig  the  grave
 of  the  very  cause  he  is  enthusiastic
 about.  We  are  not  even  !  per  cent
 less  than  him  in  patrotism.  1  sacri.
 ficed  my  father  and  entire  family  for
 the  cause  of  this  country,  (Interrup-
 tions)  Not  only  I  but  many  Mem-
 berg  from  this  side  have  done  that.
 Members  who  talk  like  this  and  create
 chaos  in  the  country  don't  know
 what  are  the  Rules.  It  is  the  tragedy
 of  this  country  that,  without  know-
 ing  the  Rules,  people  speak  about
 ‘them.

 I  am  reminded  of  Shri  Krishna  Me-
 on  who  said  ‘Let  not  people  speak
 avout  Hindi  and  English  if  they  do
 not  know  both  if  they  know  both,
 Yet  them  talk  about  it.’

 I  am  speaking  in  English  not  out  of
 because  I  want  to  be

 in  the  sense,
 |
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 try.  The  unifying  spirit,  ag  expressed
 by  Shri  Subramaniam,  is  kait  well
 over  and  spread  in  this  country—not
 because  of  majority;  because,  as  I
 mentioned  last  time,  majority  in  this
 country  is  a  question  of  relative
 theory.  It  need  not  always  be  a  ma-
 jority.  Your  community  may  be  in
 a  minority  in  my  place,  These  lMn-
 guistic  minorities,  these  caste  minori-
 ties  and  even  religious  minorities—I
 do  not  believe  in  that-  We  are
 Indians  to  the  first  ang  Indians  to  the
 last.  There  is  no  question  of  minority
 or  majority.  I  recall  my  statement:
 ‘Downstream,  beyond  the  Vindhyas, the  people  gave  different  results  in
 the  last  elections’.  Take  note  of  it;
 beware  of  it.

 I  have  also  reminded  last  time—
 this  is  something  which  I  told  Mrs.
 Indira  Gandhi  a  number  of  times—
 that,  by  praising  and  shouting,  patriot- ism  will  not  grow,  we  have  to  show
 by  action

 Mow,  why  hag  it  been  said  in  the
 Conference,  that  covertly  Hindi
 should  not  be  imposed  on  those  peo= ple?  We  want  to  protect  the  people of  our  area  in  the  sense  of  people  of
 non-Hindi-speaking  areas.  For  ex«
 ample,  from  these  rules,  you  have  ex-
 cepted  Tamil  Nadu  out  of  fear.  If
 you  had  the  gutts,  7९  you  had  the
 sense  of  responsibility  for  governing thig  nation,  you  ought  to  have  inclu.
 ded  Tamil  Nadu....

 SHRI  KANWAR  LAL  GUPTA: What  has  the  Janata  Party  done?  (In-
 terruptiona)

 SHRI  A.  BALA  PAJANOR;:  Just now  Mr.  Kanwar  Lal  Gupta  gaid  that this  was  not  a  matter  for  a  particular political  party.  I  do  agree  with  him. It  is  a  national  problem.  What  I  say is  that,  now,  the  Janata  Party  that  is
 ruling  this  country,  our  beloved
 country,  this  great  country,  is  imple-

 veniet  for  you,  you  take  that  and  im- plement  it  vehemently  quoting  Gandhiji
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 and  other  big  people,  and  whatever
 is  inconvenient  to  you,  you  delete
 that  I  say,  you  are  the  midst  dis-
 honest  people  on  the  earth,  It  should
 not  be  a  question  of  convenience.  It
 shoulg  be  a  question  of  conviction  If
 you  go  by  conviction,  I  am  prepared
 to  surrender  and  prostrate  before
 you  But,  if  you  say  that  it  is  a  ques-
 tion  of  convenience,  then  you  are
 going  to  balkanize  thig  country,
 and  it  ३8  only  on  =  our  blood
 that  you  will  do  it  We  will  not
 allow  you  to  blakanize  this  country
 Our  beloved  leader,  Shri  M  G  Rama-
 chandran,  is  for  the  unification  of
 ths  country,  nothing  less  than  that
 Therefore,  do  not  force  these  circum-
 stances  out  of  enthusiasm  =  (Interrup-
 tions)

 Now,  what  does  the  rule  say?  For
 3  particular  time,  proficiency  quahfi-
 cations  are  rade  <A  peison  is  sup-
 posed  to  have  proficiency  in  Hind:  if
 he  has  passed  the  Matriculation  exami-
 nation  with  Hind:  as  the  medium  of
 instruction  An  employee  shall  be
 deemed  to  have  acquired  working
 knowledge  of  Hindi  if  he  has  passed
 Matriculation  with  Hindi  as  one  of
 the  subjects  After  some  time  he  can
 also  pass  the  Pragya  examination.
 Then  it  8  said  that  his  knowledge  of
 Hind:  is  enough  If  80  per  cent  of  the
 staff  working  in  a  particular  office
 under  the  supervision  of  the  Central
 Government  have  acquireg  working
 knowledge  of  Hindi,  then  you  can  say
 that  that  particular  region  or  area
 has  full  knowledge  of  Hindi  and  you
 can  declare  it  ag  a  Hindi-speaking
 erea  This  is  what  the  rule  says

 This  38  covert  imposition.  You  have
 excluded  Tamil  Nadu  from  this.

 These  are  the  Rules:

 “The  Official  Languages  (Use  of
 Official  Purposes  of  the  Union)
 Rules,  976

 Ministry  of  Law  Justice  and  Com-
 pany  Affairs  (Department  of  Offi.
 cial  Language)

 AUGUST  3,  wis  CMe  Conserence  ae
 re,  Language  Policy  (Moin.)  n
 “GSA  2062—In  exercise  of  the

 powere  conferred  by  Section  8  read
 with  sub-section  (4)  of  section  8  of
 the  Official  Languages  Act,  983  (I9
 of  1963),  the  Central  Government
 hereby  makes  the  following  rules,
 namely

 I  Short  fitle,  extent  and  com-
 mencement—

 a)  These  rules  may  be  called
 the  Official  Languages  (Use  for
 Official  Purposes  of  the  Union)
 Rules,  976

 (2)  They  shall  extend  to  the
 whole  of  India  except  the  State  of
 Tamil  Nadu

 (3)  They  shall  come  into  force
 on  the  date  of  thei:  publication
 in  the  Official  Gazette  *  ete

 Then  I  refer  to  paragraph  6

 “Use  of  both  Hindi  and  English—
 Both  Hinds  and  English  shall  be
 useg  for  all  documents  referred  to
 in  ”  etc,  ete.

 “Any  application,  appeal  or  rep-
 resentation  referred  to  in  sub-rule
 (i)  when  made  or  signed  in  Hindi
 shall  be  replied  to  in  Hind

 “Where  an  employee  desires  any
 order  or  notice  relating  to  service
 matters  (including  disciplinary  pro-
 ceedings)  required  to  be  served  on
 him  to  be  m  Hindi,  or,  as  the  case
 may  be,  in  English,  it  shall  be  given
 to  him  in  that  language  ”

 You  have  omitted  Tamil  Nadu  I  am
 coming  to  the  question  of  Central
 Government  offices  and  public  sector
 undertakings  in  Tami]  Nadu  They
 are  all  transferrable  posts.  They  will
 be  serving  {n  Tamil  Nadu  for  five
 years,  not  permanently.  Then  they
 may  be  transferred  to  Bihar  or  Orissa.
 Then  what  will  happen?  By  that
 time  that  area  would  have  become  a
 Hindi-knowing  area.

 Why  do  I  speak  for  bilingualism?
 Because  that  it  contemplated  in  the
 Act  of  1963.  This  assurance  has  been
 given  by  Pandit  Jawaharlal  Nehru
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 nister,  Shri  Morarji  Desai.  But  for
 that,  they  could  not  have  continued.
 The  assurance  was  given  because  they
 wanted  to  maintain  the  unity  of  this
 country.

 Now  I  will  come  to  another  point,
 I  hope  they  have  followed  this  classi.
 ficution  principle.  Take  that  a  person
 is  located  in  a  non-Hindi  area  and
 the  State  is  considered  a  ्  State—
 now  they  have  classified  the  States.
 ‘A’  States  are  those  States  where
 Hindi  alone  is  the  major  language.
 ‘B’  States  are  States  like  Gujarat,
 Maharashtra,  Punjab,  etc.  ‘C’  States
 are  Bengal,  Andhra,  Karnataka  and
 Kerala,  excluding  Tamil  Nadu.  Tamil
 Nadu  is  not  at  all  a  ‘C’  State.  I  do
 not  know  in  what  category  they  are
 now  going  to  put  Tamil  Nadu.

 SHRI  K.  P  UNNIKRISHNAN
 (Badagara):  ‘D’.

 SHRI  A  BALA  PAJANOR:  They
 need  not  have  it.  It  is  a  workable
 thing,  This  is  Hindustani  coming  in
 in  a  pecuhar  manner.  Now  what
 happeneg  m  1968?  There  was  an  agi-
 tation.  Why?  Because  in  the  Consti-
 tution  you  have  contempiated  5  lan-
 guages.  That  was  well  explained  by
 Mr  Subramaniam.  He  saiq  it  was
 found  not  practical  and  so  for  that,
 there  was  an  Act  in  963  and  in  3967
 it  was  amended  after  an  agitation.
 You  know  how?  My  friend  over
 there,  Dr.  Ramji  said  that  people  have
 accepted  it,  the  Congress  Party  has
 accepteq  it,  but  perhaps  he  has  for-
 gotten  the  history  o¢  Tamil  Nadu  and
 our  past  efforts  We  have  sacrificed
 seven  souls  in  1939,  Agitation  dumng
 the  Rajaji  regime  against  the  imposi-
 tion  of  Hindi,  when  Rajaji  was  a  pro-
 taganist  of  Hindi.  I  will  quote  what
 Rajaji  said  later  on  also,  because  to
 change  is  growth,  to  change  is  evolu-
 tion  and  to  change  is  improvement.
 If  you  do  not  change,  you  do  not
 meke  improvement  at  all.  You  do
 not  prosper  at  all.  You  cannot  he
 stagnating.  I  do  not  understand  how
 new  Mr.  Morarjl  Desai  hes  changed.
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 Mr.  Subramaniam  hes  said  that  Mr.
 Morarji  Desai  has  changed.  That
 means  that  he  is  able  to  understand
 the  spirit  of  democracy.  Some  peo-
 ple,  when  they  see  me,  greet  me  in
 Tamil.  Sir,  I  know  when  Sir  Archie~
 bald  Nye  and  Lord  Mountbatin  used  to
 come  to  Tamil  Nadu,  they  also  use  to
 greet  people  by  expressing  ‘Vanak-
 kam’,  ‘Namaskaram’  and  ‘Varuhiren’,
 But,  Sir,  what  Mr.  Raj  Narain  did
 in  the  Rajya  Sabha  was  an  insult  to
 our  Tamil  language.  I  challenge  these
 Ministers.  I  put  a  question  to  you.
 How  many  of  the  past  Prime  Minis-
 ter  could  speak  for  two  minutes  in
 any  one  of  the  South  Indian  languag-
 es?  Name  one  of  them.  I  ask  you.  I
 do  not  want  him  to  speak  in  Tamil
 Not  one  of  them  could  speak.  Any
 One  of  you  could  speak?  Show  your
 courage  by  action  and  not  by  words..
 (Interruptions)  I  know,  Mr,  Ravindra
 Varma  is  a  man  from  Kerala.  He  is
 @  man  of  the  south.  He  _  contested
 from  Ranchi.  He  can  speak  beautiful
 Tamil.  I  know  Mr.  George  Fernan-
 des.  I  do  not  go  by  constituencies,
 If  you  take  my  constituency,  J  have
 to  speak  five  languages.  My  consti-
 tuency  is  not  from  Tamil  Nadu,  I
 have  to  speak  Tamil  in  Pondicherry.
 But  when  I  go  to  other  places  in  my
 constituency,  say,  to  Kallarai  in  Kera-
 la,  I  have  to  speak  Malayalam.  In
 Yanam  I  have  to  speak  Telugu.  Our
 official  language  was  not  English.  It
 was  French,  Baba,  it  was  French.
 Bon  Matin,  But  do  I  speak  French
 here?  I  speak  English.  Thoda,  thoda
 Hindi  also  I  know.  I  am  trying  to
 learn  Hindi  also  here  in  this  House
 but  by  your  fanaticism,  your  arro.
 gance  and  sometimes  your  force
 against  me  push  me  out.  JI  tell  you
 this  is  not  the  method....  (Interrup-
 tions)  Why  do  I  say  this?  I  know
 Mr.  Kanwar  Lai  Gupta.  I  can  quote,
 if  he  permits  me,  what  he  told  me
 in  the  Central  Hall.  He  speaks  very
 good  English.  Then  why  not  you
 speak  English?  He  says,  ‘No,  no,  I
 will  be  misunderstood  in  my  consti-
 tuency.’  So  are  you  not  politicalising
 the  issue?  J  ask  you  this  thing.  I
 fouch  upon  your  conscience  and  ask
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 Ese  a you,  can  you  your  court

 Hindi?  No.  Then,  Sr,  only  ten  mem-
 Dera  used  to  speak  here.  I  never  used
 to  question  the  procedure.  I  never
 used  to  question  the  quorum.  Dr.
 Ramji  speaks  good  English.  Why  not
 you  speak  in  English,  Dr.  Ramji?  This
 question  of  ,peaking  is  a  ques-
 tion  of  action.  I  want  to  take
 from  you  how  you  behave  in  this
 House,  not  only  in  this  House  but  out-
 side  also.  We  are  very  frank,  When
 I  speak  out  of  emotion,  I  have  no  ill
 feeling  towards  ‘you,  because  all  of  us
 are  equals.  I  have  seen  Mr.  Morarji
 Desai  from  the  gallery.  He  used  to
 sit  as  Deputy  Prime  Minister  of  the
 country.  Now  I  am  proud  to  see  him
 sitting  there  as  the  Prime  Minister  of
 the  country.  That  is  the  reason  why
 my  Chief  Minister  says  that  in  his
 time  this  question  must  be  settled  be-
 cause  he  has  worked  as  Minister,  then
 as  Deputy  Prime  Minister  and  Oppo-
 sition  Member.  I  do  remember  how
 I  hooted  him  also  once.  But  you  do
 not  know  because  you  have  come  by
 chance.  I  remember  him  once  telling
 me,  ‘What  are  you  saying?’  What  I
 spoke  he  could  not  follow.  Then  I
 told  him,  ‘Please  make  a  provision
 for  Tamil  also  to  be  understood  im-
 mediately.  That  is  what  I  am  ask-
 ing.”  But  what  is  jt  that  you  have
 done?  ‘You  are  very  patriotic.  You
 have  not  made  any  provision..

 27  brs,

 MR.  SPEAKER:  Mr.  Pajanor,  you
 have  taken  20  minues.

 Business  Advisory  Commniitte,  meet.
 ing  you  said,  when  ्  asked  for  3  days,
 that  you  would  give  me  a8  much  time

 possible.

 AUGUST  1  2978

 Deputy-Speaker  to  give  me  time.
 MR.  SPEAKER:  There  is  no  ins-

 truction  to  him.
 37.0l  brs.

 {Ma  Deputy-Speaxer  in  the  Chas]

 SHRI  A  BALA  PAJANOR:  Mr.
 Deputy-Speaker,  Sir,  the  difficulty  for
 the  people,  especially  coming  from
 non-Hind:  speaking  areas,  is  this.  It
 fe  g  question  of  our  being  understood
 here.  When  we  say  that  we  have  to
 give  respect  of  Nehru's  assurance  you
 all  think  that  you  are  going  to  Ma-
 caulay  and  other  people  of  London.
 We  are  not  taking  shelter.  I  want  to
 ask—many  of  you  are  sincere.  Then
 why  are  you  having  English  pants
 and  English  shirts?  Why  do  you  take
 bread  and  butter?  It  is  not  a  ques-
 tion  of  taste.  It  ig  a  question  of  being
 understood.  When  I  speak  English
 don’t  you  follow  me?  When  we  speak
 in  English  you  tell  me  that  I  am  an
 Angrez?  Are  you  promoting  nation-
 al  unity  in  our  part  of  the  country?
 This  ig  not  the  way  to  get  the  unity.
 So,  I  appeal  at  this  moment  that  we
 on  our  aide  should  make  clear  one
 thing  on  this  issue.  Please  go  through
 the  records  of  the  Constituent  Asem-
 bly.  I  want  to  quote  Dr.  Ambedkar.

 Congress  Party  meeting  and  in  the
 discussion  vote—was  76—~76.  This  west
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 tion,  How  that  had  developed?  They
 brought  forward  this  Act  of  1963
 ‘Then  it  was  subsequently  amended  in
 3967  ३06  ४8  ‘1968,  when  our  great  and
 beloved  Anna  took  over  ag  the  first
 Chief  Minister  of  Tamil  Nadu,  he  made
 it  clear.  Some  people  very  sarcasti-
 cally  made  a  remark.  That  was  the
 sorry  state  of  affairs.  Subsequently
 there  was  a  resolution.  Is  it  not  the
 duty  of  the  Legislative  Assembly  to
 reflect  the  voices  of  the  people  and
 to  give  colour  and  substanec  to  at?
 Are  we  to  dictate  our  own  wishes?  J
 would  plea  to  this  House  that  we

 on  our  side  wanted  to  challenge  this.
 Let  it  be  Mr.  Stephen’s  party  or  let
 it  be  Mr.  Chavan’s  party  or  the  Janata
 Party.  Let  them  come  and  tell  that
 Tamil  Nadu  will  have  three  languages.
 but  Hindi  will  be  there.  I  may  tell  you
 that  you  will  not  get  a  single  sent.
 ‘When  Mrs,  Gandhi  tried  that  at  the
 airport  you  know  what  she  got  out  of
 that.  Kumari  Anandam,  Mr.  Dhan-
 dayudapani  and  Shri  P  Ramachan-
 aran  are  three  members  from  South
 Did  they  open  their  mouth  in  South.
 Why  don't  you  convince  your  party?
 Let  them  go  to  Cape  Comorin  or
 Madura  and  say  what  they  want  to  do
 about  the  language.  They  cannot.  Be-
 cause  the  feelings  of  the  people  are  too
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 to  say—matiy  of  us  adopted  the  इन
 list  language  as  a  fanciful  and  faahi-
 onable  language  in  our  homes,  towns
 and  shops.  Same  thing  will
 happen  to  our  children.  Let  posterity
 not  blame  me  that  I  was  g  party  to
 the  slavery  of  my  people  in  some
 other  language.  I  tell  you  in  this
 country  there  is  no  mother  manus-
 cript.  There  was  only  mother  ton-
 gue.  Eighty  per  cent  of  our  people
 were  illiterate  and  they  never  had
 the  chance.  The  other  day  it  is  a
 joke  and  a  fact  also  one  Member
 said:  I  want  to  see  Andhra.  Where
 is  jt?  Then  he  said:  I  want  to  see
 Andhra  and  learn  Malayalam.  See
 the  knowledge!  Now,  Malayalam  is
 spoken  in  Kerala  and  not  Andhra,  I
 do  not  want  to  have  an  intelligence
 test  with  you  people  but  it  is  a  fact.
 Such  people  when  they  come  to  this
 country  they  will  be  second  class  citi- zens  of  this  country.

 Now,  Mr.  Deputy-Speaker,  jplease fake  Article  4  of  the  Constitution
 Equality  before  Law.  Even  now  that is  going  to  happen.  Article  4  of  the
 Constitution  clearly  states  that  all  of
 US  &@fe  equal  before  law.  What  will
 happen  is  once  you  impose  it  for  the first  fifteen  years  then  after  some
 yeats  you  switch  over  to  some  other’
 language.  That  is  the  reason  you  are
 covertly  introducing  and  debarring us  to  take  the  equal  advantage  as  per the  Article  of  the  Constitution  as
 framed  by  forefathers  of  this  country.

 Sir,  I  give  you  another  example. To  be  a  Union  Minister  you  take  the
 present  position.  For  me  to  become
 the  Union  Minister  I  must  qualify either  in  English  or  Hindi  whereas  for
 a  member  from  Bihar,  Uttar  Pradesh and  Madhya  Pradesh  he  need  not learn  anything,  It  is  enough  that  he
 can  put  his  thumb-impression  because he  can  answer  the  questions  in  Hindi.
 Is  it  possible  for  any  one  of  the  mem-
 bers  on  this  side  to  do  so  unless  he
 learns  English  or  Hindi?  Is  it  equa-
 lity?  Then  why  not  scrap  Article  4
 of  the  Constitution,  Why  it  is  there? You  are  not  able  to  do  it.  I  am  not
 talking  of  IAS  and  other  service  offi- cers  but  of  Members.  That  is  the
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 {Shri  A.  Bala  Pajanor]
 reason  my  leader  sayg  that  even
 Prime  Ministership  should  be  by
 rotation,  The  composition  of  this
 country  is  not  that  simple  Do  not
 under-estimate  my  Chief  Minister,
 MGR  He  knows  Perhaps  he  has  not
 gone  through  the  college  education  as
 many  of  us  have  and  got  degrees.
 These  degrees  are  only  initials  I
 can  tell  you  it  i3  out  of  experience
 and  education  that  he  knows  what  it
 is  He  ig  now  saying  what  is  this
 country’s  fate  Only  a  man  from  Uttar
 Pradesh  can  become  Prime  Minister
 of  thig  country  I  do  not  want  to
 mame  the  Member  but  even  in  this
 Cabinet  one  hon’ble  Minister  told  me
 Uttar  pradesh  fs  the  Pradesh  that  is
 India  (Bharat)  So,  he  alone  can
 lead  this  country  and  not  Morar);  I
 differ  from  him  =  (Interruptions)

 I  will  name  him  Do  not  provoke
 me  to  that  (Interruptions)

 SOME  HON’BLE  MEMBERS
 Name  him

 SHRI  A  BALA  PAJANOR:  I  do
 not  want  to  do  it  Now,  Morarji
 Desa:  ig  from  Gujarat  He  is  also  to
 be  taken  of  because  he  ig  not  from
 the  main  ares.  But  fortunately  he
 is  able  to  speak  Hindustani  or
 Hind:  because  he  had  the  privilege
 to  be  under  Gandhiji  But
 for  MGR  to  become  Prime  Minis-
 ster  of  this  country  or  for  Mr.  An-
 thony  to  become  Prime  Minister  of
 this  country  or  for  Mr.  Dev  Raj  Urs
 to  become  Prime  Minister  of  this
 country—as  things  stand  on  the  politi-
 cal  position  of  this  country—it  is
 next  to  jmpossible.  Do  not  claim
 that  the  Janata  party  is  a  national
 party.  You  are  nowhere  in  South.
 You  are  s  regional  party  consisting  of
 Uttar  Pradesh,  Madhya
 Bihar  and  Rajasthan,  Nothing  else.
 Do  not  call  me  a  regional  party  You
 are  for  name's  sake  in  all-Indig  but
 our  composition  is  all-India.  We
 have  our  units  in  Bombay  and  Cal-
 eutta  whereas  you  are  a  magnificent
 pier,  You  know  the  restilts  of  Madu-
 rai,  They  are  coming  to  me  and  tel-
 ling  me  that  they  are  a  national  party.
 India  is  from  Kashmir  to  Kanyaku-
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 nor  in  Kanyakumari,  nor  in  Pun-
 jab,  nor  in  Bengal,  you  are  only in  the  Centre,  Therefore,  what  I
 raise  is  a  serious  issue.  I  am  chal-
 lenging  them,  Mrs  Gandhi  covertly introduced  it  with  the  help  of  these
 People  in  the  year  976  an&  you
 have  taken  shelter  under  of  it.  What is  it?  I  yo  in  the  Official  Languages Committe,  and  I  can  tell  you  this.
 There  are  some  over  enthusiastic
 Members  (Interruptions)  We  don't  re-
 quire  your  certificate  because  my  per- formance  and  my  affection  is  to  be
 seen  and  my  All  India  nature  ts  to
 be  seen  by  our  activities,  by  our
 actions  and  we  are  proving  it  We
 are  not  ti'khsh  We  are  not  politi-
 calising  the  {sues  We  are  not  taking shelter  as  conveniently  ag  you  are
 doing  it,  may  I  say?  We  are  very
 honest;  we  are  very  sincere;  we  sup-
 port  you  whenever  you  do  ood
 things

 Ts  at  not  a  fact,  Sir,  that  fh  the  Cen-
 ral  Hall  we  did  this  in  the  Jomt  Ses-
 sion  of  Parliament?  Did  we  not
 support  you?  We  are  not  bargaining.
 We  are  no;  On  that  I  say  this  because
 you  say  about  the  letters  that  have
 come  in  the  Hin@ustan  Times  I
 don’t  have  the  time  because  the  hon.
 Deputy  Speaker  is  pointing  out  tothe
 time.  Out  of  the  eight  tetters  how
 many  pedble  are  there  from  the  nor-
 thern  States?  Therefore,  Sir,  English
 has  unified  us  We  are  usking  for
 it  because  we  want  to  unify  this
 country.  When  it  was  pointed  out
 that  the  976  rules  were  badly  mate
 and  that  you  are  taking  advantage  of
 them,  some  of  the  over-enthusisstic

 I  went  to  Kerala,  many  representa-
 tions  came  to  me  and  I  told  them:
 ‘This  Committee  is  not

 I  told  them  this  Committee
 hag  come  to  review  the  progressive
 use  of  Hindi,  how  far  you  have  made
 progress’,  That  fe  what  I  told

 omar
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 भी  भाषू  सिह  (दौसा)  :  मेरा  एक
 शिइंट था  द्ार्डर है  |  एफ  संरूद  सदस्य
 को  झाधा  घंटा  दिया  जाता  है,  दूसरे को  पांच
 सिमट  दिया  जाता  है  ।  सब  को  समान
 समय  दिया जाना  चाहिए।  हम  भी  बोलना
 चआाहते  हैं,  दूसरे  भी  बॉलना  चाहते  हैं।

 SHRI  PABITRA  MOHAN  PRA-
 DHAN  (Deogarh):  Same  time  should
 be  given  to  others  also,  Sir.

 SHRI  A.  BALA  PAJANOR:  Time
 will  be  extended.

 So,  I  told  the  people  there  that  it  is
 not  a  question  of  imposing  Hind.

 MR  DEPUTY-SPEAKER:  You
 please  wind  up  now.

 SHRI  A  BALA  PAJANOR:  It  ३8
 a  question  of  reviewing  the  progress
 made  for  the  future  switch-over  But
 the  future  switch-over  is  a  thing  to
 be  decided  later  on  by  the  Parliament
 and  the  people  of  this  country.  And
 I  said  to  them:  I  am  there;  people
 from  non-Hindi  speaking  States  are
 there,  we  are  to  protect  their  interests,
 as  per  the  Constitution.  We  have  to
 respect  it.  Sir,  I  have  no  disrespect
 for  it.  We  honour  the  constitution,
 but  at  the  same  time,  we  believe  in
 the  democratic  process  of  persuasion
 and  change.

 Therefore,  jf  you  ask  me,  what  is
 your  policy,  {I  say,  this  country  must
 have  multi-language  national  langu-
 ages.  I  say,  why  don’t  you  take  one
 of  the  South  Indian  languages  and
 make  it  a  national  language?  Why
 cannot  you  do  it,  ag  it  is  done  in
 Switzerland  or  in  Canada?  Why  are
 you  taking  always  the  USSR  or  any
 communist  country  dictated  by  some-
 body  else?  I  cannot  unedrstand  why
 Mr.  Sathe  referred  only  to  the  USSR.
 Why?  Smalj  States  like  Switzerland
 are  there.  Italy  is  there,  Germany
 ig  there.  France  is  there.  You  take
 Yugoslavia.  You  take  Canada.
 French  ig  there;  English  ig  there.  I
 went  to  ask  one  thing  from  Members
 at  Parliament  hailing  from  non-
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 Hindi  speaking  areas.  How  many  of
 us....  (interruptions)  You  need  not
 teach  me,  The  Chair  ig  there  to  re-
 gulate.  Mr.  Patwary,  we  are  having
 One  Patwary  in  Madras.  One  Pat-
 wary  ig  giving  us  enough  problems.
 Patwarys  ae  a  problem  for  us.  So,
 Sir,  t  is  a  question  of  taking  note  of
 these  things.

 I  want  to  ask:  How  many  members
 from  thig  side  can  speak  two  or  three
 sentences  in  Tamil  or  in  Malayalam?
 I  want  you  fo  come  to  the  South.  I
 request  you  to  travel  on  that  side.
 You  go  to  the  villages.  Even  if  it
 takes  I00  years,  ]  say,  Bilingualism  in
 Tamilnadu  is  correct.  We  have  only
 the  two  language  formula.  We  hon-
 our  that.  We  are  not  going  for  more
 languages.  What  you  want  to  do  in
 the  North  is  only  a  lip  service—I
 mean  the  three  language  formula—
 and  I  know  what  it  is.  I  have  travel-
 led  extefB{ively  not  only  in  this
 period  but  even  in  the  previous  period
 also,  Fortunately  the  people  have
 thought  it  fit  to  send  me  here  for  a
 second  tiifie.  I  have  travelled  in
 every  corner  of  this  country.  I  had
 been  to  the  vilfages  where  you  have
 not  even  bunlt  a  road.  So,  Sir,  I  say,
 Tamil  Nadu  is  proud  of  it.  we  have
 Tamil  in  the  State  and  English  for
 communication  with  the  other  States
 and  with  the  Centre.  If  you  want  to
 keep  Hindi,  keep  2६  along  with  English
 I  want  to  understand  what  is  taking
 place  in  Bihar  and  U.P.,  Punjab,  Har-
 yana  and  Rajasthan.  If  you  ‘keep
 Hindj  alone  I  will  be  in  the  dark,  This
 will  lead  to  unecessary  misunders-
 tanding  and  misfortune  also.  If  am
 not  paying  the  way  for  it.  I  believe
 and  as  I  said  categorically,  thig  is  a
 matter  for  review,  I  चा  further
 say:  You  must  give  us  a  constitufional
 guarantee.  That  is  the  reaSon  why
 Shri  8,  D.  Somasundaram  moved  2
 Resolution  in  this  matter,  Ag  you
 will  remember,  we  had  a  lot  of  @is-
 cussion  on  this  issue.

 SHRI  KANWAR  LAL  GUPTA:  Is
 it  a  fact  that  these  rules  were  framed
 after  consulting  the  Chief  Ministers
 of  those  States,  and  that  they  agreed?
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 SHRI  A.  BALA  PANJANOR  Not
 at  all  Interruptions)  The  historical
 developments  have  been  cited  by  Mr
 Subramaniam  and  others  and  there
 is  no  point  in  repeating  them  There
 should  be  a  review  You  leave  it  to  the
 future  generations  There  are  many
 more  problem  for  us  to  solve  Let
 there  be  English  and  Hindi  But  do
 not  complete,  and  do  not  impose  Hindi
 covertly

 In  the  Railway  offices  in  Bangalore
 all  reservations  are  made  only  =  in
 Hind:  The  Railway  is  the  worst
 example  I  know  that  one  Member
 asked  the  station  master  there  to
 speak  in  Hindi  That  sation  master
 came  to  me  I  told  him  ‘]  will  protect
 you”  A  lot  of  imposition  is  there
 mdirectly  in  the  case  of  Government
 servants

 This  country  requires  a  review  of
 this  policy  By  thig  review,  I  mean
 Let  the  future  generation  tackle  the
 problem  because  we  have  some  emo-
 tions  on  this  matter  We  can  leave  it
 to  the  future  We  request  the  Prime
 Minister  not  only  to  give  a  categori-
 cal  assurance  on  the  floor  of  this
 House  we  also  request  that  he  must
 say  that  a  constitutional  guarantee
 will  be  given

 In  the  last  session  a  bill  has  been
 introduced  to  say  that  Hindi  must  be
 there  in  the  Union  Territory  of  Pondi
 cherry  also  For  what?  Not  even  }  per
 cent  of  the  people  there  understand
 it  Do  you  want  a  small  Union  Terri-
 tory  to  waste  its  money  on  transla-
 tion  instead  of  giving  food  and  other
 essentials  to  the  people?  I  appeal  to
 you  let  us  put  an  end  to  this  con-
 troversy  and  let  us  leave  it  to  the
 future  generations  Thank  you
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 wide-spread  feeling  among  all  non-

 Party  does  not  change,  or
 without  delay,  then  may  be,
 Chief  Ministers  will  meet  in  a  sub
 sequent  conference  and  take  a  more
 strong  resolution  So,  this  is  a  suffi-
 elent  warning  I  expect  that  the  Janata
 Party  and  the  Government  will  take
 thig  warning  seriously

 The  complaint  is  not  about  policy
 The  complaint  is  about  implementa-
 tion  And  here  the  main  complaint
 48  about  imposition  of  Hindi  Various
 methods  have  been  used  to  impose
 Hindi  Some  examples  have  been  given
 by  Mr  Sathe  One  circular  was  read
 out  I  have  also  brought  one  circular
 But  I  was  told  that  in  Andhra  in  the
 villages  in  the  interior,  the  milestones
 were  written  only  7  Hind:  What  ‘6
 this  people  do  not  know  what  is
 Hind:  but  the  milestones  are  written
 an  Hindi?

 The  names  of  the  railway  stations
 are  written  in  Hindi  The  lists  of  re-
 servation  are  also  in  Hindi

 कई  शावतोयथ  सदस्थ  प्रग्नेजी  मे  भी
 रहते  हैं,  श्राप  जा  कर  देखिये  v

 SHR;  SAMAR  MUKHERJEE  Just
 now  he  had  complained  that  they  were
 only  11  Hindi

 SHRI  NIRMAL  CHANDRA  JAIN
 {Seoni)  They  are  also  in  English,  You
 go  and  see  there

 SHRI  SAMAR  MUKHERJEE  I  am
 not  talking  of  Delhi  only

 ‘Unterruptions)
 I  do  not  accept  it  Mr  Deputy  Speaker,
 Sir,  the  spirit  in  which  I  am  raising
 this  question  is  this  If  there  are  oaly
 Hindi  sign-boards  in  non-Hindi  areas
 at  some  stations,  you  should  be  ca
 ful  about  it,  You  should  see  that
 should  not  be  done  because  i¢  creates
 an  adverse  reaction.

 AN  HON.  MEMBER:  ft  is  also  your
 Guty  to  bring  It  to  the  notloe  of  the
 Government.

 .

 a4
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 SHRI  BAMAR  MUKHERJEE:  I  am
 eoraing  to  that  also.  You  have  to  think
 that  {¢  creates  an  adverse  reaction
 ahd  so  your  cause  will  be  defeated  if
 these  realities  are  not  understood  by
 the  Hindi  speaking  people.  That  is
 the  main  thing.  That  is  why  they  must
 be  made  more  responsive,  more  sober
 and  so  on.  There  are  various  methods
 of  popularising  Hindi,  but  why  impose
 Hindi?  This  imposition  must  be  com-
 pletely  stopped.

 Just  now  I  have  got  a  copy  of  the
 Report  of  the  Ministry  of  Education
 and  Social  Welfare  This  Report  is
 relating  to  the  year  ‘1976-77,  }  do  not
 know  whether  your  Government  has
 prepared  it  or  it  was  prepared  by  the
 past  Government.  Yes,  it  was  pre-
 pared  by  the  past  Government.

 AN  HON  MEMBER  During  the
 last  year’s  budget

 SHRI  SAMAR  MUKHERJEE:  This
 point  was  raised  by  Mrs  Vibha  Ghosh
 during  her  last  budget  speach.  She  has
 just  now  brought  this  book  to  me  to
 draw  your  attention.  Some  friends
 were  also  asking  her  to  draw  your
 attention,  So,  she  had  drawn  your
 attention  to  this  propaganda  of  Hindi.
 This  is  on  page  l]  of  the  Report
 (1976-77),  Dr.  Chunder  might  have

 known  that  he  raised  this  question
 last  time  during  the  budget.  This  Is
 about  the  propaganda  of  Hindi,  giving
 facilities  for  encouraging  it  and  prize
 and  all  that.  The  written  instructions
 have  also  been  issued  on  the  recom-
 mendations  of  Official  Language  Im-
 plementation  Committee  of  the  De-
 partment  {o  the  members  of  the  staff
 waying  that  they  should  write  at  least
 20  notes  in  Hindi  every  month.  Thus
 the  staff  is  being  forced  to  use  Hindl.
 You  may  give  any  interpretation  you

 ,  but  what  will  be  the  fate  of  the
 whe  do  not  know  Hindt.  Thev  will

 removed  from  their  jobs.  They  will
 promotion  facilities  and

 int  ie-—I  hepe  you
 rstand  it—-that  if  you

 ,  it  will  create  very  ad
 among  the  non-Hind!
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 ing  people  who  are  working  there  in
 the  staff.  If  you  do  not  change  this
 view  and  justify  this,  the  result  will
 be  just  the  opposite.  That  ig  why  we
 have  drawn  the  attention  of  the
 Government  to  these  things.  But,  un-

 me
 there  has  been  no  remedy

 yes.

 Now  I  am_  going  to  refer  to  one
 letter  written  by  comrade  Namboodin-
 pad  to  the  Prime  Minister.  I  want  the
 Prime  Minister  to  listen.  This  letter  i»
 dated  4th  August,  1977  ‘by  ‘Shri
 Namboodiripad  to  the  Prime  Minister,
 the  General  Secretary  of  our  Party.
 He  says:

 “T  am  enclosing  a  copy  of  an  office
 order  issued  by  the  Accountant-
 General  on  76977  from  Gwahor
 imposing  the  use  of  Hindi  mall
 correspondence  emanating  from  his
 office.”

 Ths  order  has  been  issued  under  rule
 3(L)  of  the  National  Language  Act
 976  whereby  it  has  been  enjoined  that
 correspondence  from  the  central
 government  offices  to  the  states  of
 Hindi  belt,  Bihar,  Haryana,  Himachal
 Pradesh,  Madhya  Pradesh,  Uttar
 Pradesh  and  New  Delm  shall  be  in
 Hindi,  On  the  basis  of  this  provision
 of  the  Act  it  has  been  ordered  by  the
 Accountant-generaj  without  recording
 his  specific  reason  for  acting  otherwise,
 no  correspondence  from  his  office  shall
 emnate  in  English  and  all  branch
 offices  and  section  officers  have  been
 asked  to  scrupulously  adhere  to  these
 instructions.”  In  these  states  these  are
 many  non-Hindi  speaking  employees
 who  are  working  in  these  departments.
 Whether  it  ig  imposition  of  Hindi  or
 net,  you  should  give  a  reply.  ...
 (Interruptions).  From  the  reaction  of
 some  of  our  friends,  it  appears  they
 have  not  understood  the  significance
 of  this  thing;  this  is  unfortunste,

 AN  HON  MEMBER:  We  have  un-
 derstood.

 SHRI  SAMAR  MUKHERJEE:  If
 you  have  understood  it,  you  should
 fectify  it.  The  language  issue  is  a  very
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 {Shri  Samar  Mukherjee}
 sensitive  issue.  Our  country  Is  not  a
 uni-lingual  country,  it  is  a  multilingual,
 multi-national  country  ..  (Interrup-
 tions),  You  may  not  accept  multi-
 national’.  But  it  is  a  historical  fact.  I
 am  not  quarreling  over  that  word
 multi-national,  but  it  is  a  multi-
 lingual  country  and  the  states  have
 been  divided  on  the  basis  of  the
 language  for  the  development  of  each
 iinguistic  group  of  people  According
 to  us  it  is  bngustic  nationalty  Full
 scope  must  be  given  to  all  the  lan-
 guages  to  develop  freely  and  fully
 to  keep  the  unity  of  the  country
 (Interruptions)  we  will  discuss  the
 defimtion  of  nationality  later  on
 But  India,  hke  the  Soviet  Union  as
 also  a  multi-national  country,  each
 nationahty  having  its  own  language
 The  states  are  divided  on  the  basis  of
 the  language,  lingustic  nationality.  so
 the  state  structure  is  federal  To
 keep  the  unity  of  India  it  is  very
 essential  that  all  the  languages  must
 have  equal  opportunity,  equa)  status
 for  their  full  development  and
 growth,

 SHRI  VASANT  SATHE:  What
 about  China?

 SHRI  SAMAR  MUKHERJEE:  Do
 not  divert  me;  I  will  talk  with  you
 about  China.  The  question  of  langu-
 age  must  be  considered  in  this  back.
 ground  That  is  why  all  nationali-
 thes,  all  linguistic  people  must  be
 given  full  scope  to  express  their

 views  in  their  own  mother  tongue.  This
 arrangement  must  also  be  made  in-
 side  Parllement.  They  ghould  not
 simply  say  that  some  of  the  langu-
 ages  will  be  allowed  and  others  will
 not  be  allowed;  that  condition  must

 ‘be  changed.

 PROF,  R.  K.  AMIN  (Surendra.
 nagar):  Can  I  ask  for  a  clarification’

 MR,  DEPUTY-SPEAKER:  No;  if
 you  ask,  he  will  take  more  time.

 SHRI  SAMAR  MUKHERJEE,  lz  i
 ‘eet  time,  I  can  explain.

 AUGUST  4  3978  C.M.'s  Conference  3%
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 MR,  DEPUTY-SPEAKER:  I  do  vat
 want  members  to  put  questions  and
 allow  more  time  to  you  to  reply  to
 them.

 SHRI  SAMAR  MUKHERJEE:  So
 this  question  is  to  be  seen  in  the
 broader  sense  of  the  overall  unity  of
 India.  That  is  why  the  question  of
 revision  of  the  Centre  and  State  re-
 lationship  hag  also  come  in  this  con-
 text.  Do  we  want  fuli  growth  of  all
 the  hngustic  nationalities  of  India  or
 not?  And  for  the  full  growth  of  the
 linguistic  nationalities  full  autonomy
 for  each  linguistic  State  is  absolutely
 essential  That  is  why  the  question  of
 real  federation  has  become  the  demand
 arising  out  of  all  the  linguistic  States
 and  it  is  becoming  an  issue  for  na-
 tiona}  discussion  and  national  debate.
 Bo  the  question  of  language  must
 also  be  viewed  in  the  context  of  this
 multinational  composition  og  India.

 Despite  drawing  the  attention  of
 the  Government  things  have  not
 changed  and  one  stern  reality  must
 be  admitted  that  there  are  Hindi
 chauvinists  Hindi  chauvinists  are
 there  even  inside  the  Janata  Party.
 If  this  reality  is  not  admitted,  yau
 will  not  be  able  to  fight  this  chauvin-
 ism.  Unless  you  fight  Hindi  chautin-
 ism,  the  peaceful  advance  of  Hindi
 will  be  more  and  more  obstructed  by
 the  chauvinist  stand  by  antagonising
 the  non-Hindi  people,  rising  against
 Hindi,  and  taken  advantage  of  by  dix
 ruptiva  elements.  This  does  not
 mean  that  we  do  not  want  encourage-
 ment  of  Hindi.  We  are  in  fovour  of
 encouragement  of  Hindi  but  Hindi
 should  be  allowed  to  be  gradually
 accepted  by  other  non-Hindi  speaking
 people.

 It  should  be  absolutely  on  the  basis
 of  voluntariness,  The  question  of
 emergence  of  a  link  language  will  be
 solved.  It  ts  our  party’s  stand  that
 link  language  should  gradually  emer-
 ge  due  to  the  far  more  closer  inter

 vocabularies  integrated  in  Hindi  or  it
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 may  be  something  different.  But  that
 Probes  must  be  encouraged,  so  that
 voluntarily  some  link  language  emer-
 ges  out  of  growing  inter  course  in  the
 people  of  different  languages.  That
 is  why  for  the  bigger  interest  of  the
 integration  of  India  as  a  whole  which
 is  composed  of  multi-natronal  linguis-
 tic  people  and  where  the  States  are
 reconstructed  on  the  basis  of  languag-
 es,  there  should  be  real  federal  stru-
 cture  and  the  relation  of  Centre  and
 State  should  be  reviewed  and  the
 question  of  language  should  be  abso-
 lutely  on  the  principle  of  voluntan-
 ness.  It  should  be  left  to  the  non-
 Hindi  speaking  people  to  decide  whe-
 ther  they  will  accept  Hindi  or  not  or
 how  much  time  they  will  take.

 In  this  respect  I  want  to  draw  your
 attention  to  two  things  One  is  the
 question  of  Urdu  language  Here
 also  Urdu  speaking  people  have  a  very
 bitter  feeling—that  they  had  been
 discriminateg  against  We  raised  this
 question  repeatedly  that  where  more
 than  0  per  cent  of  these  people  speak
 in  Urdu,  Urdu  should  be  considered  as
 @  second  language  euch  as  in  U.P
 But  that  status  has  not  been  given  to
 Urdu  language  We  think  that  Urdu
 language  must  be  given  the  due  ata-
 tus  There  is  the  question  of  other
 Janguages  also.

 So  ig  the  question  of  Nepalese
 lsnguage  West  Bengal  Government
 haz  accepted  Nepalese  language  in
 Darjeeling  area  Unanimous  Resolu-
 tion  has  been  passed  by  the  West  Ben.
 gal  Assembly  supported  by  Janata,
 Congress,  all  Opposition  and  the  rul-
 ing  party.  They  have  unanimously
 supported  the  demand  of  the  Nepali
 people  who  are  residing  in  India  that
 Nepali  language  shall  be  incorporated
 fn  the  Eighth  Schedule,  It  shoulg  be
 given  the  status  of  one  of  the  national
 language  We  have  brought  non-offi
 cial  Bille  in  the  last  Parliament  and
 certain  non-official  Bills  were  also
 brought  in  this  Parliament  e
 Sikkim  Assembly  unanimously  passed
 @iis  =  Resolution  demanding  that
 Nepali  language  should  be  given
 the  status  of  a  netional  langu-
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 age  to  be  icorpotated  in  the  Eighth
 Schedule.  Recently—I  fiave  got
 a  copy  Tripura  Assembly  passed  a
 unanimoug  resolution  So,  three  As-
 semblies  passed  unanimous  resolu-
 tions  Now,  it  is  igh  time  that  the
 Government  should  accept  their  view
 and  incorporate  Nepah  language  in  the
 Eighth  Schedule  ang  give  the
 Nepal  language  the  status  of  a
 national  language

 The  question  of  language  8  very
 sensitive  it  is  very  touchy  That  is
 why,  when  the  question  of  unity  of
 India  is  involved,  the  Janata  Govern-
 ment  should  give  serious  considera-
 tion  to  the  Resolution  passed  by  these
 five  Chef  Ministers  Conference

 ही  शाज  मारायण  (रायबरेली)
 लीमन,  झाज  इस  भाषा  सम्बन्धी  विवाद  के
 भाष  लेते  हुए  मुझे  प्रसन्नता  हो  रही  है  क्योंकि

 बहुत  सी  चोजें जो  दबी  हुई  थी  वह  उभर  कर
 के  ऊपर  झा  गई  ।  सबसे  पहले  मैं  धन्यवाद
 देना  चाहता  हूं  भ्पने  मित्र  श्री  साठे  को,
 उन्होंने  एक  बहुत  ही  सही  खोज  को  है  जिसके
 लिये  वह  धन्यवाद  के  पात्न  हैं।  भौर  उन्होंने
 यह  कहा  कि  भ्रनुच्छेद  343  के  भनुसार
 संध  की  राजभाषा  हिन्दी  और  लिपि  देव-
 भागरी  होगी  इनका  कहुना  कि  जो  5  साल
 का  समय  दे  दिया  बया  यह  गलत  था,  श्री  साठे
 के  मुखारबिन्दु  से  यह  भाव  प्रकट  होना  ध्रवश्य
 ही  वह  धन्यवाद  के  पात्न  हैं।  भौर  वह
 गलती  को  महसूस  कर  रहे  हैं  जो  भमलती  भ्रव
 सक  के  भूतपुर्व  शासको  ने  की  y  उनको  सोचना
 अहिये  कि  प्राखिर यह  गलती  हुई  क्यों
 यह  चीज़  टपक  गई  कही  से  e  हमारे  यहा
 इलाहाबाद  हाई  कोर्ट  मे  जरिटस  मूथम  ने

 पह  कहा  जब  उनकी  विदाई  होने  लगी  भौर
 तसाम  ऐडबोकेट्स  ने उन  को  फेयरवेल  दिया
 तो  उन्होंने  कहा  कि  मुझे  इस  बात  का  बड़ी
 बुआ  है  कि  जब  अंग्रेजी  राज्य  ही  दुृठ  गया  तो
 अंग्रेजी  भाषा  भारत  की  भ्रदालतों  मे  क्‍यों
 चले  t  वह  इंगलिशमैस  थे,  वह  जानते  के
 कि  किस  तरह  से  डेमोफेसी  भेन्‍्टेन  होती  है,
 इसलिये  उसमे  ऐसा  कहा  ।



 [जी  राज  गारायण]
 झब  इसी  के  साथ  साथ  मैं  साठे  जो  को  यह

 भी  कहना  चाहता  g  fe  ag  झगुच्छेद  357
 को  पढ़े  :

 हिमी  भाषा  et  प्रसार-बृद्धि  करना,
 झस  का  विकास  करना  ताकि  वह  भारत  को
 सामाजिक  संस्कृति  के  सब  तत्वों  की  भ्रभि-
 व्यक्ति  का  माध्यम  हो  सके,  तथा  उस  की
 झारभीयना  मे  हस्तक्षेप  किये  बिना  हिन्दुस्तानी
 शर  झष्टम  अनुसूची  मे  उल्लिलित  श्म्य
 भारतीय  भाषाध्रों  के  रुप,  शैली  श्रौर  पदा-

 बलि  को  प्ात्मसात करते  हुए  तथा  जहां
 झावश्यक  या  बांछतीय  हो  बहा  उस  के  शब्द-
 भडार  के  लिये  मुख्यत  सस्क्ृत  से  तथा  गोणत
 जैसी  उरिललिस  भाषाश्नों  से  शब्द  प्रहण  करते
 हुए  उस  की  संभृद्धि  सुमिश्चित  करना  सथ  का
 क्संव्य  होगा  y”

 इस  बारे  भें  भारत  सरकार  ने  क्‍या
 किया  /  और  अगर  इस  कर्तेब्य  का  पासन
 भारत  सरकार  ने  किया  होता  तो  हमारे
 माननीय  अ्रतिन्द जो  ने  जो  भ्रपले  हृदय  के
 उदगारी  को  रखा,  शायद  म  रखते  ।  और
 हमारे  माननीय  सुबह्मण्यम,  मुन्ने  झफसोंस
 है  कि  व६  इस  समय  यहा  से  च्च्ले  ये,  Ts

 संसदीय  प्रथा  को  यह  आूबी  है  कि  जब  कोई
 कहे  तो  दूसरों  को  भी  सुने  ।  कम  से  कम
 ऊन्‍्हेंनि  भार  बार  मेरा  माम  लिया,  धौर
 बिना  हमको  सुन  वह  अले  भये  ।  उनको

 सुनना  चाहिये  था  कि  हम  क्‍या  कहते  हैं  । मैं

 झांज  इस  बात  को  साफ  कर  देना  चाहता  हूं
 कि  मैं  कन्ती  भी  नहीं  भाहूंगा कि  हिन्दी  किसी
 पर  लादी  जायें  हिन्दी  के  लादे  जाने

 के  ह्म  सक्त  विरोधी  हैं  भौर  भ्ररर  जबरदस्ती

 डिसी  राज्य  पर  यहू  लादी  जायेभी  तो  उसकी
 लड़ाई  लड़ने  के  लिये  भी  में  तैयार  रहूंगा  v

 हमारे  देश  में  हमारी  राष्ट्रभागा  हिंस्दी
 है,  तमिल  है,  तुलुमू,  उड़िया,  मलयासम,
 अराड़ी,  धुजराती,  बंगला,  भासामी  और  उर्दू
 है  a  इस  राष्ट्र  के  शन्दर  जितनी  भी  भाषाएं
 हैं  we  सब  राष्ट्रीय  भाषाएं  हैं।  इतलिमे

 इसमें  किसी  को  मुवालता  महीं  होगा  भाहिने
 कि  हम  तमिल  को  दबी  है  कप  महत्व  a

 हैं  या  तेलुगु,  उड़िया,  कल्नड़,  गुजराती  को

 कम  महत्व  देते  ह्म  बराबर यहू मानते बहू  _ भागते
 झाये  हैं  कि  हिन्दी  सौर  तमिल  दोनों  सबी
 बहिनें  हैं,  एक  बहन  बड़ी  है  भौर  एक  छोटी  है  ।

 छोटी  बहिन  की  तरक्की  में  बड़ी  बहिन  मस्त
 होती है  ।  भ्गर  बहियें  wodt & at wet हैं  तो  छोटी
 फूले,  फले,  विकसित हो,  बड़ी  बहिन  की  यह
 सदाशयता  बराबर  रहेगी  ।  इस्सिये  बढ़ी

 बहिन  बौर  छोटी  बहिन  में  कभी  झगड़ा  नहीं
 होता है  t  जो  कशही  होती  है,  वह  झगड़ा

 करती  हैं।  हिन्दी झौर  तमिल  कलही  नहीं
 है  ।  वास्तव  में  झगड़ा  है  कहां  '  क्षगढ़ा
 बहां  भ्राकर  खड़ा  हो  आता  है,  जहां  झग्रेजी
 खादी  जाती  है  ।

 Ag?  को  हिन्दी  से  प्रशूभ  मानते  हैं,
 उनका  नाम  “झ  से  शुरू  होता  है  इसलिये  मैं
 कहना  नहीं  चाहता,  लेकिन  हमारे  सम्मानित
 सदस्य  श्री  भ्ररविन्द  मे  जो  सारी  बातें  कहीं
 (ध्यचघान)
 SHRI  A  BALA  PAJANOR  Let  him

 call  me  Bala  Pajanor’  This  is  a  beau-
 tiful  word  in  Tamil  Let  him  prono-
 unce  Pajanor’

 ft  ाल  नारामण  :  क्‍या  बाला  कह  !

 झब  हम  इनकी  बातों  का  जवाब  दे  रहे
 हैं  कि  यह  हिन्दी  शाविनिज्म  नही ंहै  ।  हम

 साठे  साहब से  श्री  कहत।  चाइते  हैं  कि  भाषण
 तो  उन्हेंनि  बहुत  धामान्य  भाष।  में  जिभ्ा,
 ्र  शोट  यादा  कर  दो,  जिसका  जनाब
 दिये  बिमा  नही  राहा  जा  सकता  ।  उन्हूंने  कह
 दिया  कि  विद्ार  संकुृचित  राध्ट्रयता  का  है,
 संकुचित  राष्ट्रवाद,  शाविनिष्म  का  प्रयोग

 हमारे  मित्त  ने  किया  जिनके  भाद  हैं  बोलने  खड़ा
 हुँधा हूं

 बिहा र,  उत्तर  प्रदेश,  दिल्‍ली,  दिरयाजा,
 पंजाब,  दिमाश्रल  प्रदेश,  राजस्थान  और
 संध्य  प्रदेश  हमारे  मित्त  इसको  शॉबिमिस्स
 कहते हैं  इसारे  वहां  3  eet  a  पद
 हैं---पहका  पत्र  ग्रवान  मंत्री  का  है,  उस  पर



 ्ित्दी  भाषा-शापी  लेत  का  व्यक्ति  गहों
 राष्युपति  हिन्दी  माषा-भाषी  झन  की  हीं
 इस  सजने  का  आामता  हिन्‍्दों  भाषा-माषी  क्षेत्र
 का  नहीं  है  भौर  इस  सन  का  उपाण्यक्ष
 ट्िन्दी  भाषा-भाथी  केत्र  का  नहीं  है  |

 शब  हमारे  भ्रपोगिशन  के  सम्मानित
 सदस्यों  ने  जो  कुछ  बाते  कहो  हैं,  में  उनका
 जवाब दे  रहा  हूं, धीरज के  साथ  सुनना  शाहिये  ।
 झबर  हमारे  उत्तर  प्रदश,  बिहार  राण्यो  में
 तमिक  जी  प्रान्तीयता  होती  गा  संकुचित
 राष्ट्रीयवा  होती  तो  क्या  उसका  यहा  उदा-

 हरण  होता  !  प्रत्यक्ष  देखो,  कभे  से  ।

 शी  बतन्त  साढे  :  भ्रव  ाप  पछता  रहे

 भी  राज़  गारापषणः  जिस[बगम  को  हमने
 किया,  उसमें  पछताव।  क्यों  !

 इसी  के  साथ-साथ  यह  नी  बतला  देना
 चाहता  हू  कि  जब  से  जनता  पाटी  की  सरकार
 आई  है,  जो  बडी  बडी  स्िसेद  हैं,  फाइने-
 स्थियल  इंस्टीट्यूट्स  हैं,  भाप  इसे  जरा
 खोलकर  देख  लेना,  कि  वहू  कोन  लोग  हैं  !
 हिन्दी  भाषा-भाषी  क्षेत्र  का  शायद  एक  भी
 गहीं  हो  no  जितनी  फिनाशल  इस्टोट्यूशन्ज
 हैं,  उनमें  मै  र-हिन्दी-मापाभाषी  क्षेत्र  के  लोग
 हैं।  यह  हिन्दो-भाषा  भाषी  कषेत्त  की  बढ़ी
 विशाल  छाती  है--मह  उदारता  है,  जिस  को
 हिन्दी-नंवाभाजी  क्षेत्र  प्रपाता  है  |

 SHRI  VAYALAR  RAVI,  It  is  not  a
 conression.  It  is  on  account  of  their
 talent,  Because  they  are  talented.,..
 (interruptions).

 aft  राज  धारायण  :  बजट  को  भो  देख
 लिया  जावे कि  बजट  को  _ फितता  "हिस्सा  प्न्सि
 राज्य  को  पिया  जाता  है  ।  भारत  के
 स्वाजो5ता  संप्राम  में  उत्तर  प्रदेश  भौर  बिहार
 हे  कया  किया  !

 जो  yee  चक  हातदार  (दुर्गापुर):  बंधाल
 क  कुक  हीं  किया

 ze.  Language  Policy  (iotm.)
 aft  tre  arcee  :  इस  में  सब  का

 झा  जाता  है---उत्तर-पूर्षी  भारत,  भध्य  भारत,
 पश्चिमी  भारत  ।  ग्रभी  मैं  तटीय  दोत  को
 बाते  नहीं  कहता  |

 भवर  बाछे  साहब  प्रपने  तके  में  ईमानदार
 हैं,  तो  कांग्रेस  को  जो  तीस  साल  को  सरकार

 रही  है,  र्स  को  भत्लेगा  होनी  चाहिए  कि
 उस  ने  संबिधान  के  धनुण्छेद  35]  के  झनुसार
 हिन्दी  के  पेट  को  वाडा  क्यों  हीं  किया,  सस
 मे  हिन्दी  में  सब  भारतीय  भाषाझो  के  शब्दों
 का  समायेश  क्‍यों  नहीं  कराया  1  भ्रगर  ऐसा
 किया  जाता,  तो  कितना  बडा  काम  हो  का
 होता

 उपाध्यक्ष  महोदय,  भाप  जानते  हैं  कि

 भाषा  के  सबाल  पर  नुशे  बार-बार  जेल  काटती
 पही  है  t  मैं  सब्चनऊ  जेल  से  हाई  कोर्ट  में
 झाया  ।  मैंने  कहा  कि  मैं  झपनी  मातृभाषा से
 अपने  भुकठमे  को  सद  ऑआार्म्पु  करूणा,  मैं कोई
 प्रकील  नही  रखूगा  ।  मि०  7०  एन०  भुल्ला

 जज  थे,  जो  यहा  भ्रा  गये  हैं।  उन्होने  कहा
 कि  नही,  हाई  कोर्ट  की  भाषा  भग्रेजी  है  ।
 मैं  जानता  हूं  कि  मानतीय  सब्स्य  सीडर
 धाफ  दि  शापोजीशन  हैं  ला  ग्रेजुएट  हैं  वह
 अंग्रेजी  मे  बोलना  चाहते  है.  तो  धमरेजी  &
 बोले i  मैंते  कहा  कि  भ्राप  उर्दू  के  अच्छे  शायर
 है  भाष  हिन्दुस्‍्तानो  जानते  है  इस  लिए  झाप
 मुझे  अपनी  मातृभाषा  मे  बोलने  दीजिए  t
 fer  aft  हुभा  कि  मुश्  कनदेम्प्ट  झाफ  कोट
 में  तीन  महीने  की  सजा  कर  दी  गई  भौर  मैंने
 काटी  ।

 मैं  तिहाड  जेल  से  स॒प्रीम  कोर्ट  मे  भाया  ।
 मैंने  श्री  हिदायत  उलला  से  कहा  कि  झपने

 मुकदमे  की  पैश्वी  मैं  खुद  करूमा  ।  उन्होंने
 कहा  कि  किसी  "(डवोकेट  से  करा  लीणिए  t
 मैंने  कहा कि  पैरवी  मुकदमे की  जान  होती  है

 झौर  पैरबो  बही  कर  सकता  है  जो  मुकदमे  की
 खूबी  को  जाएे,  भ्गर  मैं  किसी  वकील,
 एडबोफेट  को  रखूंभा,  तो  बह  बही  कहेगा
 जैन उनें  बनाऊंगा,  है झपने  तृकदसे



 [oft  cer  गाराग्रण]
 जाया टं, इस rr  f,  ce  लिए मैं  श्र  पैरवी  कसता  i
 शे  झपमी  सातुमादा  ।  चरबी  कौशौर  सुप्रीम
 कोटे  की  प्रोसीडिग्म  दो  दिन  शक  अली  ।
 तीसरे  दिन  भारत  की  प्रधान  मंत्री,  श्रीमती

 इन्दिरा  anh,  का  फरमान  झनया  ।  ज्यों
 ही  मैं  ल  डा  हुआ,  दफ्तरो  साहब  झौर  निरेन  हें

 साहब  वहां  से  उठ  कर  चले  गये  1  श्रो  हिदायत
 उल्ला  में  कहा  कि  राज  नारायण  जी  प्राप

 बैठ  जाइये।  मैंने  कहा,  क्यों  1  उन्होंने  कहा  कि
 झाषोजिट  पार्टी  नहीं  रह  गई  है, वे  कहते  हैं  कि

 हम  राज  नारायण  की  भाषा  को  नहीं  समझते  ।
 दो  दिन  कार्मवाही  चली  और  तीसरे  दिन  बह
 मामला  ा  भया  |

 तब  मैंने  कहा  कि  इस  तरह  से  काम  नहीं
 चलेगा  ।  मैंने  वहीं  बैठे  बैठ ेउन को  चिटठो
 लिखों  कि  मैं  72  भटे  की  भूख-हडताल  कवू्गा,

 और  भगवान्‌  से  प्रार्थना  करूगा  कि  जह  चीफ
 जरिटिस,  सुप्रीम  कोर्ट,  श्री  हिदायत  उल्ला,
 को  झ्ात्मबल  दें  कि  सात  जजों  की  बैच  ने
 जो  फैसला  दे  दिया  है  कि  राज  नारायण  को

 अपनी  मातु  भाषा  में  बोलने  की  इजाजत दे
 दी  जाये,  वहु  उसफ़ैसले  को  ब८ले  न,  उस  पर
 कल े1  उन्होंने  फैसला  बदल  दिया  भौर  में

 जेल  ले  चला  गया  1  मैं  कार्रेस  राज  मैं  58
 मार  जेल  ये  गया  हु  और  मैंने  14,  5  साल

 की  जेल  काटी  है;  तब  इन्दिरा-राज बदसा  है
 झौर  तब  बहुत  से  लोग  मन  के  लदद  भौर

 मोहन-भोग  था  रहे  हैं  t

 हमीं  जब  न  होगे  तो  क्या  रग  महफिल,
 किसे  देख  कर  झाप  शर्माइयेगा  |

 झच्छा,  यह  भाषा  के  आरे  से  हो  गया  t

 ग्रव  तीन  तरह  के  गांधीयादी  हैं  £  उस
 सांधीवादियों  की  बात में  कह  ।  एक  तो  हैं
 सरकारी  यांध्रीगादी,  एक  हैं  कुजात  गांधीबादी--

 इस  लोग  भौर  एक  हैं  गांधीगावी  सुआत  कहिए
 कुजआात  हैं  हम  जोग  भ्ौर  सरकारी हैं  यह  बहुत
 हैं  लोग  मो  सरकार  के  पैसे  से  मांधी  जी  के
 गाम  पर  बहुत  सें  उदय,  फला-उद्य,  स्वोदय,

 अन्योदय  अऋतत्तयोदय  इत्यादि  चलता  रहें  हैं  >
 जरा  इस  सोगो  से  बचता  t  wenee  a

 (व्यवंध्रात)  ee  .  हम  ने  प्राइम  मिनिस्टर
 की  ऐनेस  सिस  नहीं  की  हैं।  यह  जो  भी
 हो,  हम  थे  उन  की  एनेलिसिस  इस  सबंध  हें

 नही  की  है  1  श्राप  सोग  कहेंगे  तो  मैं  झागे
 कर  लूगा  t  हमारे  सुग्रह्मण्यम्‌  जी  बोल  कर

 चले  गए  ।  वह  कह  रहे  थे  कि  वह  गांधी जी
 से  एसोसिएटेड  थे  920 से  इसलिए  जितनी
 उन  की  शकाए  इस  सदन मे  प्रस्तुत  हुई  हैं,
 गांधी  जी  ने  उन  का  जो  ज्वाब दिया  है,  चूकि

 बह  गाधीयादी हैं,  सैं  गाधी  जी  के  ही  शरदों
 में  कोट  करना  चाहगा  ताकि  सदन  के  सम्मा-
 नित  सदस्य  गहराई  मे  जा  कर  इस  समस्या  को
 समझे  (seer  )  मैं

 अपने  का  मानता  हू  कि  मैं  गांधी जी  के  सिडधातों
 के  अधिकतम  नजदीक  हू  t  जितने  लोग
 अपने  को  बनते  है  कि  मैं  गाधीवादी  हू  उन  से
 ज्यादा  हू  ।

 गांधी  जी  को  मैं  कोट  कर  रह  हू  ।
 उन्होंने  कटत  की  पब्लिक  मीटिंग  में  यह  कहां
 था,  कटक  जो  उड़ीसा  में  है  जहा  के  माननीय
 बीजू  पटनायक  यहा  बैठे  है  ।  उन्होंने  यह
 यहा  था

 Gandhi's  reply  was  ‘This  is  a
 representative  view  expresied  by
 several  people  We  must  conquer  the
 battle  of  wilful  ignorance  and  pre-
 judice  of  our

 tion  is  an  unmitigated  evil.  I  will
 put  my  best  energy  to  destroy  that
 system  mn

 SHRI  VAYALAR  RAVI  Have  you
 done  that?

 SHRI  RAJ  NARAYAN  oe  Ido



 SHRI  क्  VENKATASUBBAIAH
 (Nandyal):  Which  Sarkar?

 (Interruptions

 SHRI  RAJ  NARAIN  If  you  have
 ‘want  to  know  something,  then  have
 patience

 गह  जो  नानक  हैं,  कबीर  हैं,  जैतन्य
 महाप्रभु  हैं,  ये  सब  तिलक  से,  राम  मोहन  राय
 से  कही  ज्यादा  बढ़े  हैं,  उन  के  मुकाबिले  मे  ये
 पिद्दी,  हैं  बौने  हैं,  पिगमीज़  हैं  1

 (Interruptions
 यहां  पर  जितने  बैठे  हुए  हैं,  इक्लृडिग  एबरी-
 बाढी,  इन  से  सबसे  श्रच्छी  अग्रेजी  गांधी  जी
 लिखते  थे  ।  शाप  उनकी  किताब  पढ़ें,  तो  भापको
 मालूम  हो  जायेया  कि  वे  बहुत  झ्ण्छो  अग्रेजी
 जिखते  थे  1  (व्यवघ'म)  झाप  सुनिये  ।

 A  third  argument  favournng  the
 continuance  of  Enghsh  was  that
 it  maintains  the  unity  among  the
 Indians  as  At  provides  them  with  a
 medium  to  exchange  vicws  ”

 This  ig  your  argument,  this  is  the
 atgument  of  Mr  Subramaniam.

 “Countering  this  argument  Gandhi
 wrote.

 if  it  was  the  question  of  a  few
 thousands  of  our  educated  men,

 ल्न्ल्ल  ——  ज् ६... ३  Language  Policy  (Motn.)
 SHRI  A.  BALA  PASANOR:  But  be

 also  said,  “Don’t  close  the  windows.”

 aft  क  शारायण :  ब  &  जरा  साठे
 साहब  को  एनलाइटेन  करना  चाहता  हूं  t
 यह  सथ  मैंने  एक  जगह  नोट  करके  रखा  है
 क्योकि  पह  ब्रान्लम  रोज  ही  फेस  करनी
 पढ़ती  है  :

 The  vehemence  of  Gandhi’s  op-
 position  tq  English  to  our  life  can
 be  illustrated  from  another  source.
 In  a  letter  dated  24th  July,  9i8  to
 Balvant  Rai  Thakore,  Gandhi  wrote:

 “I  see  that  it  will  be  necessary  to
 agitate  for  introducing  a  new  sec-
 tion  in  the  Penal  Code  when  we  have
 a  Parliament  of  our  own”

 When  two  parties  know  the  same
 language  and  one  of  them  writes  to
 others  or  talks  with  him  in  English,
 the  party  so  doing  will  be  lable  to  a
 minimum  of  six  months’  rigorous  2m-
 prisonment  "

 SHRI  A  BALA  PAJANOR  Did
 Gandhi  write  in  Hind:  or  English?

 SHRI  RAJ  NARAIN  Enghsh

 यह  सब  के  लिए  लिखा  है  भ्रगर  भाप
 दो  झादमी  हैं,  दोनो  गुजराती  जानते  हैं  भौर
 अंग्रेजी  भी  जानते  हैं  (व्यवधान)
 झगर  झाफ  फ्रेंच  जानते  हैं  तो  मैँ  झापकों

 बताता  हूं  कि  मैं  पैरिस  हवाई  भड्टे  पर  मास्को
 जाने के  लिए  उत्तरा  | मैं  जानता  था  हिन्दी
 झौर  भग्नेजी  ।  मैं  गया  मैनेजर  के  पास  ।
 सास्को  का  हवाई  जहाज  उड़  गया  था r  मैंने
 मैनेजर  से  प्ंग्रेजी  मे  कहा  कि  भाप  कृपया
 मेरा  बन्दोबस्त  कर  दीजिए  ।  उसने  सुना
 ही  नहीं  i  (व्यक्षयात)  तो  इग्लिश  के  प्रति
 प्रेंचमेन मे  इतनी  हेटरेड  है  ।  कोई  भी
 फ्रेंचमैन  भ्रश्नेजी  सुनना  पसन्द  नही  करता  f
 (व्यवधान)  वहां  पर  मैंने  एक  प्ादमी  देख?
 जो  भारतीय  मालूम  हुआ  ।  मैंने  उससे  कहा
 सुनिषे,  भापका  क्या  ताल  है,  उससे  कहा  कृष्ण
 शुमार  ।

 मैंने
 पूछा  कहां  के  रहने  बाले  हैं,
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 उसने  कहा  अम्भई  का  रहते  बाला  हूं  ।  मैंने
 पुछा  कितने  दिन  से  यहां  पर  हैं  उच्तने  कहा
 6 साल  &  हू  मैने  क  ाप  कच  जानते  हैं,
 उसने  कहा  जी  हां,  खूब  ।  मैंते  कहा  कि  ऐसा

 मामला  है,  भाप  मैरेशर से  बात  करके  ठीक
 कर  दें।  तब  उसने  मैनेजर  से  फ्रेंच  मे  कहा
 झौर  विधिन  फ्यू  मिनिट्स  उसमे  अरेंज  कर
 दिया  ।  उसने  कहा  यस,  यह  मेरी  ड्यूटी  है,

 शाप  बियना  होते  हुए  मास्को  चले  जायें  ।
 तो  यह  है  भाषा  का  मामला  (ब्यवण ान)

 मैं  पूछना  चाहता  हू  जनता  पार्टी  के
 सम्मानित  सदस्यों  से  कि  राजघाट,  गाघी
 जी  की  समाधि  पर  उन्होंने  शपथ  सी है  (व्यव-
 धान)  में  भी  वहा  था  तभी  बोल  रहा  हू,  यह
 शपथ  सी  है  कि  ग्राधियन  वे,  गाधी  जी  के
 रास्ते  पर  चलकर  समाजवाद  का  निर्माण
 करेंगे  ।  गांधी  ने  कहा  ट्ै--जब  अपनी
 पालयिमेन्ट  होगी,  तो  इस  तरह  से  भाषा  के
 सवाल  को  हल  करना  है  1  भ्रव  यह  पालिया-
 मेन्ट  गांधी  की  विचारधारा  के  भनुरझूल  है  या
 नहीं--इस  प्रश्त  का  उत्तर  हमे  अनता  के
 सामने  देना  है  ।

 ‘Gandhi  wag  also  opposed  to  the
 use  of  English  in  legislative  bodies
 and  even  in  Congress  meetings

 (interruptions).
 SHRI  O  V.  ALAGESAN  (Arkonam);

 Sir,  we  would  like  to  know  from  what
 he  fs  reading.

 MR.  DEPUTY-SPEAKER  Please
 don’t  disturb

 aft  राज  तारायण  :  मैंने  गांधी  जी  के
 कोटेशन्ज  का  संकलन  ककया  है--भाषा
 सम्बन्धी  मसले  पर  भौर  उस  की  हमारे

 एक  मित्र  ने  “लेग्वेज  प्रावजन  इस  इंडिया---

 गांधी  जी”  के  भाम  से  एक  छोटी

 के  रूप  में  ऊपया  दिया  है  ।  भाष पाई  पु
 महू  भाप  को  भी  मिल  जावगीं  ,  लेकिन  मेरा
 समय  खराब  मत  कौजिये,  मेरी  बात  सुध
 जींजिये  1

 च,  Language  Policy  (totu.)
 ‘Gandhi  was  alse  to  the

 पका  of  Baglish  ty  egudiive  betties
 and  even  in  mmeootings.

 About  the  920  Congress  meeting  he
 sald:

 “The  Presidential  speech  suffers
 from  being  in  English,  It  was  pain-
 ful  to  see  him  jabouring  through  his
 speech  spoken  in  the  foreign  langu-
 age  before  an  audience  of  8000
 people  Not  more  than  one-seventh
 of  them  could  follow  his  English.”

 Bito  पो०  जो०  मावलंकर  (गाप्तीनमर)
 आप  यहू  सब  किस  कांटेक्सट  में  बोल  रहे  हैं  ?

 थी  राज  माराम्ण  मेरी  जितनी  स्पीच

 हुई  है,  वह  अंग्रेजी  के  बारे  में  है  ।

 ‘Sito  पौ०  जो०  मावलंकर  :  लेकिन
 काटेक्स्ट  कया  है--यह  तो  बतलाइये  ।

 हर  राज  नाराणण  =  920  मे  कंफ्रेस
 का  प्रधिवेशन  हुआ  था,  उस  मे  प्रेसिडेल्ट  का

 एड्रेस  झप्रेजी  भाषा  में  था।  गांधी  जी

 ने  कहा---अग्रेजी  भाषा  में  देने  के  कारण

 इन्होंने अपने  एड्रेस  का  चामे  खो  दिया  है  भौर
 L5  हजार  जनता  जो  यहा  पर  उपस्थित  है,

 उस  का  t/60  fee  भी  उस  भाषण  को
 समक्ष  नहीं  पाई  है  t  यह  मांधी जी  का
 कहना है  |

 मैं  तमिलनाडु  के  बारे  में  बतलाऊंगा  ।

 ‘The  proceedings  of  the  Congress
 shall  be  conducted,  as  far  as  possi-
 ble,  in  Hindustani’

 अब  कांग्रेस  की  प्रोसीडिग्ज  के  बारे  मे
 बांधी  जी कहते  हैं  .

 की  भ्ररुकिद  wer  erie  sag  तो

 पुरानी  स्टोरी  है
 SHRI  VASANT  SATHE:  I  would  ike

 to  know  how  long  we  are  sitting.  If
 the  debate  is  te  continue  tomorrow
 Claterruptions),  Let  vs  take  the  oor-
 sent  of  the  House,
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 mil.  Mibirty-arcditich:  ¢  am.  very  PROF.  ह:  ्.  MAVALANKAR:  oa
 aorry,  but  the  Business  Com-  I  submit,  Sir,  that  have

 already
 mittee’s  report  says  we  shall  sit  til
 8.00  p.m.  today  on  this  Motion  and
 this  wag  adopted  by  the  House.  There-
 fore,  there  is  no  question  of  taking
 consent,  We  will  sit  late,  and  whether
 it  should  be....

 SHR]  VASANT  SATHE:  The  House
 can  also  reconsider.  I  believe  that,
 instead  of  sitting  till  8  o'clock,  we  may
 bave  it  tomorrow  and  continue.
 After  all,  going  on  indefinitely  is  also
 a  strenuous  thing.

 MR.  DEPUTY-SPEAKER:  If  we  don't
 sit  late,  we  won't  get  any  other  time:
 every  day  we  are  having  business.

 SHRI  O.  छ  ALAGESAN:  In  any
 case,  this  debate  will  spill  over  to  to-
 morrow,

 MR,  DEPUTY-SPEAKER.  That  is  a
 different  matter.  Ae  far  as  today  is
 concerned,  we  are  sitting  till  8  0
 clock:  whether  you  want  to  extend  it
 further  after  8  o'clock  to  tomorrow
 is  a  different  matter.  The  Speaker
 will  come  here  and  he  will  decide.

 Mr.  Raj  Narain,  you  may  continue.
 Please  finish  it  as  early  as  possible

 SHR]  SHAMBHU  NATH  CHATUR-
 VEDI  (Agra);  This  discussion  was  to
 be  taken  up  at  200  p.m.,  but  it  was
 not  taken  up  at  2.00.  If  that  decision
 could  be  changed,  then  this  decision
 also  could  be  changed.

 MR.  DEPUTY-SPEAKER:  It  was
 changed  with  the  consent  of  the  House.
 We  dig  not  stop  the  discussion;  we  did
 not  postpone  the  discussion.  Did  we?
 Because  we  started  late  by  half  an
 hour,  we  may  sit  for  another  half  an

 that  your  point?  I  can  take
 the  House  if  you  want,  I

 hon.  Members  that,  if  they
 discussion  now,  it  will  be

 Fy
 el.

 Rg

 decided  to  sit  upto  8.00  p.m.?  There-
 ‘we  may  continue

 upto  8.00  p.m.  and  then  at  $.00  pan.
 we  may  decide,  in  view  of  the  debate

 being  =—
 whether  we  want

 ee  ri!

 MR.  DEPUTY-SPEAKER:  That  is  a
 different  question.  We
 that  at  8.00  p.m.  But  are  the  Members
 prepared  to  sit  upto  8  o'clock?

 PROF.  ह्  G.  MAVALANKAR:  We
 have  already  agreed  to  that.

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  LABOUR
 (SHRI  RAVINDRA  VARMA):  Mr.
 Deputy-Speaker,  Sir,  we  very  well
 understand  the  importance  of  the  sub-
 ject.  But  when  the  matter  was
 brought  up  before  the  Business  Advi-
 sory  Committee,  it  was  made  very
 clear  that,  in  view  of  the  schedule  of
 work  that  this  Session  has  to  get
 through,  it  will  be  possible  to  provide
 only  six  hours  for  this  It  was,  there-
 fore,  a  unanimous  decision  of  the  Busi-
 ness  Advisory  Committee  that  the
 House  would  discuss  this  subject  from
 2.00  to  8.00  pm,  today.  This  report,  as
 you  have  po:nted  out,  has  been  accept-
 ed  by  the  House.  If  it  is  the  pleasure
 of  the  House  to  go  on  changing  the
 decisions  as  suggested,  then  it  be-
 comes  very  difficult  for  the  Government
 to  arrange  the  business  that  it  has  to
 get  through  in  the  House.  Therefore,
 I  appeal  to  the  hen.  Members  through
 you,  Sir,  :n  spite  of  the  importance  of
 the  subject  and  the  feelings,  that  we
 continue  this  discussion  upto  8.00  pm.
 Government,  at  least,  will  not  be  in  a
 position  to  accept  the  proposal  to  ex-
 tend  the  time  or  postpone  the  discus-
 sion  for  another  day.  It  may  be  ex-
 tended  upto  8.30  p.m.,  but  the  discus-
 ston  must  conclide  tdday.

 MR.  DEPUTY-SPEAKER:  Shall  we
 continue  till  6.00  p.m?

 SEVERAL  HON.  MEMBERS.  Yes.
 MR.  DEPUTY-SPEAKER:  The  sense

 of  the  House  is  that  we  sit  upto  8.00
 pth.
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 MR.  RAJ  NARAIN:  Please  conclude
 fy  another  five  minutes,

 को  राज  गारायण  भीमनू,  यह  जो
 बीच  में  हिस्टरवेंस हु  ध्ौर  उस  मे  हमारा
 समय  चला  गया,  उस  को  हमारे  टाइम  मे  से
 काट  दीजिए  और  हमे  भ्रौर  समय  दीजिए  t

 सनप्नापति  भहोश्य  :  झ्राप  का  समग्र  तो
 पहले  ही  खत्म  हो  गया  था  लेकिन  भाप  को
 पात्र  मिनट  और  दे  दिये  हैं  ।

 शी  राज  तारायण  मेरे  मित्र  सुनें।  मैं
 गांधी  जी  को  कोट  कर  रहा  हूं

 “It  was  at  his  instance  that  Kan-
 pur  Congress  made  a  Constitutional
 amendment  The  amendment  laid

 down

 ‘The  proceedings  of  Congress  shall
 be  conducted,  as  far  as  possible,  in
 Hindustani‘  a

 यह  तो  गांधी  जी  ने  कांग्रेस  के  कांस्टी
 ट्यूशन  में  एमेंडमेट  करवाया  ।

 SHRI  है  P.  UNNIKRISHNAN  (Ba-
 dagara)  Hindustani.

 श्री  राज  भारायण:  भांधी  जी  कहते  हैं
 कि  हमारी  हिन्दुस्तानी  गह  है  जो  देवनागरी
 लिपि में  लिखी  जाए,  तो  हिन्दी  भ्ौर  परशियन  पें

 लिखी  जाए,  तो  उरद।  गांधी  जी  इस  में  फर्क  नहीं
 करते  थे  ।  ये  तो  कांग्रेस  के  लोग  करने
 कने ।

 झब  मैं  ग्रांधी  जो  को  फिर  कोट  करता

 हूँ

 “To  give  railitons  a  knowledge
 of  English  ty  to  enslave  them’,  wrote
 Gandhi  in  Hind  Swarajya.  Thus
 English  was  to  be  replaced  forthwith
 and  this  could  be  done,  Gandhi  was

 convinced  yove

 सांधी जी  कहते  हैं  कि  धर हम  करोड़ों,  करोड़ों,
 करोडी  शौगों को धंप्रेली कौ  ' झंपेली  था  Wow तो  इस
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 का  मतलब  यह  हुमा  कि  हम  उस  को  सृलास
 बनाता  चाहते  हैं।  यह  इम्पोसिषल  चीज  है,
 यह  नहीं  हो  सकता  ।

 व मैं  जल्‍दी  जल्दी  कुछ  झपती  बातें
 कह  देना  चाहता  हू  ।

 देखिये  भव  हमारी  बात  भी  भ्रा  रही  है
 यह नेशनल  इन्टेगरेशन की  मात  है.  इसकों
 हम  सब  समझते  हैं।  मानतीय  कर्ण  सिह  जी

 जरा  इसको  सुन  में '  नेशनल  इन्टगरेशन  भ्रग्रेजों
 के  पहले  से  यहा  है  ।  श्राज  भी  बढ़ीनाथ  a
 पुजारी  केरल  का  रावल  है  ।  बद्रीनाथ
 का  गयाजल  रामेश्वरम  पर  जा  कर  चढ़ता  है।
 प्रसम,  कामरूप  में  कामला  का  पुजारी  ध्राजभी
 कन्नोज  का  मिश्रा  है.  t  जगन्नाथपुरी  का
 पुजारी  झ्ाज  भी  बनारस  का  पण्डा  है  t
 यह  है  देश  में  राष्ट्रीय  एकता,  सास्कृतिक
 एकता  और  सामाजिक  एकता  t  इस  तसाम
 एकताझों  के  बारे  में  हमारे  मित्र  कहते
 हैं  कि  भ्राप  पुरानी  बात  क्‍यों  करते  हो  ।
 वह  देश  और  समाज  प्रगति  नहीं  कर  सकता
 है  जिसमें  झपने  भूत  को  धनुभूति  न  हो,  वर्तमान
 का  ज्ञान  ने  हो  भौर  भविष्य  का  स्वप्न  न  हो  1
 हम  ये  तीनो  चीजें  रखते  हैं  भौर  कहते  हैं.  कि
 जो  जितना  भी  पिछड़ा  है,  उसकी  उत्तनी
 ही  सहायता  कर  के  उसे  भागे  बढ़ाभो  ।

 यह  जो  प्रापके  स्तामने  मामभा  है,  इसका
 |. ड  चार  तरह  से  हल  निकालना  है  ।

 जरा  देखिये,  इसका  कँसे  हल निकलेगा।  हमारे
 सुश्रह्मषण्यम  जी  भ्रभी  बोले,  हमारे  दूसरे  मिश्र
 बोले  श्रौर  भर्ती  जो  हमारे  पूर्व  यकता  बोले

 उन्होंने  भी  केखीय  नौकरियों की  बात  कही
 सारा  झगड़ा  धा  कर  खड़ा  होता  है  केस्द्ीय
 सौकरियों पर  t  हुम  ने  एक  मतबा  वत्रिजी
 दृटाभो”  सम्मेलन  मज्रास  में  किया  था  धोौर
 हैदराबाद  में  कहा  था  कि  हिन्दी  भाषा-भाषी
 ेश  &  लीग  यह  कसला  करे  ें  कि  गच
 शीन  "तब  या  we  साल  तक  कैट्ीए  iteatot
 में  धहिन्दी  arnenannly  कसा  जियें  चाए,
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 उस  के  बाद  हिन्दी  सावा-भाषी  लोग  वि
 जाएँ।  प्रमर  पांच  साल  गा  सात  सास  साली

 बात  मंजूर न  हो  तो  उन्हें  पापुणेशन  के  भाधार
 पर  रिप्रेजेन्टेन  दे  दो  1  भाखिर  कहीं  न  कहीं  तो
 हल  निकलता  आाहिए,  यह  खिचड़ी  हमेशा  हमेशा
 कीये  सलेगी  ।

 स  सम्बध  में  इस  संदत  के  सामते

 आर  पहलू  हैं।  शाप  चाहे  कोई  तहभा  देश
 भाषा  बना दें  ।  किसी  भी  तटभाषा को  चाहे
 बहू  तमिल  हो,  तेलुगु  हो,  कन्नड  हो,  मलयालम
 हो,  बंगला  हो,  किसी  एक  तटभाषा  को  राष्ट्र
 की  भाया  बना  दे  ।

 अगर  यह  नही  करते  हैं  तो  दूसरा  पहलू
 ले  लें।  देश  बहुभाषी  बना  दे  केन्द्र  मे  बहुत
 सी  भाषाएं  रखे  ।  हिन्दी  भी  रखें,  तमिल
 भी  रखें,  तेलुमु  भी  रखें,  बंगला  भी  रखें  ।
 यह  हमने  एक  साथ  दो  हल  आपके  सामने
 रखे  t

 अब  तीसरा  हल  लीजिए---देश  हिन्दी-
 भाषी  अने  संरक्षण  के  साथ  हिन्दी  को  केन्द्र
 में  रखो,  मगर  संरक्षण  के  साथ  भहिन्दी  भाषा-
 भाषी  लोगों  के  लिए  संरक्षण  हो  ।

 चौथा  जीजिए।  मध्य  प्रदेश  से  प्रंग्रेजी  फ़रौरन
 हहायी  जाए,  मध्य  प्रदेश  से,  तार,  पलटन
 इध्मादि  से  भी  हटायी  जाए,  चाहे  तटदेश  केन्द्र  मे

 अंगरेज  चलाएं  |  झगर  तमिलनाडु  के,  केरल  के;
 पाण्डिचेरी  के  कर्नाटक  के,  झांप्रप्रदेश  के,  पश्चिम
 बंगाल के  लोग  चाहते  हैं  कि  केन्द्र  में  भ्रंग्रेजी चले,
 तो  श्राप  केच्द  में  पंग्रेजी  खलाएं  1

 में  हमसे  चार  विकल्प  प्रापके  सामने
 रखे  हैं।  इसमें  चौथा  विफत्य  यह  भी  है  कि
 हिन्दी किसी  पर  सादी  ते  जाए  भझाज  तक

 कभी  भी  किसी  की  मह  कल्पना  नहीं  रही  है  1
 हमारे  बारे  में  चार  बार  कहा  पा  कि  हम

 हिन्दी  लाबना  चाहते  हैं  t  में  कहना  चाहता  हूं
 पके  हुस  अंग्रेजी  हटाभों  का  सारा  देते  हैं,  हिन्दी

 तबे  Gr  are  नहीं  करते  हैं।  किसी भी  एंगल
 जाग  विज्वत  ते,  किसी  भी  दृष्टिकोण  से,  किसी
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 भी  नृक्‍ते  नजर  से  भ्रगर  भाप  देखें  तो  भंगेजी

 देसी  भाषा  नहीं  हैं,  मातृभाषा  नहीं  है,  राष्ट्रीज
 भाषा  नहीं  है।  किसी  राष्ट्रीय मेता  ने  भाज

 तक  अंग्रेजी  को  देश  की  भाषा  नहीं  माना  है,
 विदेशी  भाषा  ही  इसको  भाना  है।  इससिए
 मैंने  चार  सम्भावनायें  बताई  हैं।  इनके  झलावा
 धौर  कोई  सम्भावना  नहीं  हैं।  इन  चार
 सम्भावनाओों  पर  किसी  दूसरे  दिन  में  चाहता
 हैं  कि  विचार हो  t

 एक  अंतिम  बात  मैं  कहना  चाहता  हूं  ।
 अनावश्यक  ढंग  से  शौर  कुछ  लोग  जाने  भनजा  ने
 में  मुझ  पर  चोट  करते  रहते  हैं।  मैं  जानता
 हूँ  उनकी  चोट  कहा  है  भोर  यह  भी  जानता

 हूं  कि  हम  पर  ही  चोट  क्‍यों  करते  हैं।  वे  चोट

 यही  करते  हैं  जहा  सबस्‍्टांशल फोर्स  होती  है।
 उसी पर  वे  चोट  करेगे,  पिद्दियों पर  चोट  वे  नहीं
 करेंगे।  इसीलिए  राज  नारायण,  राज  नारायण,
 राज  नारायण  का  हल्ला  मचा  हुआ  है  ।  क्यो
 मचा  हुआ  है  ?  क्यो  उनकी  छाती  फट रही  है  ?
 ब्या  इंदिरा  गाधी  को  हराने  बाला  कोई  भौर
 था  ?  उनको  हराने  से  झ्मर  देश  और  विदेश
 मे  राज  नारायण  की  शोहरत  हुई  है  तो  उनको

 जलम  क्यों  हो  ?  जलन  से  छाती  क्सों  फटे  ?
 इन  सब  बातों  को  भौर  किसी  मौके  पर  मैं

 विस्तुत  रूप  से  रखगा  tv

 तमाम  उर्दू  के  प्रखवारो  मे  प्रचार हो  रहा
 है  हमारे  खिलाफ।  कुछ  खानदानी  गुलाम  हैं,
 परम्परागत  गुलाम  हैं  जो  ऐसा  करते  हैं,  कहते
 हैं  कि  राज  नारायण  उर्दू  का  विरोधी है  j
 उर्दू  के  लिए  छः:  बार  मैंने  कहा  है  कि  हमने

 हिन्दी  जानने  से  पहले  उर्दू  जानी  थी  ।  हम  खोयों
 के  भपने  भरो  में  मुंशी  रखे  जाते  थे  उर्दू  पढ़ाने

 के  लिए,  फारसी  पढ़ाने के  लिए,  पहले  हम
 प्रशिफ, बे,  पे,  ते,  दे,  से,  जीम,  *  z  @  of

 age  &  ate  ate  2  &,  ख,  भ,  थ,  के  लेकिन
 मैं  क्या  कहूँ  ...

 बसे  भहीलाल  (जिजमौर)  >  दाप
 उ्  में  नाम  लिखना  जातते  हैं  ?
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 हे
 घर  के  बाहर  हिन्दी  उर्दू  दोनों  में  नाभपट्ट

 '

 +
 की  शान  है,  नाचौज़,  चीज  बन  बैठे,

 बैशऊर  थे  दे  बाशकऊर  बन  बैठे  ।

 एक  झौर  बात  कही  जाती  है  कि  राज
 जारायण  नौटकी  करते  हैं।  मैं  पूछना  चाहता

 हूं  कि  किस  भाषण  में  झापते  हमे  नौटकी  करते
 हुए  पाया  ?  नौटकी  का  साटक  कहां  मैंने  किया

 ?

 ैं  प्पने  मित्र  श्री  समर  मुखर्जी  को

 विस्तुत  उत्तर  देना  नहीं  चाहता  हूं  ।  उनको
 थोडा  सां  जवाब  देना  चाहता  हु  ।  उन्होंने
 झेपने  भाषण  में  नैशन  धौर  नैशनैलिटी  का
 फक॑  नही  समझ  हैं  ।  उन्होंने इन  दोसों  को

 एक  कर  दिया  है।  कह  दिया  है

 ‘Nationalities  are  referred  to  a
 nation  India  consists  of  many  na-

 tionalities  This  is  not  multinational  '
 There  is  a  vast  difference  between
 nationahty  and  nation

 This  is  the  definition  of  nation’

 3943  का  जो  कम्युनिस्ट  पार्टी  का  रेजोल्यूशन
 है  उसको  भाप  देखें  ।  उसमें  उन्होंने  कहा  है  कि
 देश  को  कई  टुकड़ों  में  बांट  दो  r  बिहार  बिहारियो
 के  लिए,  राजस्थान  राजपूर्तों  के  लिए,  पंजाब
 प्रजाबियो  के  लिए  उस  तथ्य  को  वे  यहा  न
 लाएं।  मैं  एक  भेतावती देना  चाहता  हू ं1  गाधी
 जी  के  नेतृत्व  में  राष्ट्रीयया  पनपी  थी  ।  जब

 तक  राष्ट्रीयता की  भावना  प्रबल  थी  तंव  तक

 क्षेत्रीकता  भौर  भाषा  का  सभात्र  नहीं  उठा  a

 मैं  बरावर  चाहता हूं  कि  हर  राज्य में  उस  राज्य
 की  भाषा  राजकाज  भौर  शिक्षा का  माध्यम  हो
 झोर  उसमें  उसका  काम  भरते  ।  तमिलनादु
 में  तमिल  राजक्राज  शौर  शिक्षा  का  माध्यम
 हो,  पश्चिमी  मंगाल में  बंगाल  में  राजकाज

 क्यों  न  चले,  क्यों  भ  वह  भहाँ  १९  शिक्षा  का
 आध्यम  हो,  केरल  में  कन्चड़  क्यों  तन  चलें,
 अलमालम  क्यों  भ  चले  ?  मलम  शभ  भले,

 mee  wer,  बानी  उसे  राज्य  की  जो  लेत्तीन  भाषा
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 हो  उसमें  सम्पूर्ण  राजकाज  चसे,  कचहरी  का
 कॉम  अंजे,  शिंसों  का  माध्यम
 का  साध्यम  वहां  की  शेत्रीय  भाषायें  हों,
 सिंदें  हम  बराबर  लक्ते  रहे  हैं।  तसिलनाई
 में  भौ  हमने  जा  कर

 उपाध्यक्ष  भहोश्य  .  माननीय  राज  नारायण
 जी,  भ्रव  श्राप  खत्म  कीजिये  +

 की  राज  नारायण  जो  हमने चार  विकल्प
 रखे  है  में  निवेदन  करूंगा  उनके  ऊपर  फिर

 किसी  दिन  बहस  हो  भ्ोर  समस्या  का  समाधात
 निकले  बर॑ना एक  दिसे  के  विवाद से  समस्या
 का  समाधान  नहीं  निकलता  है|  इस  भाषा

 के  सवाल  को  झगर  किसी  ने  समझा  तो  वह
 डा०  लोहिया  थे  शौर  उन्होंने  झपोज़  किया.
 पड़ित  जवाहर  लाल  नेहरू  को  सदा  इस  भामसे

 में  भाप  देखें  उनकी  कुशलता थी  वह  जाते  थैं
 दक्षिण  में  तो  वहां  कहते  थे  कि  भ्गर  मैं  प्रधान

 मंत्री  नहीं  रहगा तो  हिन्दी  भाषा  लादी  जा  येगी  ।
 चलो  दक्षिण  भा  गया  ।  उत्तर  में  भासे  तो
 बोलते  थे  झगर  ैं  प्रधान  मत्री  नहीं  रहगा  तो
 दक्षिण  प्रलग  हो  जायगा  ।  चलो  उत्तर  को

 भी  फसा  लिया।  यह  पड़ित  जबाहर  लास  नेहरू
 थे।  हमेशा  कहा,  तये  लागों  को  नहीं  मालूम
 है  पुराने  लोगों को  मालूम  है  एक  रिटिल
 शौर  शना  दिन  एग्रीमेंट  भा  पंडित  मेहरू
 और  ब्रिटिश  इम्पीरियर्लिण्म  के  बीच  कौ
 अंग्रेजी  बरावर  कायम  रखेंगे  ।  उसी  ऐश्रीमेंट

 के  मुताबिक  भीमती  इन्दिरा  गांधी  चली  ।
 झब  झाज  के  शासकों  से  कहुंगा  कि  इन्दिश
 गांप्ती  नई,  उनके  राह्ते  पर  चलते  की  कोशिश
 मत्त  करो  |

 SHRI  M  N  GOVINDAN  NAIR



 issue  of  language.

 Here  I  find  everything—from  the
 very  history  of  the  language  issue—is
 being  discusseg  excepting  examining
 what  the  Chief  Ministers  have  point-
 थ्  ot  as  to  whether  that  is  cotreet  or
 not.  Now,  my  friend  who  spoke  here
 quoted  certain  rules  ang  said  under
 the  cover  of  those  rules  different  de-
 partment  are  taking  action  and  that
 is  affecting  a  large  number  of  emplo-
 yees  employed  in  different  Central
 Government  departments.  Shri  Samar
 Mukherjee  quoted  about  the  Education
 Department.  Other  letters  were
 quoted  by  other  members.  Even  to-
 day  during  the  Question  Hour  the
 Railway  Minister  had  to  tell  us  that
 he  wil]  be  instructing  the  Station
 Masters  or  railway  authorities  that
 the  lst  of  reservation  will  be  pub-
 lisheg  both  in  English  ang  Hindi.

 Sir,  again,  during  the  Question
 Hour,  the  difficulties  felt  by  other
 people  were  pointed  out.

 Therefore,  from  all  these,  one  thing
 मुह  very  clear.

 Utilising  the  rules  which  were
 «quoted  by  my  hon.  friend  from  Pondj-
 -cherry....  (Interruptions)

 AN  HON.  MEMBER:  ....Mr.  Ara-

 MR.  DEPUTY-SPEAKER:  It  is  @
 ovg’  nitine,

 SRAVANA  19,  900  (SAKA)
 re.

 C.M.’a  Conference
 Language  Policy  (Motn.)

 SHRI  A,  BALA  PAJANOR:  Sweet
 name—Aravinda,  Bala,  Pajanor.  It  is
 &  sweet  hame.

 AN  HON.  MEMBER:  Unlike  the
 person.

 SHRI  M.  N.  GOVINDAN  NAIR:  It
 is  a  sweét  name.  He  is  a  sweet  per-

 son.
 4

 can  speak  in  a  sweet  tone.
 Al  I  agrée.  But  the  point  is

 this.  The  hon.  Member,  Shri  Sathar
 Mukherjee  quoteg  a  letter  which  has
 been  sent  by  me.  The  point  is,  in  the
 AG.  office,  people  trom  different
 States  are  there.  If  noting  is  to  be
 done  in  Hindi,  what  will  be  their
 future,  Sir?  The  same  is  the  case
 with  regard  to  the  Postal  Department.
 Not  only  that.  The  promotions  are,
 in  the  main,  decided  on  the  basis  of
 their  understanding  of  it.  This  is  the
 chief  handicap  which  imposition  of
 Hind;  jig  placing  on  them.  The  view
 held  by  them  is  not  merely  the  view
 of  only  the  five  Chief  Ministers  who
 met  in  Madras,  but  this  is  the  view
 which  is  being  shared  by  all  the  non-
 Hindi  speaking  States.  So  this  is  a
 seiloug  question.  The  instance  of
 Bihar  has  been  pointed  out.  There
 are  many  people  from  other  States
 who  are  there  in  Bihar.  Therefore,
 the  apprehensions  pointeg  out  by  the
 Chief  Ministerg  Conference  are  genu-
 ine  ang  these  should  be  removed,

 Secondly,  what  is  it  that  they  have
 demanded?  The  controversy  of  lan-
 guage  is  one  thing  which  has  been
 going  on  for  a  long  time.  And  finally
 the  nation  hag  come  to  an  agreement
 on  certain  formulations  accepted  by
 the  previous  Prime  Minister,  especial-
 ly,  Jawaharjal  Nehru.  That  is  the
 Three  Language  Formula  ,  ang  the
 guarantee  that  ‘English  would  con-
 tinue  as  an  associate  additional  lan-
 gauge.’  And  the  decision  for  the
 changeover  ta  Hindi  should  be  left  to
 the  non-Hindj  knowing  people  and
 not  to  the  Hind;  knowing  people.
 Thet  was  the  agreement.  That  was
 the  asmiratice  which  wes  made  by  the
 other  Prime  Ministers  also,

 Now,  thie  assurance  hag  been  thwa-
 rted  by  the  imposition  of  Hindi  in
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 some  States  and  some  departments.
 So,  what  the  people  of  the  Southern
 States  expect  is  a  re-assurance  that
 this  assurance  given  by  Pandit  Jawa-
 harla]  Nehry  would  be  continued,  and
 that  Hindi  will  not  be  imposeg  on  the
 non-Hindi-speaking  regions  without
 their  consent.  My  point  is  that  ins-
 tead  of  going  into  the  entire  question
 of  language....

 SHRI  RAM  DHAN  (Lalgan)):
 When  Mrs.  Vijayalakshmi  Pandit  pre.
 sented  her  credentials  in  English,  do
 you  know  what  was  the  reaction  of
 the  Government  of  USSR?  Do  you
 remember  how  she  wag  humiliated?

 SHRI  M.  N.  GOVINDAN  NAIR:  [f
 do  not  know.  You  sre  unnecessarily
 provoking  me,  because  I  diq  not  say
 that  Hindi  shoulg  not  be  learnt.  I
 come  from  a  State  which  is  loyally
 following  the  3-language  formula,  In
 our  schools,  upto  the  School  Final,  the
 teaching  of  Hind!  is  compulsory.  We
 are  trying  to  transact  business  in  our
 regional  language,  and  we  want  to
 have  even  college  education  to  be
 given  in  our  language.  I  am  not  say-
 ing  that  we  should  not  learn  Hindi.
 Hind;  shoulg  be  learnt.  That  ig  why
 I  saig  that  on  all  these  questions,  after
 long  discussions  and  struggles,  9  cer-
 tain  agreeg  formula  was  there.  That
 is  the  3-language  formula.  You  could
 not  impose  it  in  Tamil  Nadu,  because
 You  created  a  situation  whereby  the
 Tamil  people  had  to  revojt,  That  is
 why  even  when  the  rule  wag  made,
 you  made  an  exception  in  the  ease  of
 Tami]  Nadu.  You  have  to  persuade
 them  In  2

 Sie  pee
 fo  learn

 Hindi  ang  definitely  they  are  the
 people  who  will  be  amenable  to  rea-
 son,  and  they  will  also  take  to  the
 Jearning  of  Hindi.  But  the  way  you
 are  behaving,  the  way  you  are  trying
 to  impose  it,  and  the  disabilities  you
 are  creating  (Interruptions)

 रेल  मंधासव  में  राज्य  मंत्री  (भी  शिव
 भारायण)  :  किस  ने  इमपौज़  किंया  है  ?

 wm.  «<SPRARER:  Mr.  Sheo
 Marain  please  do  not  tnterru

 AUGUST  I,  1078  CM's  Conference
 re  Language  Policy  (Motn.)

 aft  few  मार्च  :  भाप  जेपर  में  हैं।
 कम है  कम  भाप  को  तो  कंट्रोल  करता  चाहिए।

 किस  ने  इमपोज  किया  ?  हू  इड  इमपोर्णिग ?

 MR,  DEPUTY-SPEAKER:  it  is  very
 difficult  to  conduct  the  House,  with
 you  gpeaking  like  this,

 SHRI  M.  N.  GOVINDAN  NAIR;  If
 so  elderly  and  so  majure  a  person
 cannot  differentiate  between  a  friend
 and  an  enemy,  what  can  I  do?

 AN  HON.  MEMBER:  And  he  is  a
 Minister!

 ah  शिव  मारयण  :  क्या  मिनिस्टर

 होना  कोई  जुर्म  है  ?  अगर  में  मिनिस्टर
 हो  गया,  तो  क्‍या  मैंने  अपनी  प्रात्मा  को

 बेच  दिया  है  ?  तामिल  में  बोलें,  तेलुगु में
 बोलें,  मलयालम  में  बोलें  ।

 SHR:  M.  N.  GOVINDAN  NAIR:  Tf
 do  not  want  to  provoke  my  friend;
 but  I  tel]  you  that  if  tht  is  the  attitude
 that  you  take...  (Interruptions)

 MR,  DEPUTY-SPEAKER:  Mr.  Sheo
 Narain,  please  do  not  interrupt  like
 that.  This  is  not  the  way  to  behave
 in  this  House.

 SHRI  M.  N.  GOVINDAN  NAIR:  I
 never  expected  this  king  of  interrup-
 tion  from  him.

 MR,  DEPUTY-SPEAKER;  I  do  not
 know  why  he  ig  doing  it  He  should
 not  be  doing  it.  He  is  a  Minister.

 SHRI  M.  N.  GOVINDAN  NAIR:
 When  some  Ministers  went  out,  2
 thought.  ...  Unterruptions)

 MR,  DEPUTY-SPEAKER:  He  seems
 to  be  excited,

 SHRI  M.  N  : GOVINDIAN
 aay

 English  shoulg  continue  gascol
 ate  language  for.  gomy  thoe  more.  -As
 he  alto  pointed  out,  we  dn  के.  gust
 i
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 people.  Rightly  or  wrongly,  we  hap-
 pen  te  inherit  a  network  of  English
 schools  all  over  and  to  have  an  inter-
 national  language  ig  expected  to  be
 something  good  for  our  country  end
 for  our  growth.  ‘Therefore,  our  pre-
 judice  against  English  shoulg  go.

 Now  I  conmie  back  to  the  resolution.
 I  would  appeal  to  the  hon.  Member
 to  look  into  this  matter  and  do  some-
 thing  about  it.

 (Interruptions)
 If  he  ६8  not  there,  somebody  else  is
 there  to  report  to  him.

 (Interruptions)
 MR.  DEPUTY-SPEAKER:  Please

 do  not  discuss  among  yourself,  This
 78  not  the  way  to  conduct  the  Parlia-
 ment.  I  am  sorry  there  hag  been  so
 much  of  cross-talk  with  the  result
 that  the  speaker  cannot  just  make  his
 point.

 SHRI  M.  N.  GOVINDAN  NAIR:  I
 request  the  Government  that  they
 shoulg  assure  the  Chief  Ministers  of
 the  Southern  States  that  English  will
 continue  as  an  additional  associate
 language  till  the  change-over  of  Hindi
 ig  accepted  by  the  non-Hindi  speak-
 ing  States,

 Secondly,  the  circulars  and  the  rules
 which  have  createg  the  impression  of
 imposition  of  Hindi  should  be  imme-
 diately  withdrawn  so  that  the  non-
 Hindi  speaking  people  feel  that  they
 are  not  discriminated  against  in  the
 execution  of  their  jobs.  Ig  these  two
 guarantees  are  given.  I  think  that  will
 satisfy  not  only  the  Chief  Ministers  of
 the  five  States  and  the  people  there
 but  also  the  non-Hindi  speaking
 States.

 ओऔ  रास  जिलास  वल्सचान  (हाजीपुर)  :
 उपाध्यक्ष  महोदय,  प्रभी  काफी  भच्छे  भ््छे
 बक्लोओं  ने  सारी  बात  कही  है।  मैं  प्राप

 को  ध्यान इस  बात  की  तरफ  खींचता  चाहूंगा
 कि  झंतरिजी  इस  वेश  की  लिक  भाषा  रहे  या

 हिंग्दी  हे  था  ' कोई  ! भर  «  राष्ट्रीय  भाषा  है

 C.M.’s  Conference  406
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 वह  रहे,  इसके  संबंध  में  जो  चर्चाएं  चली  हैं
 आर  जितने  भी  भूतपूर्व  प्रधान  मंत्री  हैं  चाहे
 बह  स्थरवीय  जवाहर  लाल  नेहरू  जी  हों  था
 श्रीमती  हंदिश  भांधी  हों  या  लाल  बहादुर
 शास्त्री  जी  हो  या  हमारे  वर्तमान  प्रधान  मंत्री

 जो  हों,  इन  सब  लीगों  को  उद्धृत  किया  गया  है  |
 में  एक  बात  स्पष्ट  रूप  से  कहना  चाहता  हूं
 कि  जितमे  भी  प्रधान  मंत्री  हैं  उनके  वक्‍तव्य
 को  झाप  देखें  तो  यह  सही  बात  है  कि  उन्होंने
 एक  बात  कही  है  कि  देश  टूटने  न  पाए,  न  तो
 साउथ  के  लोगों  को  दुख  हो  न  नाथ  के  लोगों
 को  दुख  हो,  लेकिन  एक  मंशा  सब  की  रही  है
 झौर  वह  यह  कि  इस  देश  में  जल्द  से  जल्द
 झंग्रेजी  को  खत्म  कर  के  जो  समृद्धिशाली  भाषा
 हिन्दी  है  उस  को  पनपने  का  मौका  मिले.

 (व्यकधान  )  तमाम  लोगो  की

 तमाम  जितने  भी  प्रधान  मंत्री  थे.  उन  की  यही
 मंशा  थी  t  कास्टीट्यूशन  को  आप  देख  लें  ?

 भौर जो  झमेंडमेंट  राजभाषा  संशोधन  विधेयक,
 967  सें  आया  था  उस  समय  की  प्रोसीडिग्स

 को  देख  लें,  तमाम  लोगो  ने  उसका  विरोध
 किया  था  झौर  स्वयं  कांग्रेस  के  जो  लोग  थे,
 सर्वेसम्मति  से  कांग्रेस  के  सोगों  ने  पास  किया
 था  कि  नही,  हम  लोग  उसके  विरोध  मे  जाएंगे  ।
 मैं  तो  यहा  तक  कहता  हूं  कि  आप  प्रोसीडिग्श
 को  उठाकर  देखे,  उसमे  श्रीमती  इन्दिरा  गाधी

 जो  उस समय  प्रधान  मंत्री  थी,  उन्होंने  भी  विरोध
 में  बोट  दिया  था।  बाद  मे  क  क्वेत्र  के  लोगो
 ने  चैलेज  किया  तो  उन्होने  कहा  कि  गड़बड़ी
 हो  गई  थी,  हमने  इठेशनली  विरोध  मे  वोट
 नहीं  दिया  t  लेकिन  आप  पहले  के  वक्तव्य
 देखें  तो  श्रीमती  इन्दिरा  गाधी  हमेशा  से  कह
 रही  थी  कि  नदी  यह  इस  के  प्रति,  हम  लोगों
 के  प्रति,  जथन्य  होगा।  तो  मैं  कहना  चाहता
 हूं  कि  जो  मंशा  थी  भर  उसमें  जो  विधेयक
 पास  हुप्ना  था,  उसके  कारण  पंत  और  महादेवी
 वर्मा  जी  ने  पद्म-भूषण  को  लौटा  दिया  था

 do  जवाहर  लाल  नेहरू  की  बात  भी
 यहां  पर  कही  गई  है  मेरे  जैसा  भ्रादमी  जो
 नौति  हैं,  जो  कार्यक्रम  है,  उसी  को  प्रपना



 407  .  मिलन.  passed  at  AUGUST  i,  978
 re

 Clits
 =  age

 aa

 i  राम  दिलास  पासवान]  सच  वो  git)  य  शग  स्वराण
 मैता  मान  कर  चलता  है।  हम  लोग  जवाहर  करोड़ों  मरने  बाते,  करोड़ों  गिरकरों,  मिश्र

 लाल  नेहरू  या  इन्दिरा  वांधी  को  नेता  नहीं  बहनों,  दलितों,  चल्तओों  का  हो  भौर  इस  सभ
 मागत े,  लेकित  फिर  भरी  जवाहर  लाज  मेहर  के  सिंगें  होने  बाला  हों,  ती  मैं  कहुँगा  कि  एक
 की  माम  लिया  जा  रहा  है,  सो  हैं  उनकी

 बह  पंतित  पढ़ता  हूं  जो  मैं  समझता  हूं---इस
 हाउस  में  गहीं भाई  है।  सन्‌  I959 %  ae

 की  फ्रेंक  एन्थती  विधेभक  लाये  थे,  तो  उसके
 जवान  में  ५०  जवाहर  लाल  नेहरू  ने  कहा  था
 कि  अंग्रेजी  भारतीय  भाषा  हो  गहीं  सकती,
 इतएथ  लेडयूल में  भ्ंग्रेडी  को  सम्मिशित  करना

 बिलकुल  बेहूदा  शौर  नाजायड  होगा  ।  यह  पं ०
 नेहरू का  वक्तव्य  है  t  फिर  उन्होंने  कहा  था

 कि  मैं  यह  नहीं  भूल  सकता  कि  हमें  भपने  साथ
 40  करोड  जनता  को  साथ  लेकर  चलना

 है,  न  कि  कुछ  हजार  या  एक-दो  लाख  प्रमुख
 आोगो  को  ।  भागे  चल  कर  उन्होंने स्पष्ट  किया

 था  कि  भाप  पंग्रेजी  को  रख  सकते  हो,  भाप  उस

 को  पसन्‍८  कर  सकते हो  ।  मैं  भी  पसन्द  करता

 हूँ,  लेकिन  वास्तविक  भाषा,  जिसमे  जनता
 अपना  विकास  करती  है,  वही  है  जिस  में  जनता

 अपना  विकास  करती  है,  जिस  को  बहू  समझती
 है  भौर  जिस  के  प्रति  उसकी  भावनात्मक
 प्रतिक्रिया  होती  है  ।  यह  जात  पे  जवाहर
 लाल  नेहरू  ने  कही  थी  |

 महात्मा  गांधी  की  बात  कहीं  गई---
 महात्मा गांधी  की  भी  उस  बात  को  मैं  कहता
 हैं,  जो  संदन  मैं  नहीं  भाई  ।  महात्मा  गांधी
 hasist  agra  fe  arr  anne
 ware  &  ग्रौर  माता  पर  जो  प्रेम  होना  चाहिये,
 भह  हम  लोगों  में  नहीं  है  हम  प्रंग्रेजी  के

 भो  में  फंसे  हैं।  हमारी  प्रजा  धन्नान  में  दृदी
 है।  हमें  ऐसा  उद्योग  करना  चाहिये  कि  एक

 ,  धर्ष  में  राजकीय  सभाओों  में,  कॉप्रेस में,  आन्सीय
 सभायों  में तथा  न्य  पसरमा-समाज  में

 थे  संम्मेलनों  8  अंग्रेजी का एक का  दक  Wr  eee  सुनाई
 से  पढ़े  हम  अंदेजी  का  व्यवहार  विलकुल
 त्याग  थें।  उन्होंने  पुनः  कहा  था-अगर  स्वराज
 अंग्रेजी,  बोलनेगाले  भारतीयों  भौर  उन्हीं

 Re  fled पने  बॉला  ही,  तो निःशंदेद  भंदरेभो  +

 मतों  रॉष्ट्र  भाषा  हिन्दी  हो  सकती  है।  बह
 जात  महात्मा  गांधी  ने  कहीं  थी

 भत्पूर्य  प्रशांन  मंत्री  इन्दिरा  गांधी  की  बात
 लौंग  कहते  हैं,  उन्होंने  23  भगस्त,  1967  की
 ल्फ्च्ट  शब्दों  में  कहा  थो  कि  एक  राज्य  के  प्रप्रेजी

 हट  के  कारण,  समस्त  देश  में  हिन्दी की  प्रशति
 को  रोका  नहीं  जा  सकता है  ।  श्रीमती  इन्दिरा
 मांछी  ते  इसी  के  आद  कहा  था  कि  लोग

 स्थवियेक  से  वोट  दें  दौर  उनका  जो  स्वयं  का

 अत  था,  वह  विरोध  में  पहा  था।  श्री  बी०  बी०
 मिरी  ने  कहा  था  कि  हिन्दी  सम्पर्क  भाषा  बने
 कर  रहेंगी  ।

 में  भ्रभा  देख  रहा  था  कि  नेता  जी

 सुधाव  चन्द्र  बोस  ने  हिन्दी  के  सम्बन्ध  में  क्या
 कहा  है,  उन्होंने  कहा  घा--“सबसे  पहले  मैं
 एक  गलतफहमी  दूर  कर  देना  चाहता  हूँ  ।

 कितने  हीं  सउजनों का  डयाल  है  कि  बंगाली
 लोग  था  तो  हिन्दी  के  विदद्ध  होते  हैं  का  उस

 के  प्रति  उपेक्षा  करते  है ं'  यह  बात  भ्रमपूर्ण
 है।  इस  का  खण्डन करना  मैं  (फन  कत्तेथ्य
 समझता  हू  ।  मैं  व्यर्थ  प्रभिमान  नही.  करना
 अऋड़ता,  परन्तु  इतना तो  भ्रावश्य  कहूंगा  कि

 हिन्दी  साहित्य  के  लिये  जितना  कार्य  बंवालियों
 में  किया  हैं,  उतना  हिन्दी  भाषीं  प्रान्त  छोड़

 कर  झौर  किसी  पान्त  के  निवासियों ने  शायद

 ही  किया  हो  t  में  इस  बात  की  मानता हूं
 कि  बंगाली  1  झपो  मातु-भाषा  से  अल्य्त

 प्रेम  करते  हैं  भौर  यह  कोई  भपराध नहीं  है  t

 शॉयंद  हमें  से  कुछे  ध्रादभी  ऐसे  भी  हीं,  ॥... क
 इस  बात  का  डर  हो,कि  हिन्दी  बाले  हमारी
 मातृ  सादा  बंगाली  को  चुरा  कर  उसके  स्थान
 पर  हिन्दी  रखबानां  चाहते  हैं!  यह  स  भी
 निराधार  है  हिन्दों  अचार  का  पहेश्न  वही

 है  कि  जो  कोम  प्रात  धंेंजी  से  लिया  भाता  है,
 गई  झान  चल  कर  हित्वी  से  लिया  जाये  ।”
 ये  विचार  गेताजी  शुभाव  ”  बोस  के  थे  ।



 साथ  कह  सकता  हूं  कि  हिन्दी के  बिना
 हमारा  कार्य  नहीं चल  सकता  है  जो
 सम्जन  हिन्दी  भाषा  द्वारा  भारत  में  एकता

 वैदा  करना  आहते  हैं, बे  निश्चित ही
 भारत  बन्धु  हैं।  हम  सब  को  संगठित हो
 कर  इस  ध्येय  |की  प्राप्ति  के  लिए  प्रयास
 करना  चाहिए  ।

 न्यायमूति  शारदा  चरण  मित्र  ने  कहा

 था--  हिन्दी  समस्त  प्रार्यावर्त  की  भाषा
 है।'

 हमारे  साथी  दक्षिण  की  बात  करते  हैं।
 वक्षिण  भे--तामिलनाडू  में  958  %

 “लैग्वेज  कन्वेर्शन”  हुई थी,  जिस  के  स्वा-
 सताध्यक्ष  श्री  के०  भाष्यमथे  भौर  |उस
 परिथद्‌  के  भ्रध्यक्ष श्री  के०  सन्तानम्‌  थे

 उन्होंने  कहा  था--

 Then  it  was  pointed  out  that  impo-
 sition  of  Hind:  will  leag  to  disrup-
 tion  of  the  country.  It  is  correct.

 उत्होंने  अपने  भाषण  की  श्रुआात  ही  इन्हीं
 शब्दों  से  की  थी  1

 कर्णाटक:  मे  एक  कन्वेशन  हुई--
 यहां  एक  प्रस्ताव  पास  किया  यया।  उड़ीसा
 के  कटक  मे  एक  सम्मेलन  हुआ,  जिस  के
 भ्रध्यक्ष  थें--श्री  ग्रातेवल्लभ  मोहन्ती  ।

 बहा भी भी  एक  प्रस्ताव पास  हुआ  था,  जिस  में
 कहा  गसा  था--  यह  सम्मेलन  पंग्रेज़ी  भाषा
 शिक्षा का  विरोध  न  करते हुए  भी  अंप्रेज़ी
 भाषा  को  प्रमिदिष्ट काल  के  लि,  हिन्दी  के
 साथ  सहयोगी यथा  भतिरिक्त भाषा  के  रुप
 में  प्रहण  करने का  एकान्त  विरोधी  है।

 यदि  संग्रे़ी को  भ्रतिरिक्त  भाषा के  रूप  में
 शेहण  करने का  प्रयोजन  हो,  तो  उसे  केवल
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 i965  है पांच  क्षे  झवति  i977  €o  ae
 रखा  जा  सकता है  ?।

 /

 उपाध्यक्ष  महोदय,  उस  समय  वहाँ
 स्वामी  विधित्रानन्द  दास  ने  एक  संशीधन
 रखा  था,  जिस  में  दस  साल  के  लिए  अंग्रेज़ी
 को  रखने की  बात  कही  गई  थी,  लेकिन
 किसी  से  भी  उस  संशोधतल  का  समर्थन  नहीं
 किया,  किसी  ने  भी  उस  के  पक्ष  मे  वोट  नहीं
 दिया

 उपाध्यक्ष  जी,  यह  भी  सत्य  नही  है  कि
 हमेशा  दक्षिण  वालों  ने  हिन्दी  का  विरोध  किया
 है  भौर  यह  बात  भी  सत्य  नही  है  कि  हमेशा
 उत्तर  बालों  ने  हिन्दी  का  साथ  दिया  है
 अब्रेजी  फ्छ  लोगो  की  भाषा  बन  गई  है,  उन  में
 चाहे  उत्तर  के  लोग  हों  या  दक्षिण के  लोग  हों,
 जिन  को  अंग्रेज़ी  से  थोडा-सला  भी  लाभ
 मिलता  है, वे प्रंग्रेज़ी  के  बकता  बन  जाते  हैं।

 i963  मैसूर  विश्वविद्यालय  के
 झवकाश  प्राप्त  प्रो०  चन्द्रहासन  दिल्ली
 पधारे  थे।  उन्होंने  एक  वक्तव्य  में  कहा
 था---  प्रगर  अंग्रेजी  को  जबरदस्ती  लादा  जा
 सकता  है,  तो  क्‍या  कारण  है  कि  हिन्दी  को
 नहीं  लादा  जा  सकता  t  जब  कि  बात  ऐसी
 नही  है,  हिन्दी  तो  भारत  को  भाषा  है,  भारत
 की भधिक  जनसंख्या  द्वारा  समझी  और  बोली
 जानेवाली  भाषा  है।  उन्होंने  यह  भी  कहा
 था--'  ग्डी०  एस०  के०  दल  हिन्दी  का
 विरोध  करता  है,  परन्तु  वह  तो  भारत
 की  धलण्डता  काभी  विरोधी  है।  वह
 झलग  सेद्रविढ  प्रान्त  चाहता है,  उसे  देश
 की  एकता  में  विश्वास  नहीं  है।”  oe  «

 SHRI  VAYALAR  RAVI;  I  am  not  a
 DMK  man.  D.M.K.  is  a  recognised
 politica;  party.  It  is  wrong  that
 DM.K.  is  against  the  unity  of  India.
 An  Hon.  Member  Shri  As:  Mthambi  re-
 represents  DM.K,  party  in  this  House.
 Tt  ig  &  very  derogatory  remark  which
 May  be  expunged.  Can  I  say  that  the



 [Shri  Vayalay  Revi)
 Janata  Party  is  against  the  unity  of
 India?  Can  I  say  that  the  Janata
 Party  is  a  regional  party.  But  I  do
 not  want  to  say  80.

 MR.  DEPUTY-SPEAKER:  There  is
 no  point  of  order.

 थी  शाम  विवात  पालनास  :  उपाध्यक्ष

 अहोदय,  मह  सब  मैंने  अपनी  तरफ  से  नहीं  कहा
 है,  मेरे  पस  ये  963  की  प्रेस-कटिस्ज़  हैं,
 झाप  इन  को  देख  लें।  मैथूर  विश्वविद्यालय

 के  भवकाश  प्राप्त  प्रो०  चन्द्रहासन  जब  दिल्‍ली
 थधारे  थे,  उत्त  समय  उन्होंने  यह  बक्तब्य
 दिया  था,  मैं  उन  के  वक्‍तथ्यों को  ही  पढ़
 रहा  में  न  केबल  दक्षिण  भारत  बल्कि
 उसर  भारत  के  भी  अनेक  विढ़ानों के  ताम
 झो  गिनाऊंगा  t  गाडमिल  साहब  महा-
 राष्ट्रियन  थे।  उन्होंने  कहा  था--  “हिन्दी
 एक  संगठित  करने  वाली  शक्ति  है  !
 जनसाधारण  को  एक  विशाल  जीवन  की
 तरफ  ले  जाने  का  मार्ग  है

 मैं  देश  के  लोगो की  ही  बात  नहीं  कहता,
 विदेश  के  लोग  भी  हिन्दी  के  सम्बस्ध में  कया
 कहते  है,  प्राप को  सुत  कर  झाश्चये

 होगा  ।  विदेशों  में भी  चार  ऐसे  देश
 हैं  जहां  हिन्दी  बोली  जाती  है--े देश  हैं---
 मारिशस,  फ़िजी,  सुरिताम,  गियाना  भौर

 द्विनिहाड  ।  में  अभी  हाल  में  इण्डोने-
 लिया  गया  था।  वहां  मैंने  देखा--उन का
 राष्ट्रीय  चिल्न  गदह  है  भौर  उस  को  गराड़

 ही  बोला  जाता  है।  भारत में  हम  भपने
 लड़के  को  पुत्र  कहते हैं,  वहां  भी  पुन्त कहा
 जाता  है,  सड़की  को  पुत्री कहा  जाता  है,

 कहने  का  लातायें  &  कि  विदेशों में  भी
 वहां  की  भाषाओं में  भारत के  शब्द  भरे
 पड़े  हैं।  झाष  वहां  के  ध्म-स्थानों को  जा  कर
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 अंग्रेशों  भसे,  मैं  इस  को  हीं  ह...
 हु प्याईष्टबाइज  कहता  हूं  कि

 ठगने  बाली  भाषा  है।  नेता  जी  ते  जैसा  कहा
 है  कि  शाप  कोर्ट  में  जाते  हैं  या  हम  कोर्ट  में
 जाते  हैं,  ती  हम  वहां  हिन्दी  बोलते हैं  लेकिन

 हमारा  जो  वकील  है,  बहू  बहा  बर  अंग्रेजी
 में हमारी  बकालत  करेगा  शौर  हमारे  बिरद
 वकालत  करता  है  या  हमारे  पक्ष  में  करता  है,
 इसका  हम  को  पता  नहीं  चलता  है।  इसी
 तरह से  जब  हम  डाक्टर के  पास  जाते  हैं
 तो  यह  एक  ह्थिप  में  प्रंग्रेड़ी में  प्रेस्किप्लन
 लिख  देता  है।  प्रव  वह  हम  को  जहर
 दे  रहा  हैया  टेरामाहसीन या  डाइकि-
 स्टिसीन  दे  रहा  है,  इसका हम  को  पता
 नहीं  लगता  है  ।  इस  तरह  से  यह  अंग्रेज़ी

 आषा  जो  है,  यह  टगने  वाली  भाषा  है।

 दूसरी  बात  मैं  यह  कह  रहा  हूं  कि  भाज
 तक  जितनी  भी  योजनाएं  रही  हैं,  उन  के
 झंप्रेडी  में होने  से  कोई  ज्यादा  फ़ामंदा

 जनता  को  नहीं  बुभा है  में  प्रधियोग  नहीं
 लगाता  हूं  लेकिन  यह  बतलाना  चाहता  हूं
 कि  जब  हम  सेकैटेरियेट  में  देलीफोन  करते
 हैं  भौर  हिन्दी में  बोलते  हैं  तो  वहां पर  थी
 ऊंचे  पद  पर  बैठे हुए  लोग हैं, ने  हिन्दी  नहीं
 समझते  हैं।  एक  भी  भ्रावमी  ऐसा  ऊंचे

 पद  पर  नहीं है,  जो  हिन्दी  समझता  हो  |

 एक  परसेण्ट  लोग  भी  ऐसे  नहीं हैं  उन

 ऊंचे  पदों  पर  जो  हिन्दी में  बात  समझते  हों
 झौर  जब  उन  से  हिन्दी में  बात  करते हैं  तो  ये
 बहते हैं.  “art  काप्ट  कोनों  हिन्दी ”  ।

 तब  उम  को  समझाना  पड़ता है।  में  यह
 सैज्ेटेरियेट  की  बात  बतला रहा  हूं  लेकिन
 झाप  किसी भी  डिपार्टमेंट  को  ले  सें,  यही  बात

 है।  झाग  सबेरे  मे  रेस  मंत्री जी  ते  एक

 प्रश्न  पूछते  बाला  था  4  मैं  रेल  मलालम

 की  पस्टीमेद्स  कसेही  का  मेम्थर हूं  भौर
 मैं  दादे  के  साथ  कह  सकता  हूं  कि  रेस  मंज़ासन
 के  किसी  भी  डिपार्ट्लेंट के  हैंड  को  भाष



 कत्थ  में,  एक  भी  साप  को  मा  का  नहीं
 . निलेया  "कर  शब  भाप  के  यहां  के  हैं  ‘
 इस  के  बारे  में  हमारे  मत  में  कोई  कदुता
 नहीं  है  भेकिन  मैं  मह  चाहुता  हूं  कि  धाप
 धपनी  भाषा,  धपनी  मातृ-भाषा,  ध्रपनी  सां

 का  सम्मान  करें।  क्या  ाप  क्‍यों  विदेशी
 भाषा  के  चंगृज्ञ  में  पड़े हुए  हैं।  भाप  क्‍यों
 नहीं  झपनी  भाषा  के  लिए  प्रोत्साहन  मांगते
 हैं।  हम  पालियामेंट में  श्राप  का  साथ  देने

 के  लिए  तैयार  हैं।  भाप  तेलगु को  बढ़ाइए,
 झाप  तमिल  को  बढ़ाइए  भौर  श्राप  भ्रपनी
 भाषाओं  को  बढ़ाइए,  पश्राप  क्‍यों  प्ंग्रेडी  के
 शक्कर  भें  पड़े  हुए  हैं।  मेरे  कहने  का
 मतलब  यही है  कि  आप धंप्रेड़ी के  चक्कर  में
 मत  पड़िप।  यह  सही  बात  हैं कि  भाज
 झंग्रेडी  को  कितने  परसेण्ट  लोग  जानते  हैं।
 मैं  मद्रास  गया  था  श्र  मुझे  मालूम  है  कि

 यहां  का  जो  शहरी  भाग  है,  वहां पर  लोग
 अंग्रेडी  जानते  हैं,  लेकिन  देहातों में  जो  लोग
 हैंगे  प्रंग्रेडी  नहीं  जानते  ।  नवे  अंग्रेडी
 आनते हैं  भौर  न  हिन्दी  जानते हैं  लेकिन
 अंग्रेडी  से  ज्यादा  वें  हिन्दी  को  समझ  सेते
 हैं।  ये  हिन्दी  बोलते  नहीं  हैं  लेकिन
 ये  उसको समझ  लेते  हैं।  (  _ बक्यवान) . ,.

 में  यह  कहना  चाहता  हूं  कि  बिहार  के

 मुख्य  मंत्री  के  सम्बन्ध में  कहा  यथा  कि  बिहार
 के  मुख्य  मंत्री  ते  यह  कहा।  श्राप  विहार  प्रौर
 उत्तर  प्रदेश

 SHR;  A.  C  GEORGE  (Mukanda-
 puram):  This  ig  an  example  of  colos-
 sal  ignorance

 at  we  _ चिलास  cre:  4  at
 श्राप  के  सम्बन्ध  में  जानता  हूं  कि  श्राप  लोग

 _ भ्च्छी  दिली  जानते  हैं,  बहुत  बढ़िया  हिन्दी
 जानते  हैं।  हमारी  भीमती  पाती  कृष्णन,

 re.  Language  Policy  (Motn,)
 SHRIMATI  PARVATHI  KRISHN-

 AN  (Combatore):  Please  do  not  Ybel
 me,

 MR.  DEPUTY-SPEAKER:  The  very
 fact  that  you  are  reacting  shows  that
 you  understand  Hindi.

 SURIMATI  PARVATHI  KRISHN-
 AN:  |  heard  the  English  translation.

 wt  प्राम  चिलास  पायचाव :  मैं  यह
 कहना  चाहता  हूं  कि  चाहे  विरोधी  दल  के

 कोई  भी  सदस्य  हों,  थे  जब  वोट  मांगने
 केलिये  जात ेहैं  तो  प्रंग्रेड़ी में  वोट  नहीं  मांगते
 के  तमिल में  वोट  मांगते  हैं,  वे  भपती  भाषा  में
 बोट  माँगते  हैं।  श्राप  वहां  पर  श्रंग्रेड़ी  मैं
 बोट  क्‍यों  नहीं  मांगते  हैं?  झाप  वहां  पर
 झंग्रेडी  में  भाषण  दीजिए  भौर  उन  से
 कह”िए  कि  हमें  वोट  दीजिए ?  आप  जिस
 भाषा  में  चुन  कर  पाते  हैं,  जिस  भाषा  में
 वहां  जा  कर  लोगों  को  समझाते  हैं,  उसी
 भाषा  की  शाप  वकालत  कीजिए  ।  भाप
 अंग्रेडी  मत  पढ़िये।  मैं  यह  नहीं  कहता  कि
 श्राप  हिन्दी  सीखिये।  हमारे  जैसा  झादमी
 तो  यह  चाहता हूँ  कि  भाप  भपनी  भाषा  हम
 को  दीजिए  और  हमारी  भाषा  शाप
 लीजिए  और  दोनों  को  मिला  कर  गंगा
 बहाइए |  प्राप  के  यहां  बड़े  बड़े  विद्वान
 हुए  हैं।  श्री  रामास्वामी  नाइकर  जैसे
 विद्वान  पाप  के  यहां  हुए  हैं  पर  हम  उन  की

 पूजा  करते  हैं।  श्राप  के  महां  जो  बड़े  बड़े
 विद्वान  हुए  हैं  उन  की  हम  पूजा  करते  हैं
 लेकिन  झाप  का  नेता  देश  का  नेता  नहीं
 बन  सका,  क्षाप  का  नेता  साऊथ  का  नेता  ही
 बन  सका।  इस  का  कारण  क्या  है?  हमारे
 राज  नारायण  जी  ने,  हमारे  नेता  ने  जैसा
 बतलाया  है  कि  इधर  के,  उत्तर  भारत  के
 लोग  बहुत  चापसूस  होते  हैं।  थे  लोप
 उत्तर  भारत  में  तो  हिन्दी  बोलते हैं  लेकिन
 साऊथ  में  अंग्रेड़ी  बोलते  हैं  भोर  श्राप
 लोग  कट्टरपंथी  हैं,  हिन्दी  को  सुन  तहीं
 सकते  t  झाप  को  चाहिए  कि  झाप  भपने
 दिल  में  उदारता  लाएं  ।  भाप  दक्षिण



 |  श्री  राम  बिलास  पासवान  ]

 के  लोग  उत्तर  की  भाषा  सीखें शौर  हम  उत्तर
 के  लोग  दक्षिण  की  एक  भात्रा  सीखें  7
 झापकी  जो  प्रतिभा  होगी  वह  हम  लेंगे
 झौर  हमारी  जो  प्रतिभा  होगी,
 यह  झाप  से  भौर  तब  देश  में  गंगा  बहाइए
 शौर  तब  एक  किस्म  से  सब  की  पूजा कर
 सकते  हैं।  मैं  यह  नहीं  कहता  कि  श्राप
 हिन्दी  सीखे  ’  भाप  हिन्दी को  गाली  देते
 रहेंगे  भ्ोर  हम  भापको  अग्रेज़ी का  सिम्बल
 समझते  रहेंगे, तो  काम  नही  चलेगा।  हमारी
 यह  मूखंता  है  कि  हम  शाप  ।  अपरेको  का
 सिम्बल  समझते  रहें  ।  मेरा  कहना  यह

 है  कि  श्राप  झपने  को  धंग्रेड़ी  का  सिम्बल  मत
 बनाइए  झौर  मैं  चाहता  हु  की  उत्तर  की
 भाषा  दक्षिण  बाले  सीखें  और  दक्षिण
 की  एक  भाषा  उत्तर  वाले  सीखें  भौर  इस
 को  कम्पलसरी  कर  दिया  जाए।  आप  की
 भाषा  हम  पढ़ें  भौर  हमारी  भाषा  झाप  पढ़ें
 और  समान  रूप  से  गया  बहाइए,  यही
 मेरा  कहना  है!

 “SHRI  A  द  P  ASAITHAMBI
 (Madras  North)  Mr  Deputy-Speaker,
 Su,  I  am  happy  to  participate  in  the
 debate  on  the  Language  problem  and
 I  am  proud  too  to  belong  to  the  Dra-
 vida  Munnetra  Kazhagam,  a  political
 party  at  the  vanguard  for  protecting
 the  linguistic  rights  of  the  people  of
 this  country

 The  language  problem  is  not  a  pro-
 blem  of  today  or  yesterday  As  early
 88  7987  the  Dravidsan  Movement  of
 Tamil  Nadu  was  spear-heading  the
 language  issue  Without  fear  of  being
 contradicted,  I  can  say  that  the  Dra-
 vida  Munnetra  Kazhagam’s  persistent
 endeavours  persuaded  Pandit  Jawa-
 harlal  Nehru  to  give  the  solemn  as-
 surance,  in  his  capacity  as  the  Prime
 Minister  of  the  nation,  that  Hind:
 would  not  be  imposed  on  non-Hindi
 epeaking  people  so  long  as  they  did
 not  want  it  Today  it  goes  to  the  cre-
 dit  of  Thiru  M.  प  Ramachandran,  the
 ardent  advocate  of  Arigner  Anna's

 *The  original  speech  wes  delivered  In”  Tamil,

 tion  is  the  subject-matter  of  diicus-
 sion  today

 At  the  very  outset,  I  would  hke  to
 point  out  that  language  issue  is  not  a
 trivial  matter  which  can  be  debated
 for  finding  a  solution  within  six  hours.

 I  have  no  hesitation  m  saying  that  if
 India  is  to  survive  ag  a  nation  then
 Hind:  has  to  be  given  a  go-by  In
 937  Periyar  Ramaswamy,  who  is  po-
 pularly  known  as  E  V  Ramaswamy
 Naicker,  started  the  anti-Hindi  move-
 ment  He  was  not  an  ordinary  man
 My  hon  fnend  Shn  C  Subramaniam,
 mentioned  in  his  speech  that  he  had
 the  privilege  of  joming  Gandhi's
 movement  in  920  Periyar  Rama-
 swamy  was  in  the  Congress  much  ear-
 jer  than  that  If  anyone  went  to
 Mahatma  Gandh:  to  get  some  clarifi-
 cations  about  the  policy  of  Prohibi-
 tion  he  would  immediately  direct  him
 to  go  to  Periyar  Ramaswamy  When
 Rajaji  mntroduced  Hind:  m  1938,  Per!-
 yar  Ramaswamy  led  the  anti-Hindi
 agitation  It  was  a  mass  movement,
 taking  00i  people  to  prison  and  end-
 ing  the  precious  Mfe  of  two  peuple
 We  should  ponder  over  as  to  what
 prompted  Periyar  to  lead  this  anti-
 Hind:  agitation  in  988  when  Indian
 wag  under  British  rule

 I  should  say  that  there  is  no  ani
 mosity  or  hatred  towards  Hindi  among
 the  people  of  South  India  As  pointed
 out  by  Shri  Bala  Pajanor,  the  people
 of  Southern  States  know  more  tan-
 guages  than  the  people  of  Northern
 States.  Their  opposition  to  Hind!
 springs  from  the  feer  that,  if  Hindi
 becomes  the  national  language,  the
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 early  as  2988  and  8  started  ६९  anti-
 Hindi  movement.

 I  would  like  to  refer  in  brief  to  the
 position  prevalent  in  India  two  thou-
 sand  years  ago,  when  we  had  no  caste
 cultural  and  religious  berriers.  The
 Dravidian  race  was  in  power  through-
 out  the  country,  with  the  laudable
 concept  of  One  Community  and  One
 God,  without  being  super-imposed  by
 Vedas  and  other  scriptures.  What  do
 We  see  today?  Every  day  the  Adi-
 @ravidians  are  being  attacked  by
 caste-Hindus  in  some  part  of  the  coun-
 try  or  the  other.  This  is  the  inevitable
 consequence  of  accepting  the  alien
 culture  and  traditions  of  Aryans  by
 the  Dravidians.  The  cultural  trans-
 formation  has  come  to  this  pass  that
 today  the  marriage  in  my  own  house
 is  not  golemnised  in  my  language
 Tamil  but  in  Sanskrit.  The  prayers
 to  Geds  in  my  temples  are  not  in
 Tamil  but  in  Sanskrit.  The  worship
 in  my  temples  is  conducted  not  in

 Junctions,  inhibitions,  restrictions  and
 regulations  have  overtaken  the  life  of
 dtavidians  in  our  country.  The  alien
 domination  has  brought  in  its  wake
 the  water-tight  compartments  of  four
 castes—-Brahmins,

 CM.'s  Conference  rt
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 in  effect  the  lfeserfa  of  Hindl-dpeak-
 ing  people.  Periyar  Ramaswamy  had
 this  farsight  in  7938  when  he  started
 anti-Hindi  struggle.

 It  would  be  pertinent  to  point  out
 the  political  background  in  998  when
 Rajaji  introduced  compulsorily  Hindi
 teaching  in  Tamil  Nadu.  In  937  Elec-
 tions  the  Congress  Party  came  to
 power  in  all  the  l!  Provinces—then
 there  were  not  22  States.  In  no  other
 Province  Hindi  was  introduce.  But
 Rajaji  introduced  Hindi  in  Tamil
 Nadu.  Why  did  he  do  this  in  19387

 I  should  recall  here  that  in  later  years
 he  became  the  staunch  antagonist  of
 Hindi.  Rajaji  no  doubt  occupies  a
 pre-eminent  place  among  the  patriots
 of  India.  He  unravelled  many  tangles
 in  our  freedom  struggle.  He  wanted
 the  people  to  learn  Hindi  and  also
 learn  to  oppose  Hindi.  He  wanted
 that  when  independence  came  it
 should  not  become  the  handmaid  of
 Hindi-speaking  people.  Now  what  do
 we  see?  22  States  are  there  in  the
 country.  As  referred  to  by  Shri  C.  §.
 in  his  speech,  though  Hindi;  iq  the, mother-tongue  of  peoyle  livisg  “ay
 States,  though  Englisheapewting  pope-
 lation  is  just  ]  per  cent  or  Ms  per  cent,
 English  is  wide-spread  throughout
 the  country,  unlike  Hindi  confined  to
 7  states.  Take  for  example  even  the
 three-language  formula.  If  non-Hindi
 speaking  people  accept  it,  they  have
 to  learn,  besides  their  mother-tongue,
 Engdsh  and  Hindi.  Naturally  the  bur-
 den  on  them  is  more  as  compared  to
 Hindi-speaking  people  for  whom  no
 special  efforts  are  required  to  learn
 Hindi  being  their  mother-tongue.  In>
 three-language  formula  the  burden  of’
 languages  is  not  equally  shared.  Why
 should  one  section  of  the  people  bear
 the  additional  brunt,  when  ail  'ह्ख
 having  equal  rights?

 Mahatma  Gandhi  wanted  Hindus-
 tani—a  mixture  of  Urdu  spoken  by
 the  Muslims  and  Hindi  spoken  by
 Hindus—~to  be  learnt  just  for  the  sake
 of  establishing  cordial  relations  bet-
 ween  Muslims  and  Hindus.  Mahat-
 wnaji's  dream  died  with  him  when  he
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 {Shri  A,  ्,  ड्,  Asaithambi]
 ‘was  murdered,  Hindustani  was  chang-
 ed  to  Hindi,  Why  was  it  done?  Shri
 Raj  Narain  wants  that  in  Tamil  Nadu
 the  people  should  learn  Tamil,  in
 Kerala  the  people  should  learn  Mala-
 yalam,  etc.  We  have  also  no  objection
 in  the  people  of  Bihar  speaking  and
 learning  only  Hindi.  But  the  problem
 arises  when  the  people  of  Bihar  want
 to  communicate  with  the  people  of
 Tamil  Nadu.  In  what  language  they
 should  do  this?  We  have  got  this
 House,  a  representative  body  of  22
 States  in  the  country.  What  should
 be  the  language  in  which  this  House,
 if  it  desires,  should  communi-
 cate  with  22  States  having  different
 languages?’  That  is  the  problem  we
 are  facing  today.  Hindi  or  any  other
 language—which  should  be  the  langu-
 age  of  such  a  communication?  Here
 I  have  without  any  doubt  to  say  that
 English  puts  equal  burden  on  all  the
 people.  English  is  not  an  alien  lan-
 guage  at  all.  Nagaland,  a  constituent
 unit  of  our  country,  has  adopted  Eng-
 lish  ag  the  State  language.  Do  you
 want  to  throw  out  Nagaland  by  say-
 ing  that  English  is  an  alien  language?
 If  that  happens,  naturally  other  States
 will  follow  and  if  this  is  allowed  to
 happen,  then  disintegration  of  the
 country  sets  in,

 I  do  not  deny  that  the  D.M.K.  was
 committed  to  secession.  What  was  the
 reason?  We  were  afraid  of  becoming
 the  slaves  of  Hindi  imperialism.  Later
 on  we  realised  that  we  could  purste
 our  struggle  within  the  constitutional
 framework  and  we  surrendered  our
 Gemand  for  secession.  But  Y  hasten
 to  atid  thut  the  reasons  which  provok-
 ed  us  to  demand  secession  persist.  We
 have  forfeited  our  demand  for  seces-
 ston  but  we  are  not  yet  alienated  from
 the  causes  that  culminated  in  such
 demand.  Even  after  3i  years  of  our
 Independence,  we  have  not  been  able
 to  find  a  solution  to  the  language  pro-
 biem.  Why  should  it  be  allowed  to
 plague  our  country  further?

 SHRI  A,  C,  GEORGE,  Mr.  Deputy
 Speaker,  the  Prime  Minister  may  be

 The  hon,
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 Member  is  making  good  point.  May
 I  suggest  that  the  Prime  Minister  puts
 the  earphones  go  that  he  hears  the
 translation,

 MR,  DEPUTY-SPEAKER:  He  ts  get-
 ting  it  translated.  Leave  it  to  him.
 Please  don't  disturb  the  speaker,

 SHRI  A.  ्  P.  ASAITHAMBI:  As  I
 stated  at  the  beginning,  I  wish  to  re-
 peat  that  I  have  no  hatred  towards
 Hindi.  But  I  hate  its  imposition.  It
 is  claimed  that  Hindi  is  spoken  by
 majority  of  the  people  in  the  country.
 I  would  like  to  counter  this  argument
 by  quoting  from  the  972  Census  Re-
 port  of  the  Government  of  India,  Ac-
 cording  to  this  Report  out  of  the  po~
 pulation  of  54.8]  crores,  6  crores  of
 people  speak  Hindi.  But,  you  will  be
 surprised  to  know  that  47  dialects  have
 been  grouped  under  the  heading  Hindi
 and  thus  the  number  of  Hindi-speak-
 ing  people  has  been  swelled  to  46
 crores.  The  number  of  real  Hindi—
 that  is  the  Khadi
 peopte  is  just  2  crores.  Where  is  your
 majority?  In  a  democracy  the  mino~
 rities  must  be  given  protection  from
 the  oppression  of  majority,  even  if  I
 concede  that  Hindi  is  spoken  by  ma-
 jority  of  people.  Here  have  you  cho~
 sen  peacock  as  the  national  bird  on
 the  strength  of  its  nurobers?  Have

 |
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 to  form  the  Government  at  the  Cen-
 ह...  and  now  within  79  months  of  Ja-
 Hata  Government  these  groups  are
 vying  with  one  another  in  becoming
 supreme  and  that  has  created  un-
 seemly  squabbes  in  the  Janata  Party
 if  this  is  the  case  with  a  political  party
 ruling  at  the  Centre,  you  can  imagine
 what  will  happen  in  a  country,  which
 is  a  sub-continent  by  itself  because
 of  its  diverse  cultures  and  different
 Janguages,  if  one  linguistic  group  tries
 to  establish  its  supremacy  over  the
 others

 Shri  C  S  referred  to  the  fall  of
 Congress  Party  in  967  in  Tamil  Nadu
 and  he  analysed  the  cause  for  this  in
 a  beautiful  manner  No  accusing
 finger  could  be  raised  against  Shri
 Kamaraj  the  leader  of  the  Congress
 Party  in  Tamil  Nadu  Yet  he  could
 Not  save  the  Party  from  its  rout  The
 reason  was  the  grievous  error  com-
 mitted  by  the  Congress  Party  at  the
 national  level  in  the  matter  of  langu-
 age  in  965  The  Congress  Party  has
 not  yet  been  able  to  raise  its  head,

 in  Tamil  Nadu  Similarly  the  Janata
 Party  has  also  no  jonata  in  Tamil
 Nadu  Indra  Congress  has  also  drawn
 blank  in  Tamil  Nadu  Only  Bala  Pa-
 janor  and  myselfi—in  other  words,

 can  never  be  anybody  else  in  Tamil
 Nadu  on  the  political  arena

 १9  8  hrs.

 {Ma  Sesaxer  in  the  Chair)

 The  people  of  four  Southern  States
 have  woken  up  The  four  Chief  Min-

 C.M’s  Confereticé  4a"
 Language  Policy  (Motn  )

 Statez  would  not  have  come  to  attend
 this  conference  If  in  the  coming
 Elections,  no  all-India  party  comes  to
 power,  and  only  regional  parties  get
 elected,  what  will  happen  in  the  coun-
 try?  There  will  be  mevitable  and
 unavoidable  separation  Passion  will

 be  let  loose  In  spite  of  ant:  secession
 law,  there  will  be  demand  for  seces-
 sion  As  i8  commonly  known  in  legal
 circle,  law  cannot  be  based  on  full
 justice  and  farplay  We  on  our  part
 do  not  want  such  a  thing  to  happen
 We  want  to  protect  our  country’s
 unity  and  integmty  But  we  must  bear
 in  mind  that  there  were  633  princely
 States  before  the  advent  of  British
 here  The  Britishers  unified  the  na-
 tion  and  after  independence,  Sardar
 Patel  strengthened  the  bonds  of  unity
 In  956  language  was  the  basis  for  re-
 organising  the  States  I  want  that  dur-
 ing  Morar)i  Desai’s  regime  the  coun-
 try  should  not  sunder  apart  English
 ig  the  world  Janguage  and  it  can  safe-
 ly  be  the  hnk  language  of  the  coun-
 try  also  It  no  longer  an  ahen  lan-
 guage  Even  now,  as  mentioned  by
 Shri  C  S,  non-Hind;  speaking  peopie
 are  second-class  citizens  If  tomor-
 row  Hind:  supplants  English,  what
 wll  pe  the  position?  The  fear  of  sla-
 very  makes  us  oppose  this  move

 Mahatma  Gandhi  got  us  freedom,
 But  within  a  short  time  after  that,
 one  of  ms  moves  was  misinterpreted
 and  he  was  murdered  Now  we  should
 not  break  the  country  We  want  to
 protect  the  nation  Hind  is  the  enemy
 of  India  and  we  should  thwart  its
 efforts  to  subjugate  India  Now  four
 non-Hind:  States  have  come  together
 I  would  like  to  warn  the  Government
 that  at  not  a  very  distant  future  25
 non-Hind:  speaking  States  in  the
 country  may  come  together  to  oppose
 the  imposition  of  Hindi

 With  these  words  I  conclude  my
 apeech,  thanking  you  for  giving  me
 ae  opportunity  to  participate  in  this
 debate

 MR  SPEAKER.  The  Prime  Minis-
 ter,
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 THE  PRIME  MINISTER  (SHRI
 MORARJI  DESAI):  Mr.  Speaker,

 AN  HON.  MEMBER:  Is  he  rep-
 tying  or  intervening?

 IRI  MORARJI  DESAI:  I  am
 replying....

 MR.  SPEAKER:  We  shall  resume
 the  debate  after  this,

 SHRI  MORARJI  DESAI:  You  may
 call  ३६  intervention  if  you  like.

 MR.  SPEAKER:  The  Prime  Minis-
 ter  is  speaking.

 SHRI  MORARJI  DESAI:  I  have
 Hatened  very  carefully  and  attentive-
 ¥y  to  all  that  has  been  said  here.  Even
 when  I  was  absent  from  the  House
 for  about  45  minutes  in  two  shifts,  I
 was  listening  because  I  attach  great
 importance  to  the  question  which  has
 been  debated  here  today.  I  should
 have  been  very  happy  xf  no  passions
 had  been  involved.  But  it  only  shows
 the  sensitivity  of  the  question.  I  do
 not  want,  therefore,  to  tread  on  any
 sensitive  ground.  I  would  not  yielg  to
 the  temptation  of  replying  to  some
 points  which  are  not  reatly  necessary for  the  consideration  of  thig  ques-
 tion  but  which  might  create  even  an
 é
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 ought  not  to  be  exacerbated.  I  have
 no  doubt  about  it  in  my  mind.  ‘That
 does  not  help  the  process.  ्  hive,
 therefore,  said  that  it  is  not  the  com-

 will  bring  Hindi.  That  is  all  that  I
 have  always  saig  and,  patriotiam  is
 not  a  thing  which  I  have  to  inculcate
 ..4.  (Interruptions)

 SHRI  ह:  VENKATASUBBIAH:
 Why  are  you  trying  to  equate  the  two?

 SHHRI  VAYALAR  RAVI:  We  are
 also  patriots.  It  is  not  the  monopoly
 of  anybody.

 Mk.  SPEAKER:  He  never  aaid
 that  we  are  not.

 SHRI  MORARJI  DESAI:  I  have
 not  said  that  I  am  a  better  patriot
 than  the  hon.  Member.  I  have  never
 said  it.  But  why  is  sensitivity  brought
 into  it?  E  do  not  want  to  hurt  any-
 body.  It  is  not  what  I  am  saying,  but
 it  is  a  fact  that  in  this  country  ail
 of  ug  ere  suffering  from  shortcomings
 in  this  matter  because  of  the  past
 nistory  of  the  country.  That  is  why
 the  language  problem  is  there.  For
 thousands  of  years  in  its  previous
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 that  it  was  only  the  Indian  National
 Congress  which  wes  working  for
 freedom,  there  were  others  too,  but
 Indian  National  Congress  was  the  main
 body  which  was  working,  and  if  I  say
 #o,  it  will  be  no  exaggeration.  At
 that  time  people  from  the  south,  from
 Bengal,  from  Maharashtra  and  from
 Gujarat  proposed  that  Hindi  be  the
 common-—nationa]  language;  that  is
 what  they  called  it  at  that  time.  That
 was  accepted  ang  nobody  contested
 it  until  we  won  our  freedom.

 After  freedom  when  the  Constitu-
 tion  was  drafted,  Hindi  was  recog-
 nised  as  the  common  language,  not  as
 a  national  language  and  all  the  other
 languages  of  the  country  which  are
 recognised  in  the  Constitution  are
 considered  national  languages  so  that
 there  may  be  no  quarrels  on  that  ac-
 count.  And  yet,  Hindi,  by  common
 consent,  was  considered  as  the  official
 language  and  as  the  common  language
 for  the  Centre  and  for  the  country
 and  st  was  agreed  that  for  fifteen
 years,  English  would  continue  as  an

 SHRI  ए  SUBRAMANIAM:  English shall  continue  to  be  used  for  all  offi-
 cial  purposes  of  the  Union,

 SHRI  MORARJI  DESAI:  I  do  not

 pa  any
 controversy.  I  accept  that.

 "t  ow
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 tegration.  Otherwise,  I  have  no  quar-
 rel  with  controversies.

 That  Act  was  passed  in  ३५७0  in
 which  the  following  things  have  been
 provided:

 “It  wil?  be  obligatory  to  use  Eng-
 lish  for  communication  between  the
 Union  ang  the  non-Hindi  States  and
 between  the  State  and  another
 where  either  of  the  two  is  a  non-
 Hindi  State  unless  that  State  itself
 desires  a  change.

 (2)  That  both  Hindi  and  the
 English  language  shall  be  used  for
 notifications,  resolutions,  press  cOm-
 muniques  etc,

 (3)  While  framing  the  rules
 under  the  Act  it  will  be  kept  in  mind
 that  no  employee  is  harmed  in  any
 way  for  not  achieving  proficiency  in
 both  the  languages;  and

 (4)  That  the  provisions  of  Sec-
 tion  3  regarding  the  use  of  English
 for  official  purposes  of  the  Union
 shall  remain  in  force  until  Resolu-
 tions  to  the  contrary  have  been  pas-
 sed  by  the  Legislatures  of  all  the
 non~Hindi  States  and  also  by  each
 House  of  Parliament.”

 I  stand
 iY

 We  are  all  com-
 mitted  to  Therefore,  there  is
 no  question  of  trying  to  circumvent
 it  in  any  way.

 SHRI  A.  BALA  PAJANOR:  But
 the  rules  are  against  it.

 SHRI  MORARJI  DESAI:  I  did  not
 frame  the  rules.  That  again  is  im-
 portant.  When  they  framed  rules
 finally  in  976  I  wag  nowhere  in  Gov-
 ernment  but  I  was  in  detention  at
 that  time

 SHRI  A.  BALA  PAJANOR:  My
 allegation  is  that  these  rules  are  very
 badiy  implemented.

 SHRI  MORARJ]  DESAI:  I  cannot
 tell  immediately,  My  friend  has
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 made  a  very  impassioned  speech.  I
 appreciate  it.

 SHRI  A.  BALA  PAJANOR:  Patrivt-
 ism  brings  Hindi;  patriotism  wil)  siso
 kill  Hindi.  |  seek  @  clarification  from
 the  Prime  Minister.

 SHRI  MORARJI  DESAI:  I  did  not
 interrupt  my  friend  when  he  was
 speaking  even  when  he  was  refecring
 to  me  all  the  time.  Why  does  he
 not  extend  that  courtesy  to  me?  You
 ask  for  clarification  at  the  end.  Why
 interrupt  me?  That  is  not  right.  That
 does  not  help  in  any  way.

 Therefore,  after  all,  there  are  some
 instances  of  lapses.  J  would  say  that
 they  have  come  to  my  notice  asi  4
 gmmediately  rectified  them  ang  if  iresh
 instances  come  to  my  notice  I  will  go
 On  rectifying  them.  I  know  thar  there
 were  only  Hindi  forms  availabe  in
 Delhi.  That  is  not  right  because
 Delhi  is  not  inhabited  only  by  the
 Hindi-knowing  people.  It  appeared
 that  other  forms  were  not  there.  द
 is  not  possible  to  print  all  forms  in
 two  languages  because  some  forms  are
 Yong  and  go  over  two  to  three  pages
 and,  therefore,  it  is  not  possible  to
 have  them  in  English  on  the  reverse
 very  conveniently.  But,  both  should
 be  available.  On  that  score,  I  have  no
 doubt  and,  if  there  is  any  lapse,  I  shali
 pe  grateful  to  anyone  who  points  i:
 ut  to  me.  If  they  come  to  my  notice
 from  any  ministry  I  have  mate  it  ,
 clear  that  if  there  is  any  lapse,  seriuus
 notice  will  be  taken.  and  proper
 punishment  given.  I  would  like  to
 do  thai.  But  ig  it  not  agreed?  It
 was  agreed,  I  find  there  is  to  quar.
 tel  sbout  the  Janguage  policy.  Even
 when  my  friend  who  spoke  last  and
 spoke.in  «very  impressiva  magner,  I
 ‘did  not  follow  the  language  but  I
 coulda  understang  what  has  to  sy.  He
 has  changed  from  partition  into  waity.

 -
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 cumstan.es  will  achieve
 He  elso  said  at  the  end  that  he
 opposed  to  Hindi.  ]  am  satisfied.
 have  no  quarrel  with  him  at  all:  —

 I  objected  when  my  hon’ble  friend,
 Shri  Samar  Mukherjee  said  thet  this
 is  g  multi-national  country.  It  can.
 not  be  a  multi-national  country,
 There  can  be  different  communities
 if  you  want  to  say  that.  They  are
 not  sationalities,  They  are  commu-
 nities.  There  arg  different  regions
 but  that  in  a  vast  country  they  are
 bound  ‘to  be  there.  But  it  is  o..e  na-
 tion.  It  is  not  so  now.  Even  when
 we  had  not  one  government  in  this
 country,  the  world  recognised  us  one
 nation.  This  is  a  peculiar  fact  of  his-
 tory.  If  you  compare  India  with
 Europe  minug  Eastern  Europe,  you
 will  find  the  game  number  of  langua.
 gen,  the  same  amount  of  population
 and  many  regions  but  Europe  will
 never  be  considered  one  nation  or
 ene  country.  India  has  always  been
 recognised  as  one  country.  That  is
 because  of  its  one  culture—a  sulture
 also  which  has  been  brought  ‘ogether
 from  various  sources.  I¢  is  a  compo-
 site  culture  ang  that  is  also  a  pecu-
 liarity  of  this  country.  It  has  always
 absorbed  everything  and  made  #t  in-
 to.  its  own.  That  is  what  we  are  try-
 ing  to  do  and  that  is  why  this  nation.

 i i
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 honodrable  for  this  country  if  any
 Indian  national  has  to  migrate  from
 the  country  because  he  ig  ill-treated
 That  is  what  we  have  got  to  achieve  I
 cannot  say  we  have  achieved  all  that
 But  do  we  want  to  make  it  better  or
 do  we  want  to  lapse  into  something
 worse?  Tha  ४  all  I  want  my  hon‘ble
 ftiends  to  consider  I¢  is,  therefore,
 that  I  would  not  lke  anybody  frying
 to  create  any  impression  that  there
 is  a  feeling  that  Hind,  s  being  im
 posed  But  ag  Hind:  people  are  rall-
 ei  fanaties  don’t  those  who  propa-
 gate  only  Enghsh  also  qualify  ‘or  the
 same  epithet?  Why  should  we  do
 that?  I  say  that  both  things  should
 not  be  done  Let  it  develop  Let
 people  see  this  and  realise  this  and
 IT  have  no  doubt  that  Hindi  will  be
 recognised  छप  I  will  not  do  any-
 thing  to  impose  it  That  is  all  the
 assurance  and  complete  assurance  i
 can  give  so  far  as  it  hes  in  the  power
 of  this  Government  Let  there  be  no
 doubt  about  it  If  there  are  any
 faults  anywhere,  we  shall  certainly
 try  to  remove  those  faults  so  that  no
 suspicion?  arise

 Tut,  if,  in  the  name  of  suspicions,
 it  is  sought  to  be  so  delayed  that  this
 can  never  be  achieved,  I  shall  not  be
 a  party  to  it  That  also  must  be
 equally  understood

 This  is  where  we  have  got  to  strive
 for  more  agreement  than  disagree
 ment  And  that  is  why  I  agreeg  rea-
 dily  to  this  debate  And  if  at  any
 Hime  this  is  to  be  debated  coolly,  we
 ए  certainly  do  so  and  find  out  what
 we  have  to  do  But,  let  suspicions
 disappear  This  is  what  I  want  to
 achieve  And  if  we  can  remove  sus-
 Ricions  I  am  quite  sure,  we  will  be
 able  to  achieve  it

 A  question  wag  raiseq  about  Bihar
 i  wae  कवल  that  Bihar  is  carrying  on
 correspondence  in  Hindi  But  they
 have  also  made  the  rule  that  in  com

 Staten,
 they  translations
 slong  with  them.  So,  they  are  catry-

 aut  the  jaw.  Therefore  we  can-
 quarrel  with  them.
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 I  want  that  every  State  shoud
 catry  on  its  affairs  in  its  own  langu-
 age.  <All  languages  have  been  consi-
 dereg  national.  They  are  of  equal
 imporatance  in  my  view

 It  is,  therefore,  that  I  have  said  that
 Government  affairs  and  Education
 must  be  carried  on  in  the  language
 of  the  State

 The  Three  language  Formula  also
 was  at  one  time  devised  almost  un-
 anunously,  if  I  may  say  so  And  if
 that  had  been  followed,  and  if  it  i8
 followed,  I  am  quite  sure,  many  diffi-
 culties  can  disappear

 But  there  too,  I  am  not  gomg  to
 impose  it  on  anybody  because  that
 way  nothing  can  be  achieved  I  have
 no  coutt  about  2६  23  my  mind  But
 I  am  quite  sure  that  the  Centre  has
 a  hinbtv  It  w  carrying  on  in  Eng
 lish  and  ay  Hindi  but  ultimately,  st
 has  got  to  see  that  the  Constitution
 is  finaliv  honoured  not  by  any  force
 Can  any  instance  be  vointed  out  that
 any  Central  Government  servant  has
 been  pun.shed  on  account  of  made-
 quate  knowledge  of  Hind)’  If  so,  I
 would  hike  to  see  that  If  any  such
 case  azises,  please  bring  it  to  mv  no-
 tice  That  will  not  happen

 But  that  does  not  mean  that  I
 shou'g  not  encourage  them  to  learn
 Hanc:  They  must  learn  both  Englsn
 and  Hind)  I  am  trying  to  see  also
 that  all  the  examinations  for  the  IAS,
 IPS,  and  IFS  are  conducted  in  all  the
 languages  of  thig  country  so  that
 there  is  no  question  of  any  fear  or  un-
 equal  competition  anywhere  But
 there  too,  thev  will  have  to  learn
 Enelish  and  Hind:  compulsorily
 Otherwise  they  will  not  be  able  to
 work

 But  all  these  things  also  have  got
 to  be  brought  im  such  a  manner  that
 they  consolidate  us,  integrate  us  and
 take  us  etrong  and  do  not  create
 walls  amongst  us,  if  there  are  any,  we
 must  demohsh  them
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 {Shri  Morarji  Desai)  MR.  SPEAKER:  फिका  have  act
 That  is  the  appeal  that  7  would

 like  to  make  to  my  hon.  friends.  And,
 with  that  appeal,  I  hope,  my  hon.
 friends  will  not  have  any  apprehen-
 siong  about  this  Government’s  policy

 SHRI  R.  VENKATARAMAN  (Mad-
 ras  South):  Mr.  Speaker,  Sir,  it  is
 very  difficult  to  ummediately  follow
 the  hon.  Prime  Minister  in  a  Debate
 because  he  has  the  weight  and  the
 authority  and  all  the  information  at
 hig  command,

 T  shall  therefore  confine  myself  to
 a  few  points  which  go  to  show  that
 though  the  Government  professes  to
 observe  the  Official  Languages  Act  in
 letter  end  in  spirit,  as  a  matter  of
 fact,  this  is  not  actually  bemg  done.

 The  Chief  Ministers’  meeting  held
 at  Madrag  was  prompted  only  because
 there  has  been  failure  in  the  imple-
 Mentation  of  this  Official  Languages
 Act,

 I  will  cite  an  instance.  The  hon
 Prime  Minister  said:  ‘  I  would  like
 to  have  any  instance  where  officers
 have  been  at  a  disadvantage.  Sir,  the
 Kendriya  Hindi  Samiti  has  recommen-
 ded  that  all  officers  of  the  rank  of
 Deputy  Secretary  ang  above  working
 in  the  Ministries...  (Interruptions).

 SHRI  VAYALAR  RAVI;  Wil  any-
 body  from  the  Government  gide  speak
 again?  Shri  K,  Ramamurthy:  Mr.
 Mandsi  will  speak.

 MR,  SPEAKER:  }  am  not  aware.
 Mr.  Remamurthy,  we  do  not  know.
 at  what  stage  we  are.  Let  us  pro-
 coed.

 SHRI  VAYALAR  RAVI:  Wo  sir;

 told  mo  that  nobody  ffom  the  Goy-
 ernment  side  is  going  to  spiak.

 SHRI  K.  RAMAMURTHY:  That  2
 know.  I  there  anybody  going  to  in-
 tervent  or  reply  from  the  Govern-
 ment  benches?  [Tf  it  is  not  there,
 there  is  no  need  for  further  discus-
 sion.

 SHRI  A.  C.  GEORGE:  I  raised  a
 technical  objection,  when  the  Prime
 Minister  was  speaking,  not  because  I
 did  not  want  to  hear  him,  but  simply
 because  the  debate  is  continuing  and
 we  wanted  to  know  who  will  finally
 be  replying  to  the  points  raised  here.

 SHRI  K.  P.  UNNIKRISHNAN:  Mr.
 Mandal  will  reply.

 SHRI  A,  BALA  PAJANOR:  The
 Minster  gave  Us  an  assurance  But
 what  about  the  points  raised?

 SHRI  A.  Cc.  GEORGE:  Maybe  I
 was  not  understood  correctly  when  I

 now  raised  @  very  pertinent  issue.
 MR.  SPEAKER:  I  think  Mr,  Ven-

 kataraman  does  not  require  the  assis-
 tence  of  anybody.

 SHRI  A.  BALA  PAJANOR:  I  इलकिन
 ्ष्परे  certain  points,  because  I  wanted
 ceftain  assurances.  The  Prime  Minis
 ter  gave  the  assurances  and  I  kept
 quiet,  But  my  point  has  not  been
 answered,  I  said,

 ey
 it  iy  be.

 ing  imposed  on  us?"
 things,  I  could  have  Hated  all  the

 case.  we

 SHRI  VAYALAR  RAVI:  I  am.on  a
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 te  pur  ह... ह  there.  About  the
 Prime  Minister's  gaeurance,  we  are
 very  happy,  He  ia  doing  it  very  well.
 Not  onty  here,  but  outside  also,  The
 reaolution  alga  gives  encomiumg  to  the
 Prime  Ministers,  starting  from  Nehru.

 SHR)  VAYALAR  RAVI:  My  point
 of  order  is:  Are  you  going  to  eet  up
 @  precedent  that  whenever  some  sub-
 stantive  motion  is  moved,  anybody
 from  the  Government  side  can  speak
 in  the  middle  and  it  will  be  left  as
 4t  is,  and  more  Memberg  speak  and
 the  mover  may  reply?

 MR.  SPEAKER:  I  will  go  by  the
 rules,  as  they  are.  TP  anybody  points
 out  that  the  last  reply  is  compulsory
 under  the  rules,  I  will  insist  on  their
 replying.  Jf  you  are  not  able  to  show
 it,  I  cannot  help.

 SHRI  R.  VENKATARAMAN:  I  was
 eaying  that  though  there  have  been
 repeateg  assurances  both  by  the
 Prime  Minister  and  By  the  then  Home
 Minister  in  this  House  when  there  was
 a  similar  debate  in  March  and  April
 this  year,  the  implementation  og  the
 Official  Languages  Act  is  far  from
 the  assurances  given.  Ip  fact,  there
 have  been  several  cases  and  instances
 ‘Drought  to  the  notice  of  the  State
 Governments  as  well  as  to  the  Mem-
 bers  of  Parliament  in  which  the  per-
 sons  who  are  not  Hindi-speaking,  i.e.,
 whose  mothertongue  is  not  Hindi,  and
 who  are  in  Central  Services  and  in
 other  services,  are  under  a  severe
 handicap.  I  will  cite  some  instances.
 I  will  not  tall  in  a  vague  fashion.

 Tne  Kendriya  Hindi  Samiti  has  re-
 ‘commended—ang  I  understand  that
 this  recommendation  is  under  imple-
 ‘mentation—that:

 ‘Tha  officers  of  the  rank  of  De-
 Secretaries  and  above,  wark-

 ing  in  Ministries  and  Departments
 ang  other  offices  in  the  Central
 Goverament  have  te  acquire
 working  knowledge  of  Hindi,  at-

 —
 to  a  time-hound  program-

 Now,  Sir,  this  is  an  insistence
 ia  being  made  on  the  officers  who  are
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 working  in  the  departments.  7६  Hindi
 ang  English  are  going  to  be  useil  si-
 multensously,  there  seems  to  be  no
 reason  why  there  should  be  an  insis-
 tence  on  them  that  they  ghould  learn
 Hindi  within  a  time  bound  program-

 Cn  al

 I  want  to  point  out  that  there  was
 an  All  Parties’  Parliamentary  Com-
 mittee  in  059  which  included  such
 stalwarts  as  Dr.  Raghuvira,  Pursho-
 tam  Das  Tandon  and  they  had  recom-
 mended  that  officers  of  over  40  years
 of  age  should  not  be  compelleg  to
 learn  Hindi.  I  want  to  ask  how  in
 the  face  of  this  recommendation  of
 this  Parhamentary  Committee,  they
 could  make  a  recommendation  that  all
 Deputy  Secretaries  and  above  must
 learn  Hindi  within  the  time  bound
 programme.  How  can  it  be  made
 compulsory  on  them  to  learn  Hindi?
 I  am  talking  of  all  the  departments,

 The  second  instance  which  I  am
 giving  iz  that  many  departments,  Mi-
 nistries  and  offices  have  been  identifi-
 ed  by  the  Government  of  India  for
 transaction  of  al]  businesg  in  Hindi,
 This,  ]  submit,  is  going  contrary  to
 the  Official  Languages  Act  where  in
 3  is  specifically  provided  that  the
 transaction  of  business  of  the  Gov-
 ernment  shall  be  both  in  Hindi  and
 in  Engtish.  I  submit  for  the  conside-
 ration  of  the  Government  that  such
 an  identification  of  certain  depart-
 ments  saying  that  they  shall  transact
 business  only  in  Hindi  is  contrary  to
 the  Official  Languages  Act  and  there
 fore  the  implementation  is  gaulty.

 There  is  a  letter  which  the  Prime
 Minister  has  written  to  the  Finance
 Minister  of  the  Tamilnadu  Govern-
 ment.  In  it,  the  Prime  Minister  had
 stated  that  conditions  could  not  re-
 main  static  and  that  the  use  of  Hindi
 for  official  purposes  was  bound  to  in-
 crease  now.

 mn
 HON.  MEMBER;  What  is  wrong

 $HRy  K.  GOPAL  (Karur):  But  the
 Minister  is  saying  something
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 SHRI  R.  VENKATARAMAN:  if  @spartmental  chiet  and  fhe  Mindi
 the  Official  Languages  Act  says  that  speaking  offers  waft  to  have  their
 Hindi  and  English  shali  continue  to  hegemony  spread  over  end  therefore
 be  used  for  the  purposes  of  the  admi-  it  is  ong  of  the  ways  tn  which  they
 nistration,  if  you  say  that  the  use  might  be  trying  to  prevent  other  peo-
 of  Hind:  is  bound  to  increase,  then  ple  gaining  proper  positiong  here.
 OMe  day  Official  Languages  Act  will
 become  a  dead  letter  because  slowly,
 surreptitiously  the  use  of  Hindi  would
 increase;  and  then  without  the  con-
 sent  of  the  State  Governments  which
 are  non-Hindj  speaking  State  Gov-
 ernments,  a  sine-qua-non  condition
 precedent  for  the  adoption  of  Hindi
 as  the  official  language  of  the  country
 would  have  come  into  being.  There-
 fore,  if  you  say  that  the  use  of  Hindi
 will  be  increased,  then  you  are  going
 to  set  at  naught  completely  the  spirit
 of  the  Act  which  says  that  only,  after
 the  legislatures  of  the  non-Hindi
 speaking  States  have  passed  resolu-
 tions  and  have  recommended  discan-
 tinuance  of  English  and  that  it  has
 been  approved  by  both  the  Houses  of
 Parliament  that  English  will  be  dis-
 continued,  this  is  g  back-door  me-
 thog  of  really  bringing  about  the  use
 of  Hindj  without  complying  with  the

 oe
 of  the  Official  Languages

 Now  I  want  to  go  into  another  ins-
 tance.  It  ig  reported  in  the  Hindu
 dated  I6  July  978  that  officers  who
 are  serving  in  Hindi  areas  and  who
 are  deputed  to  Central  Government,
 when  they  come  to  the  Centre,  they
 ure  compelled  to  continte  to  note  in
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 they  can  use  it  and  only  after  getting
 their  consent  they  should  increase  the
 use  of  Hindi;  that  will  be  in  accord-
 ance  with  the  spirit  of  the  Official
 Languages  Act;  otherwise  ह. उ  will  be
 a  violation.

 I  have  only  one  moFé"point  before
 I  conclude.  The  three  language  for-
 mulg  hag  become  almos  a  dead  tlet-
 ter..  (Interruptions)  I  do  not  under-
 stand  what  you  say.  In  the  statement
 which  the  Minister  of  Education  laid
 on  the  Tabie  of  the  House  yesterday,
 we  found  that  no  state  was  really



 Wr  mmm  mr  femmes  man  १७  any,  awe

 I  have  no  power
 in  this  regard.  Two  things  are  before
 the  House.  Ong  is  whether  the
 debate  should  be  extended...

 SHRI  K.  GOPAL:  Yes.
 MR.  SPEAKER:  You  will  not

 allow  me  to  complete?  The  other  is
 whether  it  should  be  extended  today.
 These  are  the  two  propositions.  The
 first  thing  is  whether  the  debate
 should  be  extended...  .(Interrup-
 tions).

 SEVERAL  HON.  MEMBERS:  No.
 MR.  SPEAKER:  I  think  the  Noes

 have  it;  I  cannot  extend  it....(in-
 terruptions).  I  cannot  help  it.

 So,  I  call  upon  Mr.  Sathe.
 (Interruptions)

 SHRI  K.  P.  UNNIKRISHNAN:  Iet
 it  go  by  majority,  Let  there  be  a
 Division

 MR.  SPEAKER:  Do  you  want
 division?

 SHRI  K.  GOPAL:  ‘You  promised
 six  hours.

 SHRI  RAVINDRA  VARMA:  I  am
 extremely  sorry...

 (interruptions)

 MR.  SPEAKER:  Is  there  any  point
 of  order?  What  is  the  point  of
 order?

 हा»  कर्ण  सिह:  (ऊप्रमपुर  )  भ्रध्यक्ष
 महोदय,  मैं  ऋापसे  विनम्त  प्रार्थना  करूंगा
 और  अपने  जो  सत्ताल्ड़  दल  के  सकस्य  हैं,
 उनसे  सी  प्राथंना  कहुंचा  कि  नय्ह  ो
 साथा  का  सवाल  है,  पह  बढ़ा  t
 e  wt  t  we
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 झौर  मिल  जायें तो  बहुत  खारे  सदस्य
 अ्रती  हैं,  जिन्होंने  इसके  ऊपर  धरने  विचार
 व्यक्त  करने  हैं।  में  भपने  मित्रों  से
 प्रांता  करता  हूं  कि  इसमे  ऐसी  कोई
 गड़बड़  नहीं  होगी,  कल  वो  चि७ष्टे  मिल  जायें
 तो  इसको  समाप्त  कर  दीजिए  |  क्यों
 यह  कहने  का  मौका  मिले  कि  बोलने  नहीं  दिया,
 जहा  6 चण्टे  बंले हैं  वहा  2  घण्टे  भौर
 बं।ल  सकते  हैं,  यह  मेरी  प्रार्थना  है  ।

 PROF.  P.  G.  MAVALANKAR;:  May
 I  make  a  submission?

 MR.  SPEAKER:  What  is  the
 point  of  order?-  Let  me  know.

 PROF.  P.  G.  MAVALANKAR;  You
 will  please  see  that  six  hours  were
 allotted  to  this  discussion.  We  began
 at  230  P.M.  Even  if  we  have  to  stick
 to  the  time  limits  ,we  have  to  close
 at  830  P.M.  In  the  remaining  35
 minutes  we  shall  not  be  able  to
 accommodate  a  large  number  of
 Members  of  Parliament  specially  ?rom
 South  who  want  to  speak  on  this.

 (Interruptions)
 MR,  SPEAKER:  This  ts  not  8

 point  of  order.
 PROF.  P.  G.  MAVALANKAR:

 Point  of  order  is  coming.
 MR.  SPEAKER:  What  is  the  point

 ot  order?

 PROF.  P  G  MAVALANKAR:  My
 point  of  order  js  that  the  hon.  Prime
 Minister  has  gone  on  record  re~
 peatedly  and  he  wag  good  enough
 even  to-day  by  way  of  assurance  that
 he  does  not  Want...

 MR.  SPEAKER:  Is  it  a  point  of
 order?  Which  Rule  is  broken?

 PROF.  P.  G.  MAVALANKAR:
 will  sit  down  and  I  will  not  make
 point  of  order.

 em



 नक्  Res.  pateets  ut

 {Shri  Ravindra  Verma]
 the  Business  Advisory  Committee,
 when  thig  matter  was  brought  up,  it
 wag  decided  that  six  hours  will  be
 devoted  to  this  debate,  The  House
 accepted  the  Report  of  the  Business
 Advisory  Committee.

 Thig  is  a  very  important  subject,
 undoubtedly.  This  is  a  very  sensitive
 subject,  undoubtedly.  Perhaps,  every
 hon.  member  would  like  to  express
 his  views.  But  within  the  time
 schedule  that  Parliament  has  to
 observe  ;t  is  impossible  for  every
 member  to  get  a  chance.  Some  hon,
 members  wanted  the  time  to  be  ex-
 tended.  A  suggestion  hag  been  made
 that  i:  should  be  extended  by  two
 hours.  Even  if  you  want  to  extend  it
 by  five  days,  everybody  cannot  get  a
 chance  to  speak  on  this  subject.  No
 fast  word  can  be  said  on  this  gubject.
 There  are  at  least  i8  Members  from
 our  side  whose  names  are  also  with
 you.  Just  as  other  parties  have  the
 names  of  their  members,  our  party
 hag  also  its  members  who  want  to
 speak,  ‘Therefore,  Sir,  it  appears  to
 us  that  if  this  debate  is  to  be  extend-
 ed,  it  can  be  extended  for  two  hours,
 but  we  will  not  be  in  a  position  to  say
 that  time  can  be  found  tomorrow  or
 the  day  after.  It  is  a  motion  under
 184,  It  is  not  possible,  therefore,  to
 say  specifically  whether  time  can  be
 found  tomorrow  or  time  can  be  found
 day  after  tomorrow.  If,  in  principle  it
 is  agreed  that  it  should  be  extended  by
 two  hours,  we  will  have  no  objection,
 but  we  cannot  argee  to  a  specific  date
 to  be  provided  for  this  rebate.  (In-
 terruptions),

 SHR]  A.  BALA  PAJANOR:  I  am
 on  a  point  of  order.  When  the  matter
 was  taken  up  in  the  Business  Ad-

 Committee.  (Interruptions).
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 gave  second  chance  to  some  parties
 end  also  gave  time  to  the  ruling  party
 members.  So,  for  the  Parliamentary
 Affairs  Minister  to  say  whether  the
 time  is  correct,  I  arn  not  on  that;  J
 am  on  a  different  matter,  I  am  on
 agreed  time  of  six  hours  and  that  you
 gave  assurance  to  the  members  of  the
 Business  Advisory  Committee  thut
 you  wil]  extend  the  time

 MR.  SPEAKER:  I  said,  House
 can  extend  the  time.  I  never  said  I
 could,

 SHRI  A.  BALA  PAJANOR:  The
 House  can  extend  the  time  upto  what
 time,  when  the  discussion  ig  incom-
 plete?  That  is  the  reason  why  }  refer
 to  ‘192,  Under  178  you  can  pi
 the  time  limit  of  ty  minutes.  But
 in  thig.  case,  you  allowed  me  40
 minutes  because  the  matter  was  very
 vital  and  so,  you  allowed  extra  time.
 So,  you  must  beve  a  generous  and
 very  reasonable  approach.  If  is  Yor
 the  House  to  extend  it  upto  8  or  8.30
 because  we  have  lost  half-ai-lout.

 oy  hours.  Now,  I  request  you  in  view
 Business  A  Comamtties’s of  the  advisory

 decision  and  the  promise  that  you
 gave  oe

 MR,  SPEAKER:  It  is  not  a  point
 of  order.  No  rule  hag  been  broken.


